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SANJEEYV|
KUMAR AGGARWAL,
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

CS COMM- SATENDRA

2280/2022 PANKAJ ARORA VS MCD KUMAR SINGH [9811161525 SKSINGH16 @GAMIL.COM 01.10.2022 130.09.2022
WELCOME ASSOCIATES
VS COMMISSIONERBHANU

CS COMM-2288/2022 NDMC IMOHAN 0818729338  |bhanuadv@gmail.com 06.10.2022 01.10.2022
BANK OF BORADA VSARVIND

CS COMM-2289/2022 ITLIAN GUEST HOUSE [KUMAR 0212888057  [chitrasobti@gmail.com 06.10.2022 01.10.2022
VINOD MEHRA
COMPANY VS SALADARVIND

CS COMM-2290/2022 STORY RESTAURANT KUMAR 9810680082  |kumar_arvindkaku@yahoo.in  |06.10.2022 01.10.2022
BPT INFRA PROJECTS

EX COMM-230/22  |[VS. UNION OF INDIA ASHKU JAIN 9810300955 |skjainandassociates@gmail.com |06.10.2022 01.10.2022
HDFC BANK VS.

EX COMM-234/22 CHANDAN MAURYA KARAN SINHA 9899314700 |office@lpjpartners.com 07.10.2022 06.10.2022
ICICI BANK VS ASHOKNAZIA

CS COMM-2295/2022 KUMAR DUNGDUNG PRAVEEN 0810021946  |sagarandsagar@live.com 07.10.2022 06.10.2022
RAHUL  ENTERPRISES
VS UNITECH AIR|

CS COMM-296/2022 |CONDITIONING ROHIT YADAV [9266130562  INFORYTLAW@GMAIL.COM |07.10.2022 06.10.2022
ADIDAS AG VS ASHOKAASTHA

CS COMM-2314/2022 KUMAR SHARMA 0810481016  |mail@thelesgist.com 11.10.2022 10.10.2022
INITTU CREATIONS VSNEELAM

CS COMM-2315/2022 [LAL CHAND MADAN LALKUMAR MALIK 7303296156  neelam.malik8512@gmail.com [11.10.2022 10.10.2022
DESICANT ROTERS
INTERNATIONAL VSGAUTAM

CS COMM-2316/2022 RAKESH KUMAR KUMAR DUTTA 0810246265 |legal.gautamdutta@gmail.com [11.10.2022 10.10.2022
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OMP (I) COMM-HDFC BANK VS. ESHANKIPRASHANT

370/22 PANDEY SINHA 0818030800 [induslegalia@gmail.com 11.10.2022 10.10.2022
K.R. TRADERS VS.ATUL

OMP COMM-153/22 |JUNION OF INDIA AGGARWAL 0311701760 nikhiltyagiadvocate@gmail.com }11.10.2022 10.10.2022
BAJAJ FINANCE LTD. VS/PRAVESH

EX COMM-242/22 YOGESH KR SINGH DUHAN 7503390931 raveshduhanioo@gmail.com [11.10.2022 10.10.2022
SAINIKI SAMACHAR VSKULDEEPRAIC

CS COMM-2320/2022 SHAILINI PUBLICITY HAWLA 0071897143 VCHAWLA@KREEN.COM 12.10.2022 11.10.2022
LAKSHAY TRADERS VS
SUBASH CHANDHIMANSHU

CS COMM-2329/2022 |SUNREIYA VERMA 7827141819 verma.himanshu294@gmail.com|13.10.2022 12.10.2022
CANARA BANK VS
ENGENEERING BOOKSUBODH

ICS COMM-2341/2022 |[CENTRE KUMAR SINGH 9811375940 IADVSUBODHKUMAR SINGH @114.10.2022 13.10.2022
ICICI BANK VS SABHEEAHEMANT

CS COMM-2342/2022 KALAM GUPTA 09899009971  JURIS@HEMANTGUPTA.IN  ]14.10.2022 13.10.2022
SUSHIL. KUMAR  VSJANKIT

IMISC DJ-629/22 S.D.M.C AGGARWAL 9871588055  |sksharma@candidlex.in 14.10.2022 13.10.2022
SANJYA  GUPTA VS,

IMISC DJ-637/22 UMESH SHARMA SUNIL DUTT 9312832910 sunildutt@gmail.com 17.10.2022 15.10.2022
ICICI BANK VS GUNJAN

CS COMM-2358/2022 KUMAR C. PRAKASH 0810654872  [JURISCONSTULUSLAWFIRM @}17.10.2022 15.10.2022

CS COMM-2363/2022 PNB VS DEEPAK ARORA [TARUN GAUR [9262926297 [TARUNPM4@GMAIL.COM 18.10.2022 17.10.2022
IMLJ AND SONS VS RAJIV|

CS COMM-2374/2022 GUPTA RAJ KUMAR 0868783254 |ADVNISHANT@TYAGI.IN 10.10.2022 18.10.20222
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IMAHINDRA FINANCE
VS. RAMESH LAL
EX COMM-250/22 SHARMA INITIN MEHTA 9773667288  |advocate.mehtaassociate09@gmd19.10.2022 18.10.20222

SANDEEP VS. CNH
OMP COMM-160/22 |CAPITAL FINANCE LTD. WASIM AHMED 9015115118 wasimahmedlawyer@gmail.com |20.10.2022 19.10.2022

ALSTONE INDUSTRIES
EX COMM-251/22 IVS. KARUR VYSYA BANK [INEERAJ GUPTA 0811267045 info@juslawoffices.com 20.10.2022 10.10.2022

DHANI LOAN &
FINANCIAL SERVICESHARPREET
EX COMM-252/22 IVS. SONY ENTERPRISES |[SINGH UPPAL (0868312318  |juppal@lawyer.com 20.10.2022 19.10.2022

HDFC BANK VS,
OMP (D COMM-DHARMENDRA KUMAR
376/22 SHARMA IANISH BHOLA 9811452022 dharmenndra.engineer@gmail.cd22.10.2022 20.10.2022

ICICI BANK VSCHETNA
CS COMM-2392/2022 TRANZLEASE HOLDING BHALLA 0818280772 unitbhalla@gmail.com 22.10.2022 20.10.2022

SAROJ KUMAR|

ICS COMM-2399/2022 |SANDEEP JAIN VS MCD JHA 0818701001 JHAKSAROJHI@GMAIL.COM [27.10.2022 22.10.2022
LORD KRISHNA
FINANCIAL  SERVICESKRISHAN KANT]

EX COMM-256/22 IVS. PRAMOD KUMAR GAUTAM 0011119106 thejuscommune@gmail.com 27.10.2022 22.10.2022

OMP M COMM-DCB BANK VS. NANHE
388/22 KHAN ANISH BHOLA (9811452022  Janish_bhola17@yahoo.com 28.10.2022 27.10.2022

OMP e8] COMM-DCB BANK VS. NASEEM
389/22 IAKHTAR ANISH BHOLA [9811452022  Janish_bhola17@yahoo.com 28.10.2022 27.10.2022

OMP (I) COMM-DCB BANK VS. ARUN|
390/22 KUMAR ANISH BHOLA [9811452022  Janish_bhola17@yahoo.com 28.10.2022 27.10.2022

OMP (I) COMM-
391/22 DCB BANKVS.JAVED  |ANISH BHOLA [9811452022 anish_bhola17@yahoo.com 28.10.2022 27.10.2022
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OMP (I) COMM-DCB BANK VS. NAVEEN|
392/22 TOMAR ANISH BHOLA [90811452022  Janish_bhola17@yahoo.com 28.10.2022 27.10.2022
SATYENDRA
CS COMM-2405/22 |[SUNIL BANSAL VS. MCD [KUMAR SINGH [|9811161525 sksingh116@gmail.com 20.10.2022 28.10.2022
CS COMM-2409/22 |UMESH TYAGI VS. MCD |AKHIL RANA 8860939496 |dpnshkhatri24@gmail.com 31.10.2022 20.10.2022
YOGESH
UCO BANK VS. ANURAGKUMAR
CS COMM-2410/22 |GUPTA SHARMA 9868-067-667 |adv.yogeshsharmai21@gmail.con31.10.2022 29.10.2022
BAJAJ HOUSING LTD.
EX COMM-269/22 IVS. TEJVIR SHARMA SUNNY ARORA 9910574027  Jalbuslawfirms@gmail.com 31.10.2022 20.10.2022
SH. RAJNEESHCENTRAL
[KUMAR GUPTA DJ|
ICOMMERCIAL
ICOURT, THC BHARAT ARORA Vs
MUNCIPAL SATYENDRA
CS CORPORATION OFKUMAR
(COMM)/2278/2022 |DELHI SINGH(P), 0811161525 sksingh116@gmail.com 01-10-2022  |30-09-2022
VOLGA HOSIERY HOUSE|
CS Vs  GENERAL BOOTAMIT
(COMM)/2284/2022 |HOUSE SHARMA(P), 0891778104 INA 06-10-2022  |01-10-2022
JAGDISH SACHDEVA Vs
SS MOTA SINGH MODEL
CS SENIOR SECONDARY|NARESH
(COMM)/2285/2022 |SCHOOL KHANNA(P), (9811013864 KHANNAADV@YAHOO.CO.IN [06-10-2022  |01-10-2022
ICICI BANK Vs M/S JMA
CS INDIA NETWORK PVT]
(COMM)/2293/2022 |LTD IVISHAL RAO(P), 9212036118 INA 07-10-2022  |06-10-2022
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CS ICICI BANK Vs REEMA

(COMM)/2294/2022 |GOGOI IVISHAL RAO(P), 9212036118 INA 07-10-2022  |06-10-2022
CS ICICI BANK Vs TARIQ

(COMM)/2292/2022 |PRAVEZ IVISHAL RAO(P),9212036118 INA 07-10-2022 06-10-2022
Execution HDFC BANK LTD Vs JAISACHIN

(Comm)/233/2022 PRAKASH KATYAL(P), 0811250543 INA 07-10-2022  |06-10-2022
Execution HDFC BANK LTD VSSACHIN

(Comm)/232/2022  [NAVEEN KUMAR KATYAL(P), 0811250543 INA 07-10-2022  |06-10-2022
Execution HDFC BANK LTD VSSANJEEV

(Comm)/238/2022  |ONKAR SINGH PATHAK(P), 8285002845 |LITIGATION@SRCSLEGAL.CON10-10-2022 07-10-2022

AMIT KUMAR PROPM/S

BANKEY BIHARI

ENTERPRISES Vs M/S
OMP CITICORP FINANCEDHEERAJ JAIN|
(COMM)/154/2022  [INDIA LIMITED (P) 0999801044  |dhjainy9@gmail.com 11-10-2022 10-10-2022
OMP (DHDFC BANK LTD Vs JAYPRASHANT

(COMM)/371/2022  [NARAYAN RAM KUMAR(P), 9818030800 [induslegalia@gmail.com 11-10-2022 10-10-2022
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CS INSURANCE COMPANYDEEP CHAND
(COMM)/2319/2022 [LIMITED KUMHAR(P), 0891163048 [NA 11-10-2022 10-10-2022
SURAJ

Execution INDUSIND BANK LTD VSCHAUDHARY(P

(Comm)/243/2022  |SHAHZAD ), 0711933467 SURAJCHAUDHARYYADAV@GJ11-10-2022 10-10-2022

CS ICICI BANK Vs DALBIRHEMANT

(COMM)/2321/2022 |SINGH GUPTA(P), 0899009971  [juris@hemantgupta.in 13-10-2022 11-10-2022
CANARA BANK Vs M/S
BANSAL STORE

CS THROUGH PROP RAHULSUSHIL KUMAR|

(COMM)/2322/2022 |BANSAL RAI(P), 0868422289 |RAISUSHIL0915@GMAIL.COM |13-10-2022 11-10-2022
CANARA BANK Vs M/SSUBODH

CS COMPUTER BOOKKUMAR

(COMM)/2333/2022 |CENTRE SINGH(P), 0811375940 advsubodhkumarsingh@gmaile.g14-10-2022  [13-10-2022

CS ICICI BANK Vs VANDANAHEMANT

(COMM)/2334/2022 |GOYAL GUPTA(P), 09899009971 [juris@hemantgupta.in 14-10-2022 13-10-2022

CS HEMANT SETHI Vs RAMISUBHASH

(COMM)/2335/2022 |LAL BAGGA CHANDRA(P), 9810459344 |[NA 14-10-2022 13-10-2022
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M/S KBR HOSPITALITY]
CS PVT LTD Vs SH MANISHMANEESH
(COMM)/2350/2022 |DHALL GUMBER(P), 19911315304  JASCENTLAWFIRM @GMAIL.COl15-10-2022  14-10-2022
CS ICICI BANK LIMITED Vs
(COMM)/2353/2022 |BIMLA DEVI C. Parkash(P), 19810654872 |JADVOCATECP@GMAIL.COM [17-10-2022 15-10-2022
M/S KAHAN CHAND,
CS SURENDRA  PAL  VsSUBHASH
(COMM)/2354/2022 |RAJPAL SHARMA CHANDRA(P), [0810459344 [NA 17-10-2022 15-10-2022
CS ICICI BANK LIMITED Vs
(COMM)/2360/2022 |[VIJENDRA PANDEY C. Parkash(P), [0810654872 |ADVOCATECP@GMAIL.COM [18-10-2022 17-10-2022
M/S BIMAL PAPERS PVT
LTD THROUGH
AUTHORIZE
REPRESENTATIVE  SH
CS MOHIT JAIN Vs M/SVIKAS
(COMM)/2361/2022 WJAYCO SALES SAREEN(P), 8826872849 |LEXWORHSS@GMAIL.COM  18-10-2022 17-10-2022
GAURAV TRADING
COMPANY THROUGH,
CS ITS PROP GAURAV GARGANIL
(COMM)/2371/2022 Vs SUNNY CHUGH KUMAR(P), 0868678933  INA 19-10-2022 18-10-2022
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CS RCJ FASHIONS Vs KALAMOHAMMAD
(COMM)/2373/2022 |MANDIR BABAR(P), 0801146454 INA 19-10-2022 18-10-2022
INISHANT

CS M/S MLJ AND SONS VSKUMAR

(COMM)/2372/2022 MR J BHUSHAN MAHAS [TYAGI(P), 0871816868 INA 19-10-2022 18-10-2022
PERIWAL POLYMERS
PVT LTD THROUGH ITS
DIRECTOR AR MR
PAWAN KUMAR|
PERIWAL Vs INDER|
KRISHAN KHANNA AND
SONS HUFTHROUGH

CS MR INDER KRISHAN

(COMM)/2376/2022 |[KHANNA IManisha Suri(P), 0810075174 INA 20-10-2022  [19-10-2022
ICICI BANK LIMITED Vs

CS TRANZLEASE HOLDINGCHETNA

(COMM)/2384/2022 |PVT LTD BHALLA(P), 0818280772  |PUNITBHALLA@GMAIL.COM [22-10-2022  |20-10-2022
SUNIL BANSAL Vs
MUNICIPAL SATYENDRA

CS CORPORATION OFKUMAR

(COMM)/2383/2022 |DELHI SINGH(P), 0811161525 sksingh116@gmail.com 22-10-2022  |20-10-2022
SBI CARDS AND

Execution PAYMENT SERVICES

(Comm)/253/2022 LIMITED Vs HARIOM W R KHAN(P), 9811225408 [NA 22-10-2022  [20-10-2022
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SANDEEP JAIN Vs
OMMISSIONER
MUNICIPAL
CS CORPORATION OFSAROJ KUMAR|
(COMM)/2393/2022 |[DELHI JHA(P), 081871001 JHAKSERAJHI@GMAIL.COM [27-10-2022 22-10-2022
OMP (I)DCB BANK LTD Vs AJIMIANISH
(COMM)/385/2022  |SO JINDAHASAN BHOLA(P), 0811452022 Anish_bhola17@yahoo.com 28-10-2022  |27-10-2022
OMP (DDCB BANK LTD VSANISH
(COMM)/386/2022 |SATYAEED MOHDALI BHOLA(P), 0811452022 Anish_ bhola1y@yahoo.com 28-10-2022  [27-10-2022
OMP (DDCB BANK LTD VSANISH
(COMM)/382/2022 |AHMAD NABI BHOLA(P), 0811452022 Anish_bhola17@yahoo.com 28-10-2022  |27-10-2022
OMP (DDCB  BANK LTD VSANISH
(COMM)/384/2022 |RIHAN AHMAD BHOLA(P), 0811452022  JAnish_bhola1y@yahoo.com 28-10-2022  |27-10-2022
OMP (DDCB BANK LTD VSANISH
(COMM)/387/2022 |[SATYENDRA SINGH BHOLA(P), 0811452022 IAnish_bhola17@yahoo.com 28-10-2022  |27-10-2022
DCB BANK LTD Vg
OMP (DJASVEER SINGHANISH
(COMM)/383/2022 |CHAUHAN BHOLA(P), 0811452022 Anish_bhola17@yahoo.com 28-10-2022  |27-10-2022
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OMP (IDDCB BANK LTD Vs ALOKIANISH
(COMM)/381/2022 |[KUMAR JAISWAL BHOLA(P), 0811452022 Anish_bhola17@yahoo.com 28-10-2022  |27-10-2022
M/S DURGA TRADING
CS CO Vs M/S MARK TECH|Anirudh
(COMM)/2400/2022 [POLYMERS PVT LTD Jamwal(P), 9599754586  |anirudhjamwal1607@gmail.com 28-10-2022  |27-10-2022
RAVINDRA
CS STATE BANK OF INDIAINARAYAN
(COMM)/2401/2022 Vs ALI KHAN SINGH(P), 8076466594 JADVRNARAYAN@GMAIL.COM [29-10-2022  |28-10-2022
IDFC FIRST BANK]
OMP (DLIMITED Vs PREETIRAHUL
(COMM)/397/2022 |DEVI KASHYAP(P), [0891009515 [NA 31-10-2022 20-10-2022
IANIL KUMAR SHARMA
OMP Vs M/S BHARDWAJSURINDER
(COMM)/161/2022  |[ENTERPRISES JAIN(P), 0058597389  INA 31-10-2022 20-10-2022
MS. ILLA RAWAT,CENTRAL [CS(COMM) M/S MITTALSH. ARJUNI9910069348 01.10.2022 30.09.2022
IDISTRICT JUDGE, 2276/2022 ENTERPRISES ANAND
ICOMMERCIAL THROUGH ITS PROP.
ICOURT-03 SH. SUBHASH CHAND,
MITTAL V/S ENA
FOOTWEARS PVT.
LTD. & ANR.
arjun.anand27@gmail.com
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CS(COMM) CANARA BANKSH. PRANAY|9873101002 01.10.2022 30.09.2022
2277/2022 (Erstwhite, SyndicateSHARMA
Bank) V/S PREM CHAND
& ANR
pranay7advo@gmail.com
EX.(COMM) HDFC BANK LTD. V/SMS. KUSUMj9599624216 01.10.2022 30.09.2022
228/2022 WAQAR AHMED BHATT
ashim.bhatty@gmail.com
MISC. DJ/ 603/2022 JASWANT SH. GIRISH|0868526503 01.10.2022 30.09.2022
INTERNATIONAL PVT.,YADAV
LTD. V/S WRNER|
GRAPHICS AND
PRINTER
irishyadavi621@gmail.com
CS(COMM) M/S SPACE4 BUSSINESSSH. DURGESH|9811217093 06.10.2022  01.10.2022
2286/2022 SOLUTION PVT. LTD. V/SGUPTA
DISTRICT ELECTION|
OFFICER(NEW DELHI) &
IANR.
adv.amit85@gmail.com
CS(COMM) ICICI BANK LTD. V/SSH. C.0810654872 07.10.2022 06.10.2022
2291/2022 'YOGESH KUMARPRAKASH
BHARDWAJ .
advocatecp@gmail.com
EX.(COMM) 231/2022HDFC BANK LTD. V/SSH. SANJEEV|8285002845 07.10.2022 06.10.2022
'YASH ELECTRONICS PATHAK
litigation @srcslegal.com
EX.(COMM) 237/2022HDFC BANK LTD. V/SSH. SANJEEV|8285002845 10.10.2022 07.10.2022
SHAHID ALI PATHAK
litigation@srcslegal.com
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EX.(COMM) 241/2022[M/S BAJAJ FINANCESH. PRAVESH[7503390931 11.10.2022 10.10.2022
LTD. V/S M.R. SALESDUHAN
CORPORATION & ORS. .
raveshduhan1oo@gmail.com
CS(COMM) INIKE INNOVATE C.V.V/SSH.  PRAMOD9718209970 11.10.2022 10.10.2022
2309/2022 ASHOK KUMAR KUMAR SINGH
aastha@thelegist.com
CS(COMM) CANARA BANK V/S M/SSH. SUSHIL9717568635 11.10.2022 10.10.2022
2310/2022 SHRI MATADEVIKUMAR RAI
COMMUNICATION . . .
raisushilogi15@gmail.com
CS(COMM) INIRAJ KUMAR V/S M/SMS. NEELAM7303296156 11.10.2022 10.10.2022
2311/2022 JHALAK LADIES SUITMALIK
COLLECTION &
BOUTIQUE
IN/A
CS(COMM) ASHOK ARORA  V/SSH. SUNIL9810901129 11.10.2022 10.10.2022
2312/2022 GUVINDER PAL SINGH |GOYAL
advocatesunilgoyal@yahoo.com
CS(COMM) ICICI BANK LTD. V/SSH. HEMANT9899009971 13.10.2022 12.10.2022
2323/2022 KHULLAR REJINAGUPTA
LAMKANG .. .
juris@hemantgupta.in
CS(COMM) CANARA BANK V/S M/SSH. SUSHIL9717568635 13.10.2022 12.10.2022
2324/2022 KAUSHIK TRADINGKUMAR RAI
COMPANY raisushilog15@gmail.com
CS(COMM) M/S RAJAT FOAM SALESSH. PRASHANT9810775051 14.10.2022 13.10.2022
2338/2022 IV/S BRIJBAST ART PRESSBATRA
LTD. rashantbatray6@gmail.com
CS(COMM) iCICI BANK LTD. V/SSH. HEMANT9899009971 14.10.2022 13.10.2022
2339/2022 MADAN LAL, PROP OFGUPTA
IASHANA SILVER
HOUSE
juris@hemantgupta.in
CS(COMM) ICICI BANK LTD. V/SSH. HEMANT9899009971 14.10.2022 13.10.2022
2340/2022 RAVI KUMAR, PROP. OFGUPTA
RAVI HANDICRAFT L. .
uris@hemantgupta.in
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CS(COMM) M/S VIVA BOOKSSH. NARENDER9811140704 15.10.2022 14.10.2022
2347/2022 PRIVATE LTD. V/S DR.VASHISHTA
R.K. JAIN@ RAJIV JAIN nvashishta@gmail.com
EX.(COMM) 247/2022HDFC BANK LTD. V/SSH. SACHIN|9811015339 15.10.2022 14.10.2022
MOHAN SINGH KATYAL
legal @katyalassociates.com
CS(COMM) INIKHIL JAIN V/S MINTOSH. MUNISH|g811427955 17.10.2022 15.10.2022
2355/2022 PACKS PVT. LTD. VOHRA
munishlaw.vohra@gmail.com
EX.(COMM) HDFC BANK LTD. V/SSH. NAVEEN/9955683230 19.10.2022 18.10.2022
249/2022 INARENDER CHADHA  [SHARMA
naveenk101@gmail.com
CS(COMM) iCICI BANK LTD. V/SMS. CHETNA9818280772 22.10.2022 20.10.2022
2385/2022 TRANZLEASE HOLDINGBHALLA
INDIA PVT. LTD. PUNITBHALLA@GMAIL.COM
CS(COMM) iCICI BANK LTD. V/SMS. CHETNA9818280772 22.10.2022 20.10.2022
2386/2022 TRANZLEASE HOLDINGBHALLA
INDIA PVT. LTD. PUNITBHALLA@GMAIL.COM
CS(COMM) iCICI BANK LTD. V/SMS. CHETNA9818280772 22.10.2022 20.10.2022
2387/2022 TRANZLEASE HOLDINGBHALLA
INDIA PVT. LTD. PUNITBHALLA@GMAIL.COM
CS(COMM) M/S R.S. TRADERS V/SSH. ASHISH0811166800 22.10.2022 20.10.2022
2388/2022 SURESH SAIN KAPUR
ashishkapuro7@gmail.com
OMP(I)(COMM) BANSAL CREDITS LTD,SH. VIKAS9873828306 22.10.2022 22.10.2022
375/2022 'V/S SNEHA SEHGAL
vikki.sehgal @gmail.com
CS(COMM) SANDEEP JAIN  V/SSH. SAROJ|9818701001 27.10.2022 22.10.2022
2394/2022 MUNICIPAL KUMAR JHA
EQBEQRATION OF jhaandassociatesdhc@gmail.com
EX.(COMM) 254/2022[LORD KRISHANSH. K.K.9911119106 27.10.2022 22.10.2022
FINANCIAL SERVICESGAUTAM
LTD. V/S ZANISH & ANR. thejuscommerce@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX.(COMM) 255/2022|SBI CARDS & PAYMENTSSH. W. R. KHAN 9811225408 27.10.2022 22.10.2022
SERVISES LTD. V/S
BHUSHAN
KUMAR CHAWLA
wrkhanassociates@gmail.com
OMP(I)(COMM) M/S AAKASHSH. BHASKAR@8512052601 28.10.2022 27.10.2022
377/2022 EDUCATION SERVICESKUMAR
LTD. V/S MOHAN SINGH bhaskar@sethiassociates.in
OMP(I)(COMM) DCB BANK LTD. V/SSH. ANISH9811452022 28.10.2022 27.10.2022
378/2022 MOHD. IRFAN BHOLA
anish_bhola17@yohoo.com
OMP(I)(COMM) DCB BANK LTD. V/SSH. ANISH|9811452022 28.10.2022 27.10.2022
379/2022 ABDUL KAYYUM & ANR. BHOLA
anish_bhola17@yohoo.com
OMP(I)(COMM) DCB BANK LTD. V/SSH. ANISH|9811452022 28.10.2022 27.10.2022
380/2022 HASEEL AHMAD & ANR. BHOLA
anish_bhola17@yohoo.com
CS(COMM) SUNIL BANSAL  V.SSH. 0811161525 20.10.2022 28.10.2022
2403/2022 MUNICIPAL SATYENDRA
E,QBEQBAE\ITQN OFKUMAR SINGH sksingh116@gmail.com
CS(COMM) STATE BANK OF INDIASH. ASHOK9810019614 20.10.2022 28.10.2022
2404/2022 V/S M/S A.S. COLTHINGKUMAR
g ANR. bail.associates1995@gmail.com
EX.(COMM) 262/2022M/S AMANSH. KUNAL(9717468652 20.10.2022 20.10.2022
ELECTRICALS V/S M/SMADAN
KRISHNA ELECTRICALS
WORKS
m.aggarwal1994@gmail.com
CS(COMM) ARUN KUMAR GOYALSH. SANDEEP9810474101 31.10.2022 20.10.2022
2407/2022 'V/S AMAN PREET HORA JINDAL
sandeepjindal @dediffmail.com
CS(COMM) ICICI BANK LTD. V/SMS. CHETNA9818280772 31.10.2022 20.10.2022
2408/2022 VISHAL KUMAR BHALLA
PUNITBHALLA@GMAIL.COM




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX.(COMM) 267/202 |BAJAJ FINANCE LTD.,SH. SUNNY|9910574027 31.10.2022 20.10.2022
V/S RAM PHAL SINGH |ARORA
albuslawfirms@gmail.com
EX.(COMM) HDFC BANK LTD. V/SSH. RAJEEV/0311022102 31.10.2022 20.10.2022
268/2022 RAVISH KUMARRANJAN
SHARMA . .
ranjan.and.company@gmail.com
IMS NISHA SAXENA,CENTRAL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-04 SACHDEVA
LIGHTENING PVT LTD
CS(COMM) VS. ANKIT GUPTA &PRAMOD
2298/2022 OTHERS GUPTA 0810452694  INA 07.10.2022 06.10.2022
GUNSHIKHA
MARKETING CO. VS,
CS(COMM) RUDRA OVERSEE &
22097/2022 OTHERS INITIN KAKKAR 9811890118 INA 07.10.2022 06.10.2022
ICICI BANK LIMITED VS,
CS(COMM) ADITYA
2300/2022 INTERNATIONAL VIKAS CHOPRA 9212036118 VIKASCHOPRAADVOCATE@GN10.10.2022 06.10.2022
CS(COMM) UNION BANK OF INDIAANIL KUMAR
2318/2022 IVS. M/S BAKE CAFE SINGH 0810288424 JANILSINGHANDCOMPANY @GJ11.10.2022 09.10.2022
BANK OF BARODA VS/CHITRA
CS(COMM) 2317/2022]NKM ENGINEERING MALHOTRA 0212888057  |CHITRASOBTI@GMAIL.COM [11.10.2022 10.10.2022
ICICI BANK LIMITED VS,
CS(COMM) MRS. AKBARI BEGAM &
2330/2022 IANRS. TUBA UROOSA 9716145518 TUBA27KHAM @GMAIL.COM  [14.10.2022 13.10.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS ICICI BANK LIMITED VSHEMANT
(COMM)/2348/2022 |JAJAY DHAMA GUPTA(P), 0099592027 JURIS@HEMATNGUPTA.IN  [15.10.2022 14.10.2022
CANARA BANK Vs M/SSUBODH
CS EDUCATIONAL BOOKKUMAR
(COMM)/2346/2022 |[DEPOT SINGH(P), INA IADVSUBODHKUMARSINGH@(15.10.2022 14.10.2022
M/S PARAS
INTERNATIONAL
THROUGH PROP SH
MOHHAMAD ARIF Vs
M/S ROBUST]
MARKETING AND
COMMUNICATION
CS THROUGH PROP SHDEEPAK
(COMM)/2345/2022 MANISH TRIPATHI BHATT(P), INA KRISHNAADVOCATESUPREME15.10.2022 14.10.2022
CS ICICI BANK LIMITED VSHEMANT
(COMM)/2344/2022 |IDINESH CHANDRA GUPTA(P), 0099502027  JURIS@HEMATNGUPTA.IN  |15.10.2022 14.10.2022
M/S BRIJRAJ FASHION|
CS (P) LTD VS. M/S DAYALSUBHASH
(COMM)/2357/2022 |CLOTHIERS EXPORTS |CHANDRA 0810459344 |CHANDRAADV31@GMAIL.COM17.10.2022 16.10.2022
CS ICICI BANK LIMITED Vs
(COMM)/2364/2022 |AMIT KUMAR TUBA UROOSA 9716145518 TUBA27KHAN @GMAIL.COM  118.10.2022 17.10.2022




Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICICI BANK LIMITED VS,
M/S SAVIOUR FACILITY]
CS MANAGEMENT  INDIA
(COMM)/2362/2022 |PVT LTD [TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM  18.10.2022 17.10.2022
IANISH MAHAVIR|
PRASAD GOEL VS
INDIABULLS HOUSING
OMP (COMM) NO:FINANCE LTD AND
57/2022 IANRS IVENKAT RAO 19599002354 |SERVICECOPY@INTYGRAT.COJ18.10.2022 17.10.2022
OMP (COMM) NO:Garima Shukla vs KotakGHUFRAN
56/2022 Mahindra Bank Ltd AHMAD 0958558234 |GHUFRANADV@GMAIL.COM [18.10.2022 17.10.2022
M/S OM PRAKASH AND
CO. VS. M/S FASHIONROHIT
EX 248 OF 2022 MANTRA AND ANOTHER|GOSWAMI 0958823185 ROHIT.AP2009@GMAIL.COM ]19.10.2022 18.10.2022
CS SHOBIT BANSAL VS/SATYENDER
(COMM)/2368/2022 |MCD & ANR KUMAR 0811161525 SKSINGH16 @GMAIL.COM 19.10.2022 18.10.2022
CS SHOBIT BANSAL VS,SATYENDER
(COMM)/2367/2022 |MCD & ANR KUMAR 0811161525 SKSINGH16 @GMAIL.COM 19.10.2022 18.10.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS IANITA GARG VS. MCD &SATYENDER

(COMM)/2366/2022 |JANR KUMAR 0811161525 SKSINGH16 @GMAIL.COM 19.10.2022 18.10.2022
IA.K.TEXTILE
DISTRIBUTORS PVT LTD
IVS. BELA CREATION PVT]

IM.EX (589/2022) LTD IMOHD BABAR (9891145454 IMOHDBABARADV@GMAIL.CO}19.10.2022 18.10.2022
SAMBHAJI GANPATI

OMP (COMM)-PATIL VS. DEVENDERSH. SADDAM

159/2022 KUMAR HUSSAIN 0650016144 Shussainassociates@gmail.com [20.10.2022 19.10.2022
M/S ORIENT LINKS PVT

CS (COMM)-LTD VS. SH. RAJNISHMAHESH

2382/2022 BANSAL SHARMA 0810493325 |JADVMCSHARMA@GMAIL.COM20.10.2022 10.10.2022
AMIT  MUDGAL VS,

CS (COMM)-YOGESH KUMARSH. AMIT

2398/2022 SINGHAL KUMAR 0899911324 IAMPLEGALSOLUTIONS@GMAI27.10.2022 26.10.2022
MANMEET SINGH
BINDRA VS. NATIONAL
INSURANCE COMPANY|SIDHARTH

EX 257 OF 2022 LTD JOSHI 0818500714 SIDHARTH@SIDHARTHJOSHI|28.10.2022 26.10.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

M/S BAJAJ FINANCE
LTD VS. AKHIL
EX 258 OF 2022 ENTERPRISES AND ORS |RAVINDER 75033909031 PRAVESHDUHAN100@GMAIL.{28.10.2022 26.10.2022

INDUSIND VS. PRASAD &
EX 259 OF 2022 CO. AMIT KUMAR 19990659331  |[KMPSPARTNER@GMAIL.COM [28.10.2022 27.10.2022

INDUSIND VS. PRASAD &
EX 260 OF 2022 IAGGARWAL ASSOCIATESAMIT KUMAR 0990659331 KMPSPARTNER@GMAIL.COM |28.10.2022 27.10.2022

HDFC BANK LTD VS/SANJEEV
EX 266 OF 2022 GIRIRAJ SHARMA PATHAK 8285002845 |LITIGATION@SRCSLEGAL.CON31.10.2022 30.10.2022

M/S GUPTA FABRIC V/SSUBHASH

EX 265 OF 2022 IANUBHAV KINGER CHANDRA 0810459344 |CHANDRAADV31@GMAIL.COM31.10.2022 30.10.2022
CS (COMM){HEMANT SETHI  VS/,SUBHASH

2406/2022 VIKAS GUPTA CHANDRA 0810459344 |ICHANDRAADV31@GMAIL.COM31.10.2022 130.10.2022
OMP (DDCB BANK LIMITED VSANISH

(COMM)/413/2022  |PROMOD SINGH BHOLA(P), 0811452022 IANISH.BHOLA17@YAHOO.COMo04-11-2022 03.11.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate of e-
Registration filing

Advocate Advocate email id
Nobile

Number

OMP (DDCB BANK LIMITED VSANISH
(COMM)/412/2022 | ANIS ALI AND ANR BHOLA(P), 09811452022  |JANISH.BHOLA17@YAHOO.COM04-11-2022  |03.11.2022
DCB BANK LIMITED Vs
OMP (I)SATVEER DAFEDAR ANDANISH
(COMM)/414/2022 JANR BHOLA(P), 0811452022 IANISH.BHOLA17@YAHOO.COM04-11-2022 03.11.2022
OMP ()DCB BANK LIMITED VSANISH
(COMM)/411/2022  INAND KISHOR BHOLA(P), 9811452022  JANISH.BHOLA17@YAHOO.COM04-11-2022  |03.11.2022
M/S IDFC FIRST BANK
OMP (DLIMITED Vs SAURABHRAHUL
(COMM)/416/2022  |BILLU KASHYAP(P), 9205511796 LEXPACIFICOS@GMAIL.COM |04-11-2022 03.11.2022
M/S IDFC FIRST BANK
OMP (DLIMITED Vs  VINAYRAHUL
(COMM)/415/2022 |SHANKER PANDEY KASHYAP(P), 0205511796 LEXPACIFICOS@GMAIL.COM |04-11-2022 03.11.2022
f{il} AzHWg ICENTRAL MAHINDRA AND
DISITDRIHC{T JAIUHDGE’ OMP-COMM- MAHINDRA  FINANCE
9|
COMMERCIAL 152/2022 SERVIVES LTD. 01.10.2022 01.10.2022 01.10.2022
ICOURT-05
SATENDRA KR.
CS COMM-2287/2022 PANKAJ ARORA VS. MCDSINGH 06.10.2022 06.10.2022
o Ws\w3 v L'. DUJOIINIDO
SOLUTION PVT. LTD. VS,
DISTRICT ELECTION|
CS COMM-2299/2022 OFFICER SOUTH AMIT KR. 07.10.2022 07.10.2022
HDFC BANK LTD. VS,SACHIN
EX. COMM-235/2022 [SURAJ KR. KATYAL 07.10.2022 07.10.2022




District

Case No.

EX. COMM-236/2022

Petitioner Name VS
Respondent Name

HDFC BANK LTD. VS.
SAURABH MISHRA

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

07.10.2022

07.10.2022

EX COMM-239/2022

IANIL STATIONER
PRODUCTS PVT. LTD. VS,
OM DUTT SHARMA

SGIVENDER
IVISHWAS

11.10.2022

11.10.2022

ES. COMM-240/2022

T TOUINLLILIN TUDLICIIT

CORPORTATION PVT,
LTD. VS. AD CORP
IVENTURES.

RAMAN
SABHLOK

11.10.2022

11.10.2022

CS COMM-2307/2022

CANARA BANK VS. SH.
SANJEEV SHARMA

SUSHIL KR. RAI

11.10.2022

11.10.2022

CS COMM-2308/2022

DO ITCCIIN I NNU I UM

INTERNATIONAL  PVT,
LTD. VS. ETHOS HVAC
SYSTEM LTD.

GAUTAM KR,
DUTTA

11.10.2022

11.10.2022

EX COMM-244/2022

AJAY BAJAJ VS. STONE
PUBLICATION

SURJIT SINGH
MALHOTRA

12.10.2022

12.10.2022

CS COMM-2325/2022

ICICI BANK LTD. V/S
SANJEEV TREHAN

C PRAKASH

13.10.2022

13.10.2022

ICS COMM-2326/2022

MEENAKSHI POLYMERS
P LTD. V/S SUNIL
KUMAR ARYA

AMIT KR.

13.10.2022

13.10.2022

CS COMM-2327/2022

ICICI BANK LTD. V/S
DHARMVEER SINGH

HEMANT
GUPTA

13.10.2022

13.10.2022

CS COMM-2331/2022

IKLJ PLASTICIZERS
LIMITED V/S BHARAT
POTTERIES LIMITED

JYOTI SHARMA

14.10.2022

14.10.2022

EX. COMM-245/2022

M/S FASHIONISTA INC
V/S JMD LIFESTYLE

MANISH
CHAUHAN

14.10.2022

14.10.2022

CS COMM-2332/2022

ICICI BANK LTD. V/S

HEMANT

ABHINAV KUMAR ROY

GUPTA

14.10.2022

14.10.2022




Case No.

CS COMM-2349/2022

Petitioner Name VS
Respondent Name

PUNJAB NATIONAL
BANK VS. M/S NARULA
COUTURES

Advocate

GIRISH
CHANDER

Advocate Advocate email id Date
Nobile

Number

15.10.2022

ofDate of e-

Registration filing

15.10.2022

CS COMM-2359/2022

OVV LI I DIINOZIIL

MUNICIPAL
CORPORATION
DELHI

Vo,

OF

SATYENDRA
KR. SINGH

18.10.2022

18.10.2022

CS COMM-2369/2022

M/S ORIENT LINKS PVT.
LTD. V/S RUPAM JHA

MAHESH
CHAND
SHARMA

19.10.2022

19.10.2022

IMISC DJ-645/2022

AKANKSHA  TEXTILES
V/S M/S BELA
CREATIONS PVT. LTD.

MOHAMMAD
BABAR

19.10.2022

19.10.2022

CS COMM-2370/2022

M S HARSINGAR V/S
SHAILJA PARK PVT. LTD.

MOHAMMAD
BABAR

19.10.2022

19.10.2022

CS COMM-2377/2022

ANJUSH
ASHU VIJ

BANSALV/S

RAKESH KR.

20.10.2022

20.10.2022

OMP(I)
374/2022

COMM-

BANSAL CREDITS LTD.
V/S KRISHAN KUMAR

PRINCE JAIN

20.10.2022

20.10.2022

OMP
158/2022

COMM-

SHRI GANESH MISHRA
V/S SBI CARD AND
PAYMENT SERIVES LTD.

GANESH
IMISHRA

20.10.2022

20.10.2022

CS COMM-2389/2022

ICICI BANK LTD. V/S
TRAZLEASE HOLDING
INDIA PVT. LTD.

CHETNA
BHALLA

22.10.2022

22.10.2022

CS COMM-2390/2022

ICICI BANK LTD. V/S
TRAZLEASE HOLDING
INDIA PVT. LTD.

CHETNA
BHALLA

22.10.2022

22.10.2022

CS COMM-2391/2022

ICICI BANK LTD. V/S
TRAZLEASE HOLDING
INDIA PVT. LTD.

CHETNA
BHALLA

22.10.2022

22.10.2022

TRISQUARE
SWITCHGEARS

\

PVT.

ABADAL

CS COMM-2395/2022

LTD.

KATARIYA

27.10.2022

27.10.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

AMIT MUDGAL V/S HMP|

ENGINEERING PVT.CHETANAYA
ICS COMM-2396/2022 [LTD. KAKAR 27.10.2022 27.10.2022
M/S GOLDEN PAPER
MART V/S BATRA PAPERARCHIT
CS COMM- 2397/2022MART SINGHAL 27.10.2022 27.10.2022
OMP(I) COMM-DCB BANK LTD. V/SANISH
393/2022 MINZAR HUSSAIN BHOLA 28.10.2022 [28.10.2022
OMP (I) COMM-DCB BANK LTD. V/SANISH
394/2022 RANDHIR SINGH BHOLA 28.10.2022 |28.10.2022
OMP (I) COMM-DCB BANK LTD. V/SANISH
395/2022 IMINZAR HUSSAIN BHOLA 28.10.2022 |28.10.2022
OMP (I) COMM-DCB BANK LTD. V/SANISH
396/2022 RAM SAGAR K BHOLA 28.10.2022 |28.10.2022
SBI V/S M/S JMRAJIV KR.
CS COMM-2402/2022 ENTERPRISES THAKUR 20.10.2022 20.10.2022
M/S G.S. FAB PVT. LTD.SHUBHAM
V/S M/S VANDANAVISHWAKARM
EX COMM-263/2022 |SALES A 31.10.2022 31.10.2022
SATBIR SAINI V/S KAPIL
EX COMM-264/2022 JAGGARWAL PARAS JAIN 31.10.2022 31.10.2022
SH. PARAMJITICENTRAL
SINGH, DISTRICT
JUDGE(COMMERCIA
1.)-06, CENTRAL PUNJAB NATIONAL
CS(COMM) BANK VS M/S SARKAR
2283/2022 GLOBAL IMEENA GUPTA 0654336403 |JADVMEENAGUPTA89@GMAILI06.10.2022 02.09.2022
CS(COMM) PREM CHAND SHARMAPREM CHAND
2282/2022 VS HARISH SAINI SHARMA 0871269259 IADVOCATEPKS6689 @GMAIL.C06.10.2022 24.09.2022




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) BANK OF BARODA VSCHITRA

2281/2022 M/S DIVINE SUTRA IMALHOTRA 0212888057  ICHITRASOBTI@GMAIL.COM 06.10.2022 10.09.2022

EXE. (COMM)IIFL FINANCE LTD. VS

229/2022 EVEREST SCISSORS IVIDHUR SIKKA 06.10.2022 29.07.2022

CS(COMM) ICICI BANK LTD. VS

2302/2022 IANNE SIDDIQUI IVIKAS CHOPRA 9212036118 IVIKASCHOPRAADVOCATE@GN10.10.2022 06.10.2022

CS(COMM) ICICI BANK LTD. VS

2303/2022 PRANAV PRAKASH ARYA|VIKAS CHOPRA [90212036118 VIKASCHOPRAADVOCATE@GN10.10.2022 06.10.2022

CS(COMM) PANKAJ ARORA VS MCDSATYENDRA

2305/2022 & ANR. KR. SINGH 0811161525 SKSINGH116 @GMAIL.COM 10.10.2022 30.09.2022

CS(COMM) BHARAT ARORA VS MCDSATYENDRA

2306/2022 7 ANR. KR. SINGH 0811161525 SKSINGH116 @GMAIL.COM 10.10.2022 30.09.2022
ICICI BANK LTD. VS

CS(COMM) 2313/2022NISHANT TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM  [11.10.2022 28.09.2022

CONTEMPT DHANI AGGARWAL VS

PETITION 22/2022 |MAHESH YADAV S.K. BANSAL UNITEDMARK@UNITEDIPR.C(12.10.2022 11.10.2022




Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

KOTAK MAHINDRA|

EXE. (COMM)PRIME LTD. VS AASHISHKUSHAL

246/2022 GUPTA KUMAR 14.10.2022 20.09.2022
GUNPAL SHANTARAM
VS SBI CARDS &

OMP(COMM) PAYMENTS SERVICESINTYATI

155/2022 PVT. LTD. SHARMA 0769993511 IADVRAVILOKHANDE@GMAIL.14.10.2022 28.09.2022
IAXIS BANK LTD. VS

CS(COMM) SAROJ INDIA

2337/2022 ENTERPRISES SUNITA SINGH (9871040589  INDOLEXLAW@GMAIL.COM |14.10.2022 24.09.2022

CS(COMM) ICICI BANK LTD. VS

2336/2022 JAGDISH KUMAR C. PARKASH 0810654872 ] ADVOCATECP@GMAIL.COM  |14.10.2022 13.10.2022
JAGDISH SACHDEVA VS
S.S. MOTA SINGH
MODEL SR. SEC/NARESH

CS(COMM) 2351/2022[SCHOOL KHANNA 0811013864 INARESHKHANNAANDCO@GM|15.10.2022 06.10.2022
JAGDISH SACHDEVA VS
S.S. MOTA SINGH

CS(COMM) JUNIOR MODEL |[NARESH

2352/2022 SCHOOL KHANNA 0811013864 INARESHKHANNAANDCO@GM]J15.10.2022 06.10.2022
M/S GOPAL STEEL
INDUSTRIES VS M/S

CS(COMM) SUKH NANDAN BROS &

2343/2022 ORS. JUNAID ALAM 8860888011 JUNAID@LALJITM.IN 15.10.2022 24.09.2022




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP(I)COMM M/S MITTAL FINSEC

373/2022 PVT. LTD. VS FIRASAT |LAVIKA GUPTA 9971170800 LAVIKAGUPTA2009@GMAIL.C{17.10.2022 10.10.2022

CS(COMM) ICICI BANK LTD. VSHEMANT

2356/2022 SHYAMU TIWARI GUPTA 0899009971  [JURIS@HEMANTGUPTA.IN  |17.10.2022 13.10.2022
STATE BANK OF INDIA

CS(COMM) VS M/S IBA GOLDARUN KUMAR|

2381/2022 FASHION GARMENTS  |BATRA 089122874 IASHISHBATRA85@GMAIL.COM20.10.2022 19.10.2022

CS(COMM) ICICI BANK LTD. VSJOGINDER

2379/2022 ANOOK KUMAR SUKHIJA 0810315334 JUSJURIS@GMAIL.COM 20.10.2022 10.10.2022
VIKRAM VADEHRA VS
M/S ELEVEN|

CS(COMM) CONSTRUCTIONS PVT,

2378/2022 LTD. IVINAY KUMAR 8882675545 JADVOCATE.VINAYKUMAR@GN20.10.2022 09.09.2022

CS(COMM) M/S JVL STEEL PVT/,RAHUL

2375/2022 LTD. VS JAI PRAKASH |[SHARMA 0315656701 LEGALCOMFORT@REDIFFMAI20.10.2022 18.10.2022

CS(COMMo JITENDER KHUREJA VSVINEET

2380/2022 JANIL SAINI KAUSHIK 85888957065 |VINEET1743@GMAIL.COM 20.10.2022 15.10.2022




MS. KAVERI

IBAWEJA, DISTRICT]
JUDGE,
COMMERCIAL
ICOURT-07

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

SH. DINESH BHATT ,
DJ (COMMERCIAL
ICOURT)-01

West

CS CANARA BANK Vs MR[Krishan

(COMM)/789/2022 |AASHISH Kumar(P), 0910577700  |krishenkumar@gmail.com 01-10-2022 27-09-2022

CS CANARA BANK Vs MR [Krishan

(COMM)/790/2022 |[SAHIL Kumar(P), 9910577700 |krishenkumar@gmail.com 01-10-2022  [27-09-2022
VI/ S KVWALITY
POLYTHREADS PRIVATE
LTD Vs M/S KARTIK
KUNAL IASHISH

Misc DJ/526/2022 INTERNATIONAL KAPUR(P), 081166800 ashishkapuro7@gmail.com 01-10-2022  |09-09-2022

Execution AU SMALL FINANCERAJIV

(Comm)/183/2022 BANK LTD Vs GULJAR  |RANJAN(P), 0811057626 IADV.DILIPP'TA@GMAIL.CO 01-10-2022  |08-08-2022
AU SMALL FINANCE

Execution BANK LTD Vs TALIMRAJIV

(Comm)/182/2022 HUSSAIN RANJAN(P), 0811057626 IADV.DILIPP'TA@GMAIL.CO 01-10-2022 08-08-2022
AU SMALL FINANCE

Execution BANK LTD Vs PUNEETRAJIV

(Comm)/181/2022 KUMAR SHARMA RANJAN(P), 0811057626 IADV.DILIPP'TA@GMAIL.CO 01-10-2022 08-08-2022
CANARA BANK Vs MR[Krishan

CS (COMM)/791/2022|SANJAY Kumar(P), 0910577700  |krishenkumar@gmail.com 01-10-2022 27-09-2022

CS UNION BANK OF INDIAHARI

(COMM)/788/2022 |[Vs KOMAL ARORA KISHAN(P), 0818038911 hka.delhi@gmail.com 01-10-2022 23-09-2022




Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DSHRIRAM TRANSPORTMANOJ

(COMM)/629/2022 |FIN CO LTD Vs DINESH |[KUMAR(P), 0811133644 manojk.adv @gmail.com 06-10-2022  |05-10-2022
SHRIRAM TRANSPORT]

OMP (DIFIN CO LTD Vs KISHANMANOJ

(COMM)/628/2022 |PAL KUMAR(P), 0811133644 manojk.adv @gmail.com 06-10-2022  |05-10-2022

OMP (IDSHRIRAM TRANSPORTMANOJ

(COMM)/627/2022 |FIN CO LTD Vs SHAZAD |KUMAR(P), 0811133644 manojk.adv @gmail.com 06-10-2022  |05-10-2022
SHRIRAM TRANSPORT]

OMP (DIFIN CO LTD Vs MUKESHMANOJ

(COMM)/626/2022 |[KUMAR KUMAR(P), 0811133644 manojk.adv @gmail.com 06-10-2022  |05-10-2022

OMP (I)SHRIRAM TRANSPORTMANOJ

(COMM)/625/2022  |FIN CO LTD Vs NITIN KUMAR(P), 0811133644 manojk.adv @gmail.com 06-10-2022  |05-10-2022
IIVIT LA I' VI LIV VS IVID|
MAMTA PORWAL
PROPRIETOR OF SPNITESH

Misc DJ/532/2022 ENTERPRISES KUMAR(P), mil nil 06-10-2022  |05-10-2022

CS BANK OF BARODA Vs MR

(COMM)/808/2022 |SHIV SHANKAR PRASAD NOOR ALAM(P),NIL INIL 07-10-2022  |17-09-2022
FILZIA INC Vs RSANKIT

CS (COMM)/797/2022[INDUSTRIES KUMAR(P), 0354795562  lankitaadvocate.777@gmail.com |07-10-2022  [17-08-2022

CS UNION BANK OF INDIAAMRENDRA

(COMM)/798/2022 |[Vs ANMOL KUMAR GIRI(P), 0090298248, |JAMRENDRAKG@GMAIL.COM |07-10-2022  |31-08-2022
SOM NATH NARANG-- VSAMRENDRA

CS (COMM)/799/2022PREM KUMAR NAGGAR |GIRI(P), 0990298248, |JAMRENDRAKG@GMAIL.COM |07-10-2022  |31-08-2022

CS INDIAN OVERSEASSURBHI

(COMM)/800/2022 |BANK Vs PINKI SHARMA [CHANDRA(P), [9811255673 advocatesinha'(d),rediffmail.com|07-10-2022 31-08-2022
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Advocate
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IDBI BANK LTD VsVIVEK

CS (COMM)/801/2022SHOURYA KUMAR KUMAR(P), 9811867703  |kumarvivekadv@gmail.com 07-10-2022  |05-09-2022

CS CANARA BANK VsRishab

(COMM)/802/2022 |JATINDER SINGH Kaushik(P), 8586834657 |rishabhgggtalameflgmailsom 07-10-2022  |07-09-2022
CANARA BANK Vs

CS PRABHJOT OVERSEASRRishab

(COMM)/803/2022 [INC Kaushik(P), 8586834657 [rishabhgggtalameflgmailsom 07-10-2022  |07-09-2022

CS CANARA BANK Vs U KRishab

(COMM)/804/2022 [FLOORING Kaushik(P), 8586834657  [rishabhgggtalameflgmailsom 07-10-2022  |07-09-2022
BANK OF BARODA VSSUMAN KUMAR

CS M/S SHAKTIDOOTCHOUDHARY(P

(COMM)/805/2022 |[ENTERPRISES s nil nil 07-10-2022  [13-09-2022
WINSTROL PETRO

CS CHEMICALS PVT LTD Vs

(COMM)/806/2022 |SH RAJEEV abc(P), nil nil 07-10-2022  [13-09-2022

CS IAXIS BANK LIMITED VsDHARAM

(COMM)/807/2022 |MOHIT SONDHI DEV(P), 9810072439 |dladevlawassociates@gmail.com |07-10-2022  |15-09-2022
HDFC BANK Vs RANJITAMITA

EX/514/2022 KUMAR SAMAL KUMARI(P), 0311851166 unneet@gbalawoffices.com 07-10-2022  [13-09-2022

Execution M/S BR ENTERPRISES VSSACHIN

(Comm)/185/2022 M/S AAA RADIATORS IVATS(P), 0899357709  lachinadvocatevats@gmail.com |07-10-2022  |06-10-2022

Execution HDFC BANK LTD VsGOPAL

(Comm)/186/2022 MUKESH KUMAR KASHYAP(P), [9958633230 naveenki0oi@gmail.com 07-10-2022  |20-08-2022
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Execution HDFC BANK LTD VSGOPAL

(Comm)/187/2022 RAJEEV KUMAR KASHYAP(P), (9958633230 naveenki10i1@gmail.com 07-10-2022  |20-08-2022

Execution HDFC BANK LTD VSGOPAL

(Comm)/188/2022 SUKHVINDER SINGH KASHYAP(P), 0958633230 naveenkioi@gmail.com 07-10-2022  |20-08-2022

Execution RBL BANK LTD VsKUNAL

(Comm)/189/2022 MANEESHA SHUKLA IMAKHIJA(P), 19811015335 tegat@ka'["{ociates.com 07-10-2022 12-08-2022
HDFC BANK LTD Vs

Execution MOHINDER SINGHIGOPAL

(Comm)/190/2022 WALIA KASHYAP(P), [9958633230 naveenkioi@gmail.com 07-10-2022  |20-08-2022
M/S BAJAJ FINANCE

Execution LIMITED Vs TIMEPRAVESH

(Comm)/191/2022 GALLARY DUHAN(P), mil nil 07-10-2022  [13-09-2022

Execution IAXIS BANK LIMITED VsRahul

(Comm)/192/2022 JAG MOHAN Chauhan(P), mil nil 07-10-2022  [13-09-2022
M/S  ADITYA  BIRLA

Execution FINANCE LTD Vs SARITAVIDUR

(Comm)/193/2022 [TRADERS SIKKA(P), 9968249214  |[POOja.Sinha@truleg.in 07-10-2022  [13-09-2022
M/S RAINBOW|
ENTERPRISES Vs M/S

Execution PUSHPANJALI UMESH

(Comm)/194/2022 OVERSEAS PVT LTD KUMAR(P), 0999495500  |mohitmongaadvocate@Gmail.cojo7-10-2022  |01-10-2022
LVl/Q IVIAZATIN
DISTRIBUTORS PVT LTD

Execution Vs M/S HOME STORES REENA

(Comm)/195/2022 INDIA P LTD DHAWAN(P), il nil 07-10-2022  [13-09-2022
M/S KOTAK MAHINDRA

Execution PRIME LIMITED Vs

(Comm)/196/2022 KSHITIJ KHATTAR AJAY UPPAL(P),l9811740125 VIRTUOUS.PEOPLE@GMAIL,C(07-10-2022  [24-09-2022

Execution HDFC BANK VsKARAN

(Comm)/207/2022  |HARLEEN KAUR SINHA(P), 9899314700  Joffice@lpjpartners.com 07-10-2022  |06-10-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

Execution HDFC BANK Vs SANJEEVKARAN
(Comm)/208/2022 [VOHRA SINHA(P), 0899314700  Joffice@lpjpartners.com 07-10-2022  |06-10-2022

IANIL DHINGRA Vs
POONAM DHINGRA
Misc DJ/534/2022 PROPRIETOR IVINAY VATS(P), il nil 07-10-2022  [13-09-2022

KAPIL CHANANA Vs RAJARUSH KUMAR|
CS (COMM)/813/2022[KUMAR GUPTA IMALHOTRA(P), 9818318936 mwlawassociates@Qamil.com  |10-10-2022 07-10-2022

MR ASHISH SETHI Vs
MODERN MASTINaveen Kumar
CS (COMM)/812/2022PRIVATE LIMITED Chaudhary(P), 9810372713 nkchaudhary.adv@gmail.com  J10-10-2022 07-10-2022

PUNJAB AND SINDH
BANK Vs SANJEEV|GIRISH
CS (COMM)/817/2022]KUMAR VERMA IVERMA(P), 0891954484  |counsel. vinodgupta@gmail.com [11-10-2022 13-09-2022

CANARA BANK Vs AVEECHITRA

CS (COMM)/818/2022]SERVICES IMALHOTRA(P), 9212888057  Nil 11-10-2022 30-09-2022
OMP SONU SHARMA Vs YESNIKHIL
(COMM)/42/2022 BANK LTD RAWAT(P), 8920646070 |-sandeepanshlaw@yahoo.com  [11-10-2022 28-09-2022
SIGNATUKY VS VIS
IAUTOLITE
MANUFACTURING
Execution LIMITEDTHROUGH ITSKuldeep
(Comm)/214/2022 DIRECTOR kumar(P), 8750602223, |nil 12-10-2022 10-10-2022

M/S  RAJ  READY
CONCRETE WORKS PVT]
LTD Vs SH SRIDeepak

CS (COMM)/821/2022BHAGWAN khatri(P), 811075210 advsaniavrathi@gmail.com 13-10-2022 10-10-2022
GOVT NCT OF DELHI Vs
OMP SHRI ASHOK KUMARGOVT NCT OF

(COMM)/43/2022 GOEL DELHI(P), 9953249558  |nil 13-10-2022 12-10-2022
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STATE BANK OF INDIA

Advocate

Advocate
Nobile
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Date

ofDate of e-
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Vs AMIT GUPTASOLE

CS PROP M/S AKIVARUN

(COMM)/820/2022 |[ENTERPRISES CHANDIOK(P), 0818365719 AItUNCHANDIOK @GMAIL.COM13-10-2022 01-10-2022
OM LOGISTICS LIMITED

CS Vs OK LIFECAREOM LOGISTICS

(COMM)/824/2022 |PRIVATE LIMITED LIMITED(P),  nil nil 14-10-2022  [13-09-2022
LVl/ [} I INIIAIVI DUIDLLIND|
INDIA PVT LTD Vs M/S
SADBHAV

CS (COMM)/827/2022ENGINEERING LTD Rajat Goel(P), 99105618833 rg\ogoelg15@gmail.com 14-10-2022  |06-10-2022

CS SWATCH AG AND ORS VSRAKESH

(COMM)/826/2022 |ASHOK KUMAR KUMAR(P), 0310707170 info@dsnlegal.com 14-10-2022  [13-10-2022

CS ICICI BANK LTD Vs

(COMM)/825/2022 |POOJA RANI C. Parkash(P), 0810654872, Jadvocatecp@amail.com 14-10-2022 28-09-2022
M/S GARG ROADLINES
Vs MR VIPIN GUPTA

CS (PARTNER) M/S NDCONSAMEER

(COMM)/833/2022 |CONSTRUCTIONS SIDHAR(P), 0.14.1446565 sameer.sidhar/iimetropolitanlegg17-10-2022 15-10-2022
VS IMIAIAODIILLL NNLIAIL
INDIA LIMITED

CS THROUGH ITSANJALI

(COMM)/834/2022 |DIRECTORS SHRI ATUL INEHRA(P), 021275248L  |NIL 17-10-2022 01-10-2022

Execution HDFC BANK LIMITED VsKARAN

(Comm)/216/2022 PANKAJ PURI SINHA(P), 9899314700  Joffice@lpjpartners.com 17-10-2022 06-10-2022

CS CANARA BANK VSAMIT

(COMM)/836/2022 |VIKASH TEXTILES GUPTA(P), 0810224624  jamitguptaadv3z66@gmail.com 18-10-2022 01-10-2022
CANARA BANK VSAMIT

CS (COMM)/837/2022NARESH RAM GUPTA(P), 0810224624  jamitguptaadv3z66@gmail.com [18-10-2022 01-10-2022
CANARA BANK Vs

CS STREET HAWKERSAMIT

(COMM)/838/2022 |CUISINES GUPTA(P), 0810224624  jJamitguptaadv3z66@gmail.com [18-10-2022 01-10-2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS CANARA BANK VSAMIT

(COMM)/839/2022 |PAWAN KUMAR GUPTA(P), 0810224624  jJamitguptaadv3z66@gmail.com [18-10-2022 01-10-2022
RAKESH GARG Vs M/S
RCC INFRAVENTURES

Misc DJ/573/2022 LTD INA(P), nil nil 18-10-2022 13-09-2022

CS CANARA BANK VSAMIT

(COMM)/840/2022 EEI&HI]%&(H%“N/ S DGUPTA(P), 0810224624  jamitguptaadv3z66@gmail.com [18-10-2022 01-10-2022
MANUFACTURING

CS THROUGH ITSBHANU

(COMM)/844/2022 |PARTNERS IMOHAN(P), 9818085900  [jogesh_mittaleyahoo,com 20-10-2022  18-10-2022
STATE BANK OF INDIA

CS Vs SH RAJESH KUMARVARUN

(COMM)/845/2022  |[SURYA CHANDIOK(P), [90818365719 AITUNCHANDIOK@GMAIL.COM20-10-2022  |01-10-2022
ININUINJ YVOULDY
PRIVATE LIMITED Vs

Execution SUN PARTICLE BOARD|VIKRANT

(Comm)/218/2022 PRIVATE LIMITED IARORA(P), nil nil 20-10-2022  [13-09-2022
ITINUUGUIT OAINNDLILILT
SINGLA PROPRITOR VsMUKESH

Counter M/S JIVA  RETAILSKUMAR

Claim/71/2022 INDIA PVT LTD SHARMA(P), 9873062233 il 27-10-2022  [22-10-2022
INDUSIND BANK LTD Vs

Execution HARI ENGINEERINGAMIT KUMAR|

(Comm)/222/2022  |[SONS SINHA(P), 00s304L454 |[KMPSPARTNER@GMAIL.COM [28-10-2022  |22-10-2022
WITAINVVAIN VS DALAJI
TYRE PLAZATHROUGH

CS ITS PROPRIETOR MRMUSKAN

(COMM)/853/2022 |ANKIT GUPTA GUPTA(P), 0899399714  office@mandmpartners.in 31-10-2022 19-10-2022
DOIVI I VINIINDLLIN NAUL
BANGA Vs ONEOTT]

CS INTERTAINMENT VINEET

(COMM)/854/2022 |LIMITED KAUSHIK(P), 8588957065 |vineett 743@gmail.com 31-10-2022 19-10-2022




MS.
MALHOTRA,
DISTRICT

HEMANI

JUDGE

(COMMERCIAL

ICOURT)-02

District

Case No.

MISC.DJ/522/2022

Petitioner Name VS
Respondent Name

PEE
ENTERPRISES
INIGHT
ELECTRICALS

AAR|
VS.
KING

Advocate

LUTHRA

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

01.10.2022

01.10.2022

MISC.DJ/524/2022

GRINGO
ENTERPIRSES VS.
KUNWARPAL SINGH

DEEPAK
KOHLI

9811192957

lkohlideepak@hotmail.com

01.10.2022

01.10.2022

CS(COMM)778/202
2

INARENDRA CHALLA
VS. EMPIRE HOME
APPLIANCE

VIKAS
NAGWAN

9999010507

jurislaw@outlook.com

01.10.2022

01.10.2022

CS(COMM)779/202
2

INARENDRA CHALLA
'VS. INDERPAL SINGH

AMIT GUPTA

9810224624

amitguptaadv366@gmail.com

01.10.2022

01.10.2022

CS(COMM)780/202
2

NARENDRA CHALLA
VS. GENRIC
APPLIANCE

VIKAS
NAGWAN

9999010507

jurislaw@outlook.com

01.10.2022

01.10.2022

CS(COMM)781/202
2

STATE BANK OF
INDIA VS. SURESH
KUMAR

VIJAY
PRAKASH

9810210332

01.10.2022

01.10.2022




District

Case No.

CS(COMM)782/202
2

Petitioner Name VS
Respondent Name

HIMANSHU KUKREJA
'VS. TURTULE QUICK

Advocate

SINGH
BHATIA

Advocate
Nobile
Number

9811985226

Advocate email id

bhola@singhhandssingh.com

Date

ofDate of e-

Registration filing

01.10.2022

01.10.2022

CS(COMM)783/202
2

DELHIVERY LTD. VS.
FENDA AUTO INDIAQ

INAMANJOSHI

9810057280

naman.joshi@cjslegal.in

01.10.2022

01.10.2022

CS(COMM)784/202
2

STATE BANK OF
INDIA VS. SURAJ
ELECTIC

SHIV K TYAGI

9811059032

shivktyagi@gmail.com

01.10.2022

01.10.2022

CS(COMM)785/202
2

CANARA BANK VS,
SATPAL SINGH

CHITRA
IMALHOTRA

9212888057

chitrasobti@gmail.com

01.10.2022

01.10.2022

CS(COMM)786/202
2

M/S
ENTERPRISE VS.
USHA AROA

NUEVE
MS

ANEESH
SHARMA

9811828628

aneesh1978sharma@gmail.com

01.10.2022

01.10.2022

CS(COMM)787/202
2

CANARA BANK VS.
SAHIL KHAN

KRISHEN
KUMAR

krishenigkumar@gmail.com

01.10.2022

01.10.2022

CS(COMM)792/202
2

M/S ODITI
APPLIANCE VS. M/S
RHYTHM TRADERS

AMIT
DHANDA

9911591774

06.10.2022

06.10.2022
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

mckochhar@mckochhar.com

CS(COMM)793/202M/S ODITI 9911591774 06.10.2022 (06.10.2022
2 APPLIANCE VS. M/DHANDA
GLOBAL MARKETING
CS(COMM)794/202M/S SANGITAANIRUDH 9811993041 06.10.2022 |06.10.2022
2 FURNITURE VS. M/SGUPTA
VIHAAN BOARDS
PVT. LTD
CS(COMM)796/202 PRG ENTERPRISESM.C. 9810162325 06.10.2022 (06.10.2022
2 VS. BANSAL COLURKOCHHAR
CHEM
mckochhar@mckochhar.com
OMP(I) SHRIRAM IMANOJ 9811133644 06.10.2022 |06.10.2022
(COMM)621/2022 [TRANSPORT VS.KUMAR
HITENDER
manojk.adv@gmail.com
OMP(I) SHRIRAM IMANOJ 9810162325 06.10.2022 |06.10.2022
(COMM)622/2022 TRANSPORT VS.,KUMAR
DEVENDER SHARMA
mckochhar@meckochhar.com
OMP(I) SHRIRAM PV[ANOJ 9810162325 06.10.2022 |06.10.2022
(COMM)623/2022 [TRANSPORT VS.KUMAR
UMESH KUMAR
mckochhar@mckochhar.com
oOMP(I) SHRIRAM MANOJ 9810162325 06.10.2022 |06.10.2022
(COMM)624/2022 TRANSPORT VS.,KUMAR
SUBHAN HUSAIN




District

Case No.

CS(COMM)809/202
2

Petitioner Name VS
Respondent Name

AVINASH
'VS. RAMESH JASUJA

RASTOGIANANYA

Advocate

BHATTACHA
RYA

Advocate
Nobile
Number

9811758559

Advocate email id

ackcnocoy@gmail.com

Date

ofDate of e-

Registration filing

07.10.2022

07.10.2022

CS(COMM)810/202
2

M/S NEW CAPITAL
TRADERS VS. M/S
KRISHNIKA TRADERS

SAMEER
DEWAN

9810134864

sameerdewani123@rediffmail.con

07.10.2022

07.10.2022

CS(COMM)811/202
2

M/S MINOCHA
ENTERPRISES VS.
SKYLARK CABLE

KOHLI &
ASSOCIATES

9999631964

jasmeetsinghkohli@gmail.com

07.10.2022

07.10.2022

CS(COMM)814/202
2

CANARA BANK VS.
M/S
ENTERPRISES

GYANKUMAR

KRISHAN

9910577700

krishenkumar@gamail.com

11.10.2022

11.10.2022

CS(COMM)815/202
2

PUNJAB NATIONAL
BANK VS. BHARAT
OTWAR GIHARA

AVDESH KR.
SHAKYA

9810362626

akshakyao1@gmail.com

11.10.2022

11.10.2022

CS(COMM)816/202
2

SAVITA AGGARWAL

MOHTASIN

'VS. NASEEM AHEMADNAGWAN

VIKAS

9999010507

jurislaw@outlook.com

11.10.2022

11.10.2022

OMP(COMM)/41/2
022

G UMESH KUMAR VS,
SBI CARDS

RAJNI YADAV

8588856062

synergylegal8o@gmail.com

11.10.2022

11.10.2022




District

Case No.

CS(COMM)819/202
2

Petitioner Name VS
Respondent Name

M/S NIDHI
ASSOCIATES PVT.
LTD. VS.  AMIT
OBEROI

Advocate

Advocate
Nobile
Number

9873239009

Advocate email id

vikramkakar@yahoo.com

Date

ofDate of e-

Registration filing

12.10.2022

12.10.2022

anilpanwaradv@gmail.com

MISC. DJ/559/2022M/S SARV AIRTECHSHIVAM 13.10.2022 13.10.2022
PVI. LTD. VS OMSHARMA
SWEETS
CS(COMM)822/202M/S NPT PAPERS PVI.KUSHAGRA 9999448797 14.10.2022 (14.10.2022
2 LTD. VS. SANJAYBANSAL
KALRA
kushagrabansal@akassociates.or
CS(COMM)823/202TANUSHKA SUDHIR 9818270110 14.10.2022 (14.10.2022
2 INDUSTRIES VS.SHARMA
ADVANCE FORGINGS
PVT. LTD
sudhirgaurav@yahoo.com
CIVDJ/924/2022 SACHDEVA COLLAGESATYA 14.10.2022 (14.10.2022
LTD. VS. DEEPAKPRAKASH
TOMAR
CS(COMM)828/202SUPERFIL ANIL PAWAR (9810066126 15.10.2022 [15.10.2022
2 ENGINEERS PVT LD.
VS. M/S JALLAN
FOOD PRODUCTS




District

Case No.

Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM)829/202MARS ENTERPRISES|VINAY GUPTA 9810015303 15.10.2022 [15.10.2022
2 VS. JAI BHOLE
ELECTRICALS
jcguptavinay@gmail.com
CS(COMM)830/202M/S ZIONNIKITA 9711894248 17.10.2022 [17.10.2022
2 INTERNATIONAL GUPTA
FOOD INGREDIENTS
PVT. LTD. VS.
SIDDIQA SAYEEDA
advnikitagupta@gmail.com
CS(COMM)831/202 MAHASHIAN D ISH 9811529112 17.10.2022 [17.10.2022
2 HATTI VS. NEW SINGHAL
RAM
adv.manishsinghal @gmail.com
CS(COMM)832/202M/S ZIONNIKITA 9711894248 17.10.2022 [17.10.2022
2 INTERNATIONAL GUPTA
FOOD INGREDIENTS
PVT. LTD. VS.
SIDDIQA SAYEEDA
advnikitagupta@gmail.com
CS(COMM)835/202 MANSI BHASIN VS.S.C.JHA 9868348493 18.10.2022 [18.10.2022
2 KAMLESH KUMAR
jhajhaco@gmail.com
CS(COMM)841/202 SHIV NARESHISHAFIQ 9910000574 19.10.2022 [19.10.2022
2 SPORTS VS.KHAN
MANAGING
DIRECTOR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM)842/2020M LOGISTICS VS. 9810163624 19.10.2022 (19.10.2022
2 AUTOLITE INDIA AGARWAL

advocatearun23@gmail.com
CS(COMM)843/202INTEGRATED SHAFIQ 9910000574 19.10.2022 (19.10.2022
2 LAMINATES VS.KHAN

SEHGAL PACKAGING

CS(COMM)846/202RAKESH KUMAR VS.V.A. 9999519189 22.10.2022 [22.10.2022
2 VIJAY FAROOQUI

vafarooquiki11@gmail.com
CS(COMM)847/202PNB VS. SAMIR KAR PARIKSHIT (9868873986 22.10.2022 [22.10.2022
2 IMAHIPAL

pmahipalog@gmail.com
CS(COMM)849/202M/S RATTAN HOUSERESOLVE 9953767798 22,10.2022 [22.10.2022
2 VS. RAJAENDRA LEGAL

resolvelegaladvocates@gmail.con
CS(COMM)848/202ABHISHEK GARG VS.MUKESH 8586834657 22.10.2022 [22.10.2022
2 MOHD. SALMAN GUPTA

rishabhgupta.lawyer@gmail.com
CS(COMM)850/202PESCO INDUSTRIESISHAAN JAIN 9810067648 27.10.2022 [27.10.2022
2 VS. DR. PARTH|

BIOTECH

prabhasbajaj@gmail.com
COUNTER DENTSPLY INDIA VS.VISHVENDRA 8604703339 27.10.2022 |27.10.2022
CLAIM/70/2022 PUJAS ENTERPRIES [VERMA

sheenataqui@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

CS(COMM)851/202 GAURAV CHIBBERSHUBHI 9871567339 20.10.2022 |29.10.2022
2 'VS. QATAR AVIATION (CHIBBER
contact@lexindigo.in
OMP(I)/COMM/63 ORIX LEASING VS.MANOJ 9811133644 29.10.2022 |29.10.2022
0/2022 LATALA KUMAR
manojk.adv@gmail.com
OMP(I)/COMM/6310RIX LEASING VS.FVIANOJ 9811133644 20.10.2022 [29.10.2022
2022 LATALA KUMAR
manojk.adv@gmail.com
OMP(I)/COMM/63 ORIX LEASING VS.MANOJ 9811133644 20.10.2022 |29.10.2022
2/2022 LATALA KUMAR
manojk.adv@gmail.com
OMP(I)/COMM/63 ORIX LEASING VS.MANOJ 9811133644 20.10.2022 |29.10.2022
3/2022 LATALA KUMAR
manojk.adv@gmail.com
OMP(I)/COMM/63 ORIX LEASING VS.MANOJ 9811133644 20.10.2022 |29.10.2022
4/2022 LATALA KUMAR
manojk.adv@gmail.com
CS(COMM)852/202M/S SHRI BALAJIPREM GARG 8860844670 31.10.2022 [31.10.2022
2 ENTERPRISES VS.
CHARAN PADUKA|
PVT. LTD.
premgarg.legal @yahoo.com
OMP/COMM/44/20 VARUN KUMARAKHILESH 8826559479 31.10.2022 [31.10.2022
22 BABBAR VS. KOTAKKUMAR
MAHINDRA BANK|
LTD.

associatesg @rediffmail.com

ofDate of e-




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

shailenbhatia@gmail.com

IMISC./DJ/599/202 FRANCO LEONE LTD.G.P.SINGH [9811992006 31.10.2022 [31.10.2022
2 VS. M/S TRADEMAX
.p.singh@hotmail.com
10 MS. SANTOSH SNEHINEW DELHI
JMI%‘I(I}\E DISTRICTDISTRICT DELHI JAL BOARD VS
omP(COMM) M/S DIGVIJAY|
é%%BI/I{I}FIERCIAL 5391/202 SANITATION ANDAMIT SHARMA 9811138858 28.10.22 22.10.22
)-01 ANOTHER
vivekanandlaw@gmail.com
JAILAXMI NTERPRISES
CS(COMM) HIMANSHU
5303/2022 PVT LTD VS SUJITDHAWAN 0999309222 28.10.22 22.10.22
KAPSE
contact@utkristhalawcom
omP(COMM) CEA ENGINEERS PVT
5302/202 LTD VS UNION OF INDIA CHIRAYU JAI 7406073670 28.10.22 23.10.22
chiratyujaing4@gmail.com
M/S ATELIER APPARELS
CS(COMM) & FOOTWEAR PVT LTDAADITAY VIJAY] 11481010 50.10.92 171099
5408/2022 VS MS DIMOND CRAFTSKUKMAR 07114619 9-10. 7-10-
& OTHERS
aaditayvk@gmail.com
omP(COMM) CARZIBREBT(INDIA)
426/202 PVT LTD GAURAV VIG 8800262007 31,.10.22 13.10.22
info@avslegl.cin
11 SH. GURVINDER PALLNEW DELHI
SINGH DISTRICTDISTRICT
JUDGE’ (CS(COMM) Xl\?g JCL)]THERé3 %@R\lf)lxll\lvg SHAILEN 0818558690 01.10.22 28.09.22
(COMMERCIAL 1827/2022 GARG BHATIA .10. .09.
ICOURT)-02




Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/S ALSTONE
INTERNATIONAL VS
Sgé(;?zl\glz\? SAPPHIRE VINEET JAIN 9716141409 01.10.22 28.09.22
CORPORATION AND
IANOTHERS
vj2701@gmail.com
MOGLI LABS (INDIA )
Z?SIZ};&)%OMM) PVT LTD VS RATNAKAR\}]Iﬁll;Sg AN 0467194651 01.010.22 05.09.22
ENTERPRISE
info@zlc.inco.
BONANZA COMMODITY]|
CS(COMM) BROKERS PVT LTD VSSHISHIR
1050/2022 THE NEW INIDIAMATHUR 0810038657 11.1022 01.10.22
IASSURANCE CO LTD
shishirmathur2020@gmail.com
SARAN MOTORS PVT
CS(COMM) LTD VS M/S SAPNALOKESH 0999410660 11.10.22 01.10.22
4929/2022 TOUR AND TRAVELS  |PHOLA o o
lokesh@legalicons.in
MAHAVIR PRASAD
CS(COMM) JAIPURIA (HUF)VS
4904/2022 UPTURN HOSPIT ALITYRAVI KUMAR [9810125927 11.10.22 26.09.22
PVT LTD AND ANOTHER
raviaggadvocate @gmail.com
CANRA BANK VS
22(()2?21%1:[2) SHORTCUT UNSEXEﬁ%;N A 0810092257 11.10.22 26.09.99
SALON
bhatiaandcompany171@g Mail.co




Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM) DHANLAXMI BANK LTD
41906/2022 VS RAVINDER KUMAR VIPIN PILLAI 9213528073 11.10.22 04.10.22
(E)1980adv@gmail.com
M/S ARCEE TRADING
CS(COMM) CORPORATION VS M/ Sﬁgml;r 013012926 12.10.22 24.09.22
4993/2022 GREEN LIFE,; s rrAM 00130129 10 4-09.
INFRASTRUCTURE
advbasantkrgautam@gmail.com
M/S GULAB FARMS
oml;(/I;E)(;OMM) PRIVATE LTD VS M/SERSI\?(Z)%IBIE 0315097067 12.10.22 8.10.22
497 NIBOS RETAIL SERVICE
adhitya@adv.in
VIJAY KUMAR GUPTA VSAVIRAL
CS(COMM) 5051/ 202250 A BHAT KUMAR MITTAL 0711724704 13.10.22 06.10.22
adv.aviral26 @gmail.com
BANK OF BARODA VS
cg(c%\ggé) RAJ KUMARgﬁ:IFgﬁPAL 0811538496 13.10.22 06.10.22
045 GURARA( DECEACED)
Satyapsinghadvarediffmail.com
MOGLI LABS (INDIA )
Oglp(/(;(())l;/IM) PVT LTD VS RATNAKAR%:IESI:I AN 0467194651 13.10.22 08.10.22
0053 ENTERPRISE
Info@zlc.inco.




District Case No.

OMP(I)
(COMM)5097/2022

Petitioner Name VS
Respondent Name

TWIGZ TECHNOLOGIES
PVT LTD VS UNIVERSITY|
OF PETROLUEM AND
ENERGY STUDIES

Advocate

GARV
MALHOTRA

Advocate
Nobile
Number

7985043496

Advocate email id

arv_malhotra@yahoo.com

Date

ofDate of e-

Registration filing

14.10.22

13.10.22

CS(COMM)5101/2022

M/S PERNOD RICARD,
INDIA(P)LTD VS VIVEK
CHAUHAN

SATISH
SOLANKI

9999767021

sslawassociate @yahoo.in

15.10.22

13.10.22

CS(COMM)5166/2022

M/S TRESOR SYSTEMS
PVT LTD VS M/S MIRUM
DIGITAL PVT LTD

A B PANDEY

0810158813

abpandeyadvocate@gmail.com

18.10.22

15.10.22

CS(COMM)5171/2022

M/S DAGA TRADING
COMPANY PRIVATE
LIMITED

SANJAY
KUMAR
IMSTHRA

0818336108

sanjayk.advocate@gmail.com

18.10.22

12.10.22

CS(COMM) 5179/2022

M/S GLANZ WINDOWS
PVT LTD VS CHAMAN,
LAL SUNEJA

RIGASHA
TAKKAR

rigashatakkar@gmail.com

19.10.22

14.10.22

CS(COMM) 5175/2022

HOUSING
DEVELOPMENT
FINANCE
CORPORATION LTD VS
VIPUL JAIN

KAAVYA
SHANDILYA

8860532277

lkaavyag61@gmail.com

19.10.22

27.09.22




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CANRA BANK VS
CS(COMM) 5176/2022 DEVRATH SINGH ANDRAM NIWAS 09560026079 19.10.22 17.10.22
ANOTHER
ramnws33@gmail.com
CS(COMM) CANRA BANK VSMAMTA
5254/2022 AND ORS SUMIT SAURAV 7042039746 20.10.22 18.10.22
sumitsaurav@hotmail.com
SUNIL. KUMAR PROP|
M/S BHARAT ISPAT
ngcg\gl;? UDYOG VS UMESH?(/Igl\l/\&SRHSINGH 0315520612 20.10.22 18.10.22
(1627 VASUDAVA PROP M/S
LEO TECHNOVA
munishmbd@gamil.com
M/S EXPRESSIONS
OHI)I;(/CZ%IZIM) PORTFOLIO PVT LTD VS%%II\I&]EIEV 7011678591 22.10.22 20.10.22
& RAM DULARE
sanjivadv59@gmail.com
M/S ARIHANT GRANI
CS(COMM) MARMO PVT LTD VS M/S
5972/2022 TDI INFRA CORP INDIANUKUL RAWAL 9899000289 22.10.22 10.10.22
LTD
mukulrawal@yahoo.com
ECOM EXPRESS
Czség?;\gg LIMITED VS TEJASS KVIRMANI 9810631642 b0.10.22 09.09.22
o MANUBHAI PATEL
avirmani@convergencve-legal.co
CS(COMM) CANRA BANK VS [SUSHIL KUMAR
5345/2022 VANDANA SAXENA RAI 0717568635 27-10.22 20.10.22
raisushilogis




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/S RISHABH MOTORS
os(COMM) PVT LTD AND ANOTHER
09/2022 VS M/S GARGAADITYA SINGLA8860161986 20.10.22 17.10.22
o409 INTERNATIONAL  PVT]
LTD AND ANOTHER
aditya@snachambers.com
KAMA AYURVEDA
CS(COMM) PRIVATE LIMITED VSSANDEEP
5466/2022 VISUAL SECURASCHAWLA 0910084446 51.10.22 11.10.22
LIMITED
sandeep@cclaw.in
12 SH. SANJIV JAIN,NEW DELHI
Dég}/g‘q%}; CIALJUDGEDISTRICT es(CoMM) UNION BANK OF INDIAROHTAS
( 6 VS M/S NOORKUMAR 9868750997 11.10.22 07.10.22
COURT)-03 4963/2022 ENTERPRISES JAJORIA
rkjajoriag26 @gmail.com
BONANZA COMMODITY
CS(COMM) BROKERS PVT LTD VSSHISHIR 8100486 1092 110,00
4960/2022 THE NEW  INIDIAMATHUR 9610035657 : 10
ASSURANCE CO LTD
shishirmathur2o20@gmail.com
CANRA  BANK VS
CS(COMM) 4911/2022 RAMESH GAURI (PROP) RISHI CHAWLA 9871457890 11.10.22 01.10.22
chawlassociates1977@gmail.com
CS(COMM) CAPT KARAN MEHTA VSGAUTAM
4973/2022 SPECIJET LIMITED SWARUP 8108703210 12.10.22 10.10.22
angad87@gmail.com




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

VIJAY BHATIA AND
omP(COMM) ANOTHER VS ARTISHALAJ 810656 15.10.92 56.00.22
4975/202 HOUSING FINANCEMRIDUL 9610056757 10 09
INDIA LTD
shalaj.mridul@legalcorpus.co.in
M/S CREATIVE MEDIA
CS((é;)zl\gl;/;) VS M/S FUTURE RETAILESII\J/I%AN 8178710036 12.10.22 20.09.22
499 LIMITED AND OTHERS
amitbaghel48 @gmail.com
CS(COMM) PUNJAB NATIONALCHANCHAL 1000 15.10.92 57 0509
4982/2022 BANK VS KEWALRAM  |[KUMAR 9971990344 10 7-05-
lkumarchanchal1703@gmail.com
CS(COMM) PUNJAB NATIONALCHANCHAL
4981/2022 BANK VS KEWALRAM  |[KUMAR 9971990344 12.10.22 26.05.22
kumarchanchal1703@gmail.com
CS(COMM) SHAKIR VS SAYAIANKUR
4983/2022 AUTOMOBILES LIMTED [SINGHAL 9811126091 12.10.22 08.10.22
ankursinghaladvocate@gmail.cor|
HOUSING
DEVELOPMENT
CS(COMM)5057/2022 FINANCE SOURAV JENA (9953944409 13.10.22 08.10.22
CORPORATION LTD VS o o
BHARAT KHULBE AND
ANOTHER
souravjena@agarwaljetley.com




District Case No.

CS(COMM)
5046/2022

Petitioner Name VS
Respondent Name

ANKUR MEDIAPRIVATE
LIMITED VS  CITIUS
HOLIDAYS PVT LTD AND
OTHERS

Advocate

VAIBHAVYVAR
GIYA

Advocate
Nobile
Number

8527084956

Advocate email id

lawslancelegal @gmail.com

Date

ofDate of

Registration filing

13.10.22

28.09.22

e-

CS(COMM)
5052/2022

M/S NEURAL
INTEGRATED SYSTEMS
PVT LTD VS M/S FIBCOM
INDIA LTD

APOORV
KHATOR

9953429920

riyambada@pmishra.co.in

13.10.22

28.09.22

CS(COMM)5043/2022

BANK OF BARODA VS
BOBY

SATYAPAL
SINGH

9811538496

satyapsinghadv@rediffmailcom

13.10.22

06.10.22

OMP(COMM)5039/20
22

UNION OF INDIA VS M/S
IAPCON INDIA

RANJAY
KUMAR RANJIT

0313828695

advocaterkranjit@gmail.com

13.10.22

CS(COMM)5093/2022

M/S GUFIC PRVIATE
LIMITED VS M/S DR
REDDY LABORATORIES
LIMITED

ABHISHEK

0871161549

abhishekchandra.mishra@gmail.

14.10.22

12.10.22

OMP(COMM)5079/20
22

UNION OF INDIA VS M/S
DINESH ENGG. &
COMMERCIAL
CORPORATION

ASHISH TUMAR|
SHARMA

9313471929

ashishsharmag79@gmail.ccom

14.10.22

13.10.22




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM)5101/2022

M/ PRANOD RICARD
INDIA(P)(LTD VS VIVEK
CHAUHAN

SATISH
SOLANKI

9999767021

sslawassociate@yahoo.in

15.10.22

13.10.22

CS(COMM)5107/2022

GITA
WAVE
CENTRE LTD

GUPTA VS M/S
MEGACITY]|

SACHIN
TANDON

7042882006

advocatesachintandon@gmail.co

15.10.22

14.10.22

CS(COMM)5166/2022

M/S TRESOR SYSTEMS
PVIT LTD VS M/S
BRANCO SOFT PVT LTD

A B PANDEY

0810158813

abpandeyadvocate@gmail.com

18.10.22

15.10.22

CS(COMM) 5177/2022

M/S THOMAS GLOBAL
LOGISTICS PVT LTD VS
INTERGLOBE AVIATION|
LTD

RAJEEV
KUMAR
MISHRA

0811088803

abhishumatgupta @gmail.com

19.10.11

17.10.22

CS(COMM)
5230/2022

PUNJAB
BANK
SHARMA

NATIONAL

VS MANAYV|

ARNESH
'YADAV

0717132844

arneshyads2@gmail.com

20.10.22

14.10.22

CS(COMM)
5227/2022

IAVIVA LIFE INSURANCE
COMPANY INDIA LTD VS
CATALYST INSURANCE
BROKERS PVT LTD

ARACHANA
LAKH9OTIA

0958182805

nsa@nsachambers.com

20.10.22

17.10.22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

AVIVA LIFE INSURANCE

CS(COMM) COMPANY INDIA LTD VSARACHANA
5225/2022 INPUTS INSURANCE [LAKHoOTIA  [958182805 20.10.22 17.10.22
BROKERS PVT LTD
nsa@nsachambers.com
CS(COMM) CANRA BANK VSMAMTA
5255/2022 IAND ORS SUMIT SAURAV 7042039746 20.10.22 18.10.22

sumitsaurav@hotmail.com

SRISHTY MEDICAL PVT

CS(COMM) LTD VS MEDI GLOBEDHANESH 102 o 10,02 4 0.0
5303/2022 MEDICAL SYSTEMS PVTRELAN 9910247777 10. 4-10.
LTD
advocatemudasarkhan@gmail.co
M/S NKG
CS(COMM) INFRASTRUCTURE LTDPRAKHAR
5300/2022 VS M/S VISHAL STEELTIWARI 8800726145 22.10.22 18.10.22
SUPPLIER

advprakhartiwari@gmail.com

DORSET INDUSTRIES
PRIVATE LIM ITED VSPRATAP
M/S LILY REALTY PVT[SHARMA
LTD

CS(COMM) 5318/2022 09810729487 27.10.22 27.09.22

ratap.sharmai2@gmail.com

RUCHI MATHUR VS M/SJITENDRA
BAJAJ FINANCEKUMAR 0268740063 20.10.22 17.10.22
LIMITED TIWARI

OMP(COMM)5407 /
2022

jitendra.tiwari@lawyer.com




District

Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

KUEHNE+NAGEL PVT
LTD VS INSTANT
CS(C?;\({;\? PROCURMENT CDEEV[\IT‘I]A 0971897143 31.10.22 27.10.22
o449 SERVICES PVT LTD AND
OTHERS
dhruvchawlai@gmail.com
13 SH. PREM KUMARSOUTH
BHARTWAL,
DJ (COMMERCIAL)- HABIBS COSMETICS
01 PRIVATE LIMITED Vs TISIMRANJEET
CS (COMM)/572/2022 HABIB HAIR ANDISINGH(P), 0654871449 01-10-2022  |01-10-2022
BEAUTY FAMILY SALON
simran.legal @gmail.com
HABIBS COSMETICS RAN.
CS (COMM)/573/2022PRIVATE LIMITED Vs JSIM JEET 0654871449 01-10-2022  |01-10-2022
SINGH(P),
HABIBS
simran.legal @gmail.com
BIMAL KUMAR JAIN VSANANT
CS (COMM)/571/2022 AKANKSHYA BARUAH [BHUSHAN(P), 09811551781 01-10-2022  |01-10-2022
sinhaanjuk@gmail.com
CANARA BANK VSINILENDU
CS (COMM)/574/2022NISH ANT GUPTA VATSYAYAN(P), 8448727782 06-10-2022  |06-10-2022
ashishaggarwalassociates2021@
OMP (DAXIS BANK LTD VSRAJESH 8796401 06-10-2022  106-10-2022
(COMM)/1113/2022 |[NAVAL ATHWAL KUMAR(P),  [199°72049
jangraadvocate@gmail.com
OMP (IDJAXIS BANK LTD VSRAJESH
(COMM)/1112/2022 |[RAVINDER KAUR KUMAR(P),  [0958726491 06-10-2022  j06-10-2022
jangraadvocate@gmail.com




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

CNH INDUSTRIAL
OMP (IDCAPITAL INDIA PRIVATERAJESH 8796401 07-10-2022 07-10-2022
(COMM)/1114/2022 |[LIMITED Vs MISANORKUMAR(P),  [299°72649 7 7
SINGH
jangraadvocate@gmail.com
M/S PIONEER
FABRICATORS PRIVATE
. LIMITED THROUGH
Execution VIBHOR
PRAKHAR RAJEEV 7840807193 10-10-2022 10-10-2022
(Comm)/184/2022 MANAGING DIRECTORVERDHAN(P),
Vs M/S INDIAN OIL
CORPORATION LTD
advoanand1978@gmail.com
Execution AXIS BANK LTD VsRahul
(Comm)/183/2022  [SURAJ DUTTA Chauhan(P),  [2370049807 10-10-2022  [10-10-2022
IAmarnath_rbc@yahoo.com
OMP ()AXIS BANK LTD Vs ATULRAJESH 8726401 0102002 ho-10-0022
(COMM)/1116/2022 |MADHUKAR VALEKAR |[KUMAR(P),  [299°72649
jangraadvocate@gmail.com
MS PIRAMAL CAPITAL
OMP (IDAND HOUSING FINANCERAJESH
(COMM)/1115/2022 |LIMITED Vs AKASHKUMAR(P), 0958726491 10-10-2022  [10-10-2022
SHARMA
jangraadvocate@gmail.com
Execution HDFC BANK LTD VsSUMIT
(Comm)/188/2022  |ANUP KUMAR AGARWAL(P), 0718800100 11-10-2022  [11-10-2022
.Kheravocate@gmail.com




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

VORTEX FACILITIES
MANAGMENT PVT LTDASHISH
CS (COMM)/576/2022VS M/S SUNSPOT CAFEUPSDHYAY(P), 09899141610 11-10-2022 11-10-2022
PVT LTD
d.pdhawan@gmail.com
Execution ALL INDIA INSTITUTERahul
OF MEDICAL SCIENCE 8010074443 12-10-2022 12-10-2022
(Comm)/192/2022 0 a1 1NDIA MEDICOS | 2ndey(P),
raj.ruhil@gmail.com
S M/ S SKB INFRATECH Vs
M/S KRISHNAMURTHY| 0971850060 12-10-2022 12-10-2022
(COMM)/580/2022 |\ \1y 0O AND ORS
contact@innovatuslaw.in
ICICI BANK LIMITED Vs
CS (COMM)/581/2022 SAURABH C. Parkash(P), [8130678386 12-10-2022 12-10-2022
parkashadv89@gmail.com
Execution M/S EQUITAS SMALLSURAJ
(Comm)/193/2022 FINANCE BANK LTD VSCHAUDHARY(P 9899141610 12-10-2022 12-10-2022
93 VINOD KUMAR TANWARY),
d.pdhawan@gmail.com
HABIBS COSMETICS
CS PRIVATE LIMITED VSSIMRANJEET | . o 5102025 ho-10-2022
(COMM)/582/2022 |HABIBH HAIRSINGH(P), 9054671449
EXPRESSO
simran.legal @gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/S DAMMANI
cs BROTHERS Vs SURESHSHRAVAN
GULWANI TRADING ASKUMAR 26843455 13-10-2022 13-10-2022
(COMM)/583/2022 7 /g MAHENDRABANSAL(P),
BROTHERS
unitedmark@unitedipr.com
Execution HDFC BANK LTD VSSANJEEV 0850028 o 100022 hr10-2020
(Comm)/194/2022  [MOHAMMED IQBAL  [KUMAR(P), 5002545 3 3
sanjeev.pathak@srcslegal.com
Execution HDFC BANK LTD Vs RAMISANJEEV
(Comm)/196/2022  [RATAN MEENA KUMAR(P),  [$285002845 13-10-2022  [13-10-2022
sanjeev.pathak@srcslegal.com
TOYOTA FINANCIALR AJ
%\gi/IM) /1125 /2022(I)SERVICES INDIA LTD VsKUl\/llzzgg(P) 0958726491 13-10-2022 13-10-2022
PAWAN KUMAR YADAV ’
jangraadvocate@gmail.com
M/S BAJAJ FINANCE
Execution LTD VsPRAVESH 80118 13-10-2022 13-10-2022
(Comm)/195/2022  [BISWAJEETKUMAR DUHAN(P),  [®99 S 3 3
SINGH
lobalvisionlawoffice@gmail.com
KOTAK MAHINDRA
OMP (DPRIME LIMITED Vs MSRAJESH
(COMM)/1129/2022 |MAG FILTERS ANDKUMAR(P), 958726491 13-10-2022  [13-10-2022
EQUIPMENT PVT LTD

jangraadvocate@gmail.com
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ankursinghal @gmail.com

KOTAK MAHINDRA
OMP D) RAJESH
(COMM)/1130/2022 ;RU%EM;;}}/IOI’IC‘)ED VsKUM AR(P), 0958726491 13-10-2022 13-10-2022
jangraadvocate@gmail.com
KOTAK MAHINDRA
OMP 6y RAJESH L L
(COMM)/1126/2022 II\{IIELEE 1\/&‘11&1\1:[15[]‘? VSKUMAR(P), 0958726491 13-10-2022 13-10-2022
jangraadvocate@gmail.com
KOTAK MAHINDRA
OMP D) RAJESH
(COMM)/1127/2022 gj[:él\jg]{s LIMITED VSKUM AR(P), 0958726491 13-10-2022 13-10-2022
jangraadvocate@gmail.com
CARS24 FINANCIAL
OMP (DSERVICES PRIVATERAJESH 86401 o 102025 M2-10-2022
(COMM)/1128/2022 [LIMITED Vs SWAMYKUMAR(P),  [299°72649 3 3
THIMMAPPA
jangraadvocate@gmail.com
Execution HDFC BANK LTD VsSACHIN 81101 2-10-2022 12-10-2029
(Comm)/197/2022  [SARVESH KUMAR KATYAL(P),  [°1015339 3 3
katyalsachin2008 @gmail.com
AJIT KUMAR BOKOLIA|
CS RAVINDER
\Y% GLOBAL 837604980 13-10-2022 13-10-2022
(COMM)/584/2022  fp oo o KUMAR(P), 376049507 3 3
Amarnath_rbc@yahoo.com
SHAKIR Vs AKM
CS ANKUR
(COMM)/588/2022 g&)ﬁ%}(}g PRIVATESINGH AL(P), 08101102211 14-10-2022 14-10-2022
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M/S REACH
INTERNATIONAL Vs VIJ|
CS VAIBHAV
ENGINEERING AND 0899999672 14-10-2022 14-10-2022
(COMM)/589/2022 | NSULTANTS PRIVATEMAHAIANCP),
LIMITED
advshreyasjain@gmail.com
Execution HDFC BANK LTD VSSANJEEV
(Comm)/203/2022  [SAGAR SHARMA KUMAR(P),  [2285002845 14710-2022  [14-10-2022
sanjeev.pathak@srcslegal.com
YES BANK LTD Vs
%\glli/IM) /11 /2022(I)TRIYUGINARAYAN i%ﬁfg?;) 8285002845 14-10-2022 14-10-2022
34 RAGHUPAT SAHAY 5042 ’
sanjeev.pathak@srcslegal.com
OMP (DYES BANK LTD VSSANJEEV
(COMM)/1135/2022 SAURAV SINGH 3377  [KUMAR(P),  [2285002845 14-10-2022  [14-10-2022
sanjeev.pathak@srcslegal.com
OMP (DIYES BANK LTD Vs RAMSANJEEV 85850028 100025 h4-10-2020
(COMM)/1131/2022 [GARIB GUPTA 6271 KUMAR(P), 5002545 4 4
sanjeev.pathak@srcslegal.com
YES BANK LTD Vs
OMP D SANJEEV
PERFECT TRANS 8285002845 14-10-2022 14-10-2022
(COMM)/1132/2022 SOLUTION 9311 KUMAR(P),
sanjeev.pathak@srcslegal.com
OMP (DYES BANK LTD VSSANJEEV 82850028 14-10-2022 14-10-2022
(COMM)/1133/2022 |ANAND KUMAR 9919 [KUMAR(P), 5002845 4 4

sanjeev.pathak@srcslegal.com
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Execution [NTEC CAPITALRISHU
LIMITED Vs FRONTLINE 8376049807 14-10-2022 14-10-2022
(Comm)/198/2022 RETAIL INDIA PVT LTD IAGARWAL(P),
IAmarnath_rbc@yahoo.com
Execution M/S AXIS BANKJAGDEEP 024281218 1 4-10-2022  14-10-2022
(Comm)/199/2022  [LIMITED Vs VIJAYG  |[SHARMA(P), 0342013 4 4
anirudh.bhardwaz@gmail.com
. AXIS BANK LTD Vs
Execution JAGDEEP
(Comm)/200/2022 BANDISH KUMARSHARMA(P), 0034281318 14-10-2022 14-10-2022
SINGH
anirudh.bhardwaz@gmail.com
M/S CONSOLIDATED GURMEENT
CARPET INDUSTRIES
CS (COMM)/587/2022 SINGH 0654871449 14-10-2022 14-10-2022
LTD Vs M/S IREO PVT]
INARULA(P),
LTD
simran.legal @gmail.com
. BAJAJ FINANCE LTD Vs
Execution ASHOK
(Comm)/201/2022 EER'II:I::IEI:JD ONLINEKUM AR(P), 0090042642 14-10-2022 14-10-2022
sri.anshu83@gmaio.com
DEL TRADE
INTERNATIONAL SANDEEP
EX/280/2022 PRIVATE LIMITED VsJINDAL(P), 9971177170 15-10-2022 15-10-2022
ROSS ROBINZ BIOTECH
amitabhadvlegal @gmail.com
Execution ALKA MALHOTRA VsMADHUR
(Comm)/205/2022 PROMIL RAI @ PRAMILAIGULSHAN 0650810426 15-10-2022 15-10-2022
5 RAI SAPRA(P),
msvermachambers@gmail.com
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Execution HDFC BANK LTD VsMANISHA 82920242 102092 he-10-2022
(Comm)/204/2022  [BALLIMOHD ILLIYAS [BARUAH(P), [7° 34 5 5
advocateyash@gmail.com
OMP 'YASH GUPTA Vs HDFC
(COMM)/49/2022 AND ANR 0582220342 15-10-2022  [15-10-2022
advocateyash@gmail.com
YES BANK LTD Vs
OMP I SANJEEV
ROYALS TOUR AND 8285002845 15-10-2022 15-10-2022
(COMM)/1137/2022 TRAVEL 5825 KUMAR(P),
sanjeev.pathak@srcslegal.com
YES BANK LTD Vs
OMP ) SANJEEV
ROYALS TOUR AND 8285002845 15-10-2022 15-10-2022
(COMM)/1140/2022 TRAVEL 5831 KUMAR(P),
sanjeev.pathak@srcslegal.com
OMP (DIDFC FIRST BANK LTDSANJEEV
(COMM)/1136/2022 |[Vs RAVI OMKUMAR KUMAR(P),  [2285002845 15-10-2022  [15-10-2022
sanjeev.pathak@srcslegal.com
OMP (DIDFC FIRST BANK LTDSANJEEV 25820028 100092 hr-10-2022
(COMM)/1142/2022 |[Vs DEEPAK SHARMA  [KUMAR(P), 5002545 5 5
sanjeev.pathak@srcslegal.com
IDFC FIRST BANK LTD
OMP ) SANJEEV
Vs RAJESH 8285002845 15-10-2022 15-10-2022
(COMM)/1138/2022 SUKHPALSINGH KUMAR(P),
sanjeev.pathak@srcslegal.com
OMP (DIDFC FIRST BANK LTD|SANJEEV 89850028 ~-10-2022 15-10-2022
(COMM)/1139/2022 |[Vs JAGMOHAN SINGH [KUMAR(P), 5002845 5 5

sanjeev.pathak@srcslegal.com
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KOTAK MAHINDRA
OMP D) RAJESH
(COMM)/1141/2022 II:AI}IJgSH LIMITED VsKUM AR(P), 0958726491 15-10-2022 15-10-2022
jangraadvocate@gmail.com
KOTAK MAHINDRA
OMP D) RAJESH
PRIME  LIMITED V: 8726491 15-10-2022 15-10-2022
(COMM)/1143/2022 MOHD ABID ALI SKUMAR(P), 995672649 5 5
jangraadvocate@gmail.com
. M/S AXIS BANK
Execution JAGDEEP
(Comm)/206/2022 IIiIII\(/]HTEDDSOVI\SI ROBERTSHARMA(P), 0034281318 15-10-2022 15-10-2022
anirudh.bhardwaz@gmail.com
Execution AXIS BANK LTD VSJAGDEEP
(Comm)/207/2022  [KARAN CHAND SHARMA(P), 0034281318 15-10-2022  [15-10-2022
anirudh.bhardwaz@gmail.com
HDFC BANK LTD Vs
OMP (DVEWTRON INDIASANJEEV
(COMM)/1148/2022 |[ELECTRONICS PRIVATEKUMAR(P),  [285002845 17-10-2022  [{7-10-2022
LINITED
sanjeev.pathak@srcslegal.com
IDFC FIRST BANK LTD
OMP D) SANJEEV
(COMM)/1144/2022 \JSZD YAI\I/{QNJIT KAURKUM AR(P), 8285002845 17-10-2022 17-10-2022
sanjeev.pathak@srcslegal.com
IDFC FIRST BANK LTD
OMP [ SANJEEV o o
(COMM)/1145/2022 ;’IZN DEBEEP KUMARKUM AR(P), 8285002845 17-10-2022 17-10-2022
sanjeev.pathak@srcslegal.com
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. RAJEEV
Execution HDFC BANK LTD VSKUMAR 0810435723 17-10-2022 17-10-2022
(Comm)/208/2022  |ANIL KUMAR RANJAN(P)
' nirmalkk@hotmail.com
HDFC BANK LTD Vs
OMP (DKATEX LOGISTICSSANJEEV
(COMM)/1147/2022 [SOLUTION PRIVATEKUMAR(P),  [2285002845 17-10-2022  [17-10-2022
LIMITED 4114
sanjeev.pathak@srcslegal.com
HDFC BANK LTD Vs
OMP (DKATEX LOGISTICSSANJEEV
(COMM)/1146/2022 |SOLUTION ~ PRIVATEKUMAR(P),  [0285002845 17-10-2022  [17-10-2022
LIMITED 4117
sanjeev.pathak@srcslegal.com
TOYOTA FINANCIAL
OMP D) RAJESH
SERVICES INDIA LTD Vs 0958726491 18-10-2022 18-10-2022
(COMM)/1162/2022 EDAL SINGH KUMAR(P),
jangraadvocate@gmail.com
Execution HDFC BANK LTD VSSANJEEV
(Comm)/209/2022  [SANJAY PAL KUMAR(P),  [0285002845 19-10-2022  19-10-2022
sanjeev.pathak@srcslegal.com
OMP (IDAXIS BANK LTD VSRAJESH 0958726491 19-10-2022 19-10-2022
(COMM)/1175/2022 |RAMJAAN KUMAR(P),
jangraadvocate@gmail.com
TOYOTA FINANCIALR AJ
%\gi/IM) /11 /2022(I)SERVICES INDIA LTD VsKUl\/llzzgg(P) 0958726491 19-10-2022 19-10-2022
74 LOKESH SINGH RAJPUT ’

jangraadvocate@gmail.com
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TOYOTA FINANCIAL
(OCI\(/;l;/IM) /11 /2022(I)SERVICES INDIA LTD VS%%%/E?E(P) 0958726491 19-10-2022 19-10-2022
73 PIYUSH KUMAR MISHRA ’
jangraadvocate@gmail.com
Execution M/S KOTAK MAHINDRAPRASHANT 89990242 10-10-2022  10-10-2022
(Comm)/210/2022  [BANK LTD Vs VIKAS ~ |[KUMAR(P), | 34 9 9
advprashant87@gmail.com
s AJIT SINGH Vs AMBIJENDER
WEBSHOP INDIA PVTPRATAP 0811148998 19-10-2022 19-10-2022
(COMM)/599/2022 -y, SINGH(P),
advjpmshahi@gmail.com
M/S POTHOS
CS Prashant
SOLUTIONS Vs M/S B L 0582220342 20-10-2022  |20-10-2022
(COMM)/600/2022 AGRO OILS LTD Kumar(P),
advprashant87@gmail.com
OMP (DKOTAK MAHINDRAMAYANK 3 o 0-10-2022  bo-10-2022
(COMM)/1190/2022 |[BANK Vs MANJEET 744 |MAHAJAN(P), [0°7334733
mayank_mahajanos@yahoo.com
SBI CARDS AND
. WASIQUR
Execution PAYMENTS SERVICES
(Comm)/214/2022  [PVT LID Vs VISHALE?IIXII:I/I&,I;I 8376049807 20-10-2022  20-10-2022
SINGH RANA >
wasiquradvocate@gmail.com
JK TYRE AND
Execution INDUSTRIES LTD Vs
(Comm)/215/2022 KAILASH SHIPPINGNAKUL JAIN(P),0811015339 22-10-2022  [22-10-2022
SERVICES PVT LTD
nakuljain@gamil.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

BANK OF INDIA VSAMIT
CS (COMM)/601/2022AMRISH AGGARWAL SAGAR(P), 0911681171 22-10-2022  [22-10-2022
adv.zulfiker@gmail.com
Execution KOTAK MAHINDRA
PRIME LTD Vs JAGJITRohit Bohra(P), 19871147124 27-10-2022  [27-10-2022
(Comm)/219/2022 GREWAL
rohitadv@gmail.com
CARS24 FINANCIAL
OMP 0 RAJESH
SERVICES PRIVATE 0958726491 27-10-2022 27-10-2022
(COMM)/1203/2022 {f 1y rrrpp vs ANKUR GIRTPANGRA(P),
jangraadvocate@gmail.com
INDUSIND BANK
Execution LIMITED VSAMIT ~KUMAR| o o o 10-0022  b710-2022
(Comm)/217/2022  |[SHAMBHUSHREE SINHA(P), 9910509354 7 7
SERVICESPVT LTD
shrutanjay@gmail.com
Execution KOTAK MAHINDRA
(Comm)/218/2022 BANK LTD Vs MURSEED IAnkur Katyal(P), 90811015339 27-10-2022  [27-10-2022
katyalsachin2o08 @gmail.com
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CS (COMM)/610/2022

IFFCO CROP
SCIENCE PRIVATE
LIMITED THROUGH ITS
DIRECTOR MR ANIL
DHINGRA Vs HANUMAN|
BEEJ BHANDAR
LAKHIMPUR THROUGH
ITS PARTNER
GOVERDHAN DASS
GUPTA

MC

Shubham
Saigal(P),

0407223688

subhamsaigalo6@gmail.com

20-10-2022

20-10-2022

CS (COMM)/612/2022

IFFCO CROP
SCIENCE PRIVATE
LIMITED THROUGH ITS,
DIRECTOR MR ANIL
DHINGRA Vs  SEVA
SAHAKARI SAMITI
MARYADIT BHATPUR
THROUGH ITS
MANAGER RAMKUMAR
PATEL

MC

Shubham
Saigal(P),

0407223688

subhamsaigalo6@gmail.com

20-10-2022

290-10-2022

CS (COMM)/611/2022

IFFCO CROP|
SCIENCE PRIVATE
LIMITED THROUGH ITS,
DIRECTOR MR ANIL
DHINGRA Vs DEY BANK
FERTILIZER AND CO
THROUGH ITS PARTNER
HARI PADA DEY

MC

Shubham
Saigal(P),

0407223688

subhamsaigalo6@gmail.com

20-10-2022

20-10-2022
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KOTAK MAHINDRA
OMP (IDBANK Vs GALAXY[PARV 8 o 50-10-2022 50-10-2022
(COMM)/1204/2022 |[LOGISTICS  SERVICESMAHAJAN(P), [0°7334733 9 9
598
mayank_mahajanos@yahoo.com
KOTAK MAHINDRA
OMP (IDBANK Vs GALAXY[PARV
(COMM)/1207/2022 |LOGISTICS ~ SERVICESMAHAJAN(P), 873347330 29-10-2022  29-10-2022
812
mayank_mahajanos@yahoo.comn
OMP (DKOTAK MAHINDRAMAYANK
(COMM)/1205/2022 [BANK Vs FARHAT 669 | [MAHAJAN(P), [873347330 29-10-2022  29-10-2022
mayank_mahajanos@yahoo.com
KOTAK MAHINDRA
OMP I) MAYANK
BANK Vs RAJESH 0873347330 20-10-2022 20-10-2022
(COMM)/1206/2022 KUMAR 282 IMAHAJAN(P),
mayank_mahajano5@yahoo.com
KOTAK MAHINDRA
OMP D) IMAYANK
BANK Vs OMKAR 0873347330 20-10-2022 20-10-2022
(COMM)/1208/2022 CONSTRUCTION 399 MAHAJAN(P),
mayank_mahajanos@yahoo.comnj
OMP ()YES BANK LTD VSSACHIN 81101 110-9022  R1-10-2022
(COMM)/1213/2022 |ASHISH MEHTA KATYAL(P),  [2°11015339 S 3
lkatyalsachin2008 @gmail.com
Execution BAJAJ FINANCE LTD VSASHOK
(Comm)/223/2022  |[MOHD MOIEN QURESHI [KUMAR(P), 0811015339 51-10-2022  31-10-2022
katyalsachin2008@gmail.com
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OMP (DHDFC BANK LTD VSSANJEEV 85850028 L10-2022  Ri-10-2022
(COMM)/1214/2022 |CHANDRA SHEKHAR [KUMAR(P), 5002645 S S
sanjeev.pathak@srcslegal.com
OMP (DYES BANK LTD VSSACHIN 81101 1102022 R1-10-2022
(COMM)/1215/2022 |ARCHANA CHAUHAN  [KATYAL(P), |° 5339 S 3
lkatyalsachin2008@gmail.com
OMP (DYES BANK LTD VSSACHIN
(COMM)/1216/2022 |ASHOK KUMAR KATYAL(P), 811015339 31710-2022  31710-2022
lkatyalsachin2008 @gmail.com
OMP (DYES BANK LTD VSSACHIN 81101 102022 Ri-10-0022
(COMM)/1217/2022 |GULSHAN ARA KATYAL(P),  [J°11015339 i &
katyalsachin2008@gmail.com
OMP (DYES BANK LTD VSSACHIN
(COMM)/1218/2022 |[KAMLESH KATYAL(P),  [P811015339 31-10-2022  31-10-2022
lkatyalsachin2008 @gmail.com
OMP (DYES BANK LTD VSSACHIN 81101 1102022 R1-10-2022
(COMM)/1219/2022 |[RAHUL SHARMA KATYAL(P), 5339 S 3
katyalsachin2o08 @gmail.com
14 SH. VINAY KUMARSOUTH
?gggg“’ DISTRICT HDFC BANK LTD. VS
OMP () (COMM.)DKT LOGISTICS (OPC)SANJEEV
(COMMERCIAL 1105/2022 PRIVATE LIMITED ANDPATHAK 8285002845 01.10.2022 23.09.2022
ICOURT)-02 ANR
LITIGATION @SRCSLEGAL.CON
HDFC BANK LTD. VS
OMP () (COMM.)DKT LOGISTICS (OPC)SANJEEV
1106/2022 PRIVATE LIMITED ANDPATHAK 8285002845 01.10.2022  23.09.2022

IANR.

LITIGATION @SRCSLEGAL.CON
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HDFC BANK LTD. VS
OMP (I) (COMM.)DKT LOGISTICS (OPC)SANJEEV 8285002845 01.10.2022 04.00.2022
1107/2022 PRIVATE LIMITED ANDPATHAK o e
IANR.
LITIGATION@SRCSLEGAL.CON
HDFC BANK LTD. VS
OMP (I) (COMM.)DKT LOGISTICS (OPC)SANJEEV
1108/2022 PRIVATE LIMITED ANDPATHAK 8285002845 01.10.2022  24.09.2022
IANR.
LITIGATION @SRCSLEGAL.CON
HDFC BANK LTD. VS
OMP (I) (COMM.)DKT LOGISTICS (OPC)SANJEEV 8285002845 01.10.2022 04.00.2022
1109/2022 PRIVATE LIMITED ANDPATHAK o e
IANR.
LITIGATION@SRCSLEGAL.CON
HDFC BANK LTD. VS
OMP (I) (COMM.)DKT LOGISTICS (OPC)SANJEEV
1110/2022 PRIVATE LIMITED ANDPATHAK 8285002845 01.10.2022  24.09.2022
IANR.
LITIGATION @SRCSLEGAL.CON
STATE BANK OF INDIA|
CS(COMM.)575/2022 VS MR. VISHWANATHR.K. SINHA 0811255673 10.10.2022 23.09.2022
SINGH AND ORS
ADVOCATESINHA@REDIFFMA
KOTAK MAHINDRA
EXE. BANK LTD. VS SAINI
(COMM.)/185/2022 |AND COMPANY ANDF.ALAM 0818485541 10.10.2022 27.09.2022
IANR.
F.ALAM@TRULEGAL.CO.IN
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KOTAK MAHINDRA
EXE. BANK LTD. VS SAINI
(COMM.)/186/2022 |AND COMPANY ANDF.ALAM 0818485541 10.10.2022 27.09.2022
IANR.
F.ALAM@TRULEGAL.CO.IN
EXE BANK OF BARODA VS
(COMM.)/187/2022 ARﬁl;IK AHMAD ANDMANOJ KUMAR|9868650379 10.10.2022 06.10.2022
IMANOJKR_SINGH@HOTMAIL
YES BANK LTD. VS
31:/171/)202(12) (COMM')ANKIT KUMAR%AAE[:%EE 0811015339 10.10.2022 27.09.2022
SRIVASTAVA
KATYALSACHIN2008@GMAIL.
YES BANK LTD. VS
31;%;2082) (COMM')INNOVENT PANELiAA%%I\lE 0811015339 10.10.2022 27.09.2022
WORKS PVT. LTD.
KATYALSACHIN2008@GMAIL.
YES BANK LTD. VS
31:/191;2052) (COMM')MANJUL AMBULANCE%AAEI:%E;I‘ 0811015339 10.10.2022 30.09.2022
SERVICES
KATYALSACHIN2008 @GMAIL.
OMP (I) (COMM.)AXIS BANK LTD. VSRAJESH
1120/2022 UNIFORM INC. JANGRA 9958726491 10102022 106.10.2022
JANGRAADVOCATE@GMAIL.C
OMP (I) (COMM.)AXIS BANK LTD. VSRAJESH 8796401 10.10.2022 06.10.2022
1121/2022 SATVINDER KAUR JANGRA 995672649 10 10
JANGRAADVOCATE@GMAIL.C
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0810748529/
087326200698
M/S. PSYCHOTROPUCS 1%74§%22%/() so
INDIA LIMITED VS M/S{ 0o ?07728529 ) 9
CS(COMM.)577/2022 DROOLS PET FOOD 11.10.2022 30.09.2022
PRIVATE LIMITED ANDCGARWAL 087326200698
ANR 10748529/
: 087326200698
10748529/
0873262006
ADMIN @RAGUELLAW.COM
S. HARPREET SINGH VSSANJEEV
ICS(COMM.)578/2022 PAYAL BANSAL GUPTA 0810075779 11.10.2022 06.10.2022
SANJEEVGUPTA91@GMAIL.CO
M/S. PREVISE SECURITY|
AND LEGAL
CONSULTANTS PVT.MANISH
CS(COMM.)579/2022 LTD. Vs M/S SHARMA 9971944566 11.10.2022 11.10.2022
PROCONNECT SUPPLY|
CHAIN SOLUTIONS LTD.
IMANISH2586 @HOTMAIL.COM
EXE HDS FINANCIAL
(COMM.)/189/2022 SERCVICES LTD. VSAMITSINHA [9811560077 12.10.2022 20.08.2022
SATJOO
AMITSINHALEGAL@GMAIL.C(Q
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EXE. KOTAK MAHINDRAKUSHAL 8794670 19.10.2022 55.00.2022
(COMM.)/190/2022 [PRIME LTD. VS SAIJOO |[KUMAR 995672407 10 -09-
INOT AVAILABLE
EXE. HASMAT ALI VS
(COMM.)/191/2022  [STUDION ALLAINCE AMIT SHARMA 9810053989 12.10.2022 07.10.2022
RAMESHKUMAR981053989@G
OMP (I) (COMM.)AXIS BANK LTD. VSRAJESH 8796401 15.10.2022 10.10.2022
1122/2022 MANDEEP KAUR JANGRA 995672649 10 10
JANGRAADVOCATE@GMAIL.C
CNH INDUSTRIAL
(1)11;/-“;20(212) (COMM')CAPITAL PVT. LTD'VS%INE}?{IZ 9958726491 12.10.2022 10.10.2022
3 BADAVAT SANTHOSHM
JANGRAADVOCATE@GMAIL.C
AAPKA HUMDUM
SOLUTIONS AND
1011;/[1)/20(22 (COMM')FINANCE LLP ngﬁlgggH ARY 0968058236 12.10.2022 12.10.2022
4 ARVIND KUMAR AND
ORS.
YATIKA.CHOUDHARY@GMAIL
METSO OUTOTEC
CORPORATION (ALSO
KNOWN AS METSOKAUSTUBH
CS(COMM.)594/2022 OUTOTEC OYJ) ANDSINHA 9891068254 13.10.2022 06.10.2022
IANR. KAUSHIK
MAJUMDAR AND ANR.
KAUSTUBH@ADHRITLEGAL.IN




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM.)585/2022

CANARA BANK VS. M/S.
CLOTHING PALLETTE

RITU MISHRA

0873706792

RITUMISHRA.ADVOCATE@GM|

14.10.2022

26.09.2022

CS(COMM.)586/2022

CANARA
ASHUTOSH
SAGAL AND ANR.

BANK VS,

SINGH

RITU MISHRA

9873706792

RITUMISHRA.ADVOCATE@GM

14.10.2022

26.09.2022

CS(COMM.)590/2022

CANARA BANK VS. M/S.
WAVE COLLECTION

RITU MISHRA

9873706792

RITUMISHRA.ADVOCATE@GM

14.10.2022

26.09.2022

CS(COMM.)591/2022

CANARA  BANK VS,
PRIYANKA RANA AND,
IANR.

RITU MISHRA

0873706792

RITUMISHRA.ADVOCATE@GM

14.10.2022

26.09.2022

CS(COMM.)592/2022

APOLLO
INTERNATIONAL
LIMITED VS AMRUTHA
RATNA CONSTRUCTION

VENKETESH
MOHAN
CHAURASIA

7217817648

VENKETESH@GMAIL.COM

14.10.2022

12.10.2022




Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

0810069880 /
GAUTAM SHARMA| 858884285598
THROUGH SPA SMT. 10069880 /
SHWETA SHARMA VSIKRANT 858884285598
CS(COMM.)593/2022 PRASHANT KHANNASHARMA 1(?0693305/59 14.10.2022 12.10.2022
PARTNER OF ZEUS 858884285598
INTERNATIONAL 10069880 /
8588842855
IASSOCIATES@IKRANTSHARM/
CANARA  BANK VS/ANSHUMAN
CS(COMM.)595/22 DEEPAK SHARMA SRIVASTAVA 0990042642 15.10.2022 26.08.2022
SRI.LANSHU83@GMAIL.COM
CS(COMM.)596/22 Sﬁ,ﬁ%‘ﬁ BANK V8. MRQEISVHA[SI%/I :\i 0990042642 15.10.2022 22.09.2022
SRI.ANSHU83@GMAIL.COM
TOYOTA FINANCIAL
101M6P/22(D (COMM')SERVICES INDIA LTD. VS%E% 0958726491 17.10.2022 13.10.2022
5 MANJIT KAUR
JANGRAADVOCATE@GMAIL.C
TOYOTA FINANCIAL
?IMI; 5 2(1) (COMM')SERVICES INDIA LTD. VS?QJNE%IZ 0958726491 17.10.2022 13.10.2022
57 JAIPAL SINGH
JANGRAADVOCATE@GMAIL.C
TOYOTA FINANCIAL
101M8P/22(D (COMM')SERVICES INDIA LTD. VS%E% 0958726491 17.10.2022 13.10.2022
5 SUDHIR KUMAR PASSI

JANGRAADVOCATE@GMAIL.C




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing
Number

OMP (1) ( COMM.)TOYOTA FINAN CIALRAJESH

SERVICES INDIA LTD. VS 8726491 17.10.2022 13.10.2022
1159/22 RAJESH KUMAR JANGRA poot72049 7 3
JANGRAADVOCATE@GMAIL.C
KOTAK MAHINDRA
OMP (I) (COMM.) RAJESH
1160/22 ll}%ﬁllzl\IK LTD. VS ANKUJANGRA 0958726491 17.10.2022 13.10.2022
JANGRAADVOCATE@GMAIL.C
CARS24 FINANCIAL
ﬂlglf;n @ (COMM')SERVICES PVT. LTD. VS?QJNE}% 0958726491 17.10.2022 13.10.2022
LAJJAWATI
JANGRAADVOCATE@GMAIL.C
OMP (I) (COMM.)YES BANK LTD. VSSANJEEV
8285002845 18.10.2022 14.10.2022

1166/22 IVIKRANT KUMAR SINGH[PATHAK

LITIGATION@SRCSLEGAL.CON

YES BANK LTD. VS
OMP — (I) (COMM')MANJ UL AMBULANCESANJEEV 8285002845 18.10.2022 14.10.2022
1167/22 SERVICES PATHAK

LITIGATION@SRCSLEGAL.CON

YES BANK LTD. VS S K
OMP (I) (COMM.)WORK CONTRACTORSANJEEV
1168/22 AND BUILDINGPATHAK
MATERIAL SUPPLIER

8285002845 18.10.2022 14.10.2022

LITIGATION @SRCSLEGAL.CON

OMP (I) (COMM.)YES BANK LTD. VS DEVISANJEEV

1169/22 LAL AND ANR. PATHAK 8285002845 18.10.2022 14.10.2022

LITIGATION@SRCSLEGAL.CON




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

'YES BANK LTD. VS NEW,|
31\/{)};22(1) (COMM')LITE SHIPPING PRIVATE?,‘:I;I‘LEAEI“(V 8285002845 18.10.2022 14.10.2022
7 LIMITED
LITIGATION @SRCSLEGAL.CON
YES BANK LTD. VS
?11\/11}/)22 @ (COMM')RAHUL KUMAR THAKURIS,‘XI;I‘LE:%(V 8285002845 18.10.2022 14.10.2022
7 AND ANR.
LITIGATION@SRCSLEGAL.CON
YES BANK LTD. VS
ﬂM2I;22(D (COMM')SANDEEP KUMARIS,‘XI;I‘LE;EI“(V 8285002845 18.10.2022 14.10.2022
7 DUHARIA AND ANR.
LITIGATION @SRCSLEGAL.CON
BANK OF BARODA VS'AMIT
CS(COMM.)597/22 M/S. ADIOS AND CO. 9899491980 18.10.2022 03.09.2022
MAHALIYAN
IAND ANR.
AMITMAHALIYAN @ GMAIL.CO
OMP (I) (COMM.)IDFC FIRST BANK LTD/SANJEEV 85870028 10.10.2022 110.2022
1176/2022 VS FAIZAN MURAD PATHAK 5002645 9-10. 5-10-.
LITIGATION @SRCSLEGAL.CON
OMP (I) (COMM.)IDFC FIRST BANK LTD,SANJEEV
1177/2022 VS AMJAD ASAFAK PATHAK 8285002845 19.10.2022 15.10.2022
LITIGATION @SRCSLEGAL.CON
OMP (I) (COMM.)IDFC FIRST BANK LTD/,SANJEEV 85870028 10.10.2022 1 10.2022
1178/2022 VS YOGENDRA SINGH ~ [PATHAK 5002045 9-10. 5-10.
LITIGATION @SRCSLEGAL.CON




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

OMP (I) (COMM.)IDFC FIRST BANK LTD,SANJEEV 85820028 10.10.2022 1-.10.2022
1179/2022 VS MANOJ KUMAR PATHAK 5002545 9-10. 5-10.
LITIGATION @SRCSLEGAL.CON
OMP (I) (COMM.)IDFC FIRST BANK LTD/SANJEEV 89850028 10.10.2022 1-.10.2022
1180/2022 VS SHWETANK SAXENA [PATHAK 5002645 9-10. 5-10.
LITIGATION @SRCSLEGAL.CON
INTEC CAPITAL
LIMITED VS FRONTLINERISHU
EXE.(COMM.)/211/22 RETAIL INDIA PVT. LTDJAGARWAL 0990918352 20.10.2022 13.10.2022
IAND ORS.
RISHUAGARWAL.LEGAL@GMA4
HDFC BANK LTD. VS
EXE.(COMM.)/212/22 ROOP NARAIN KAUSHIK PRASOUK JAIN 9999568427 20.10.2022 12.10.2022
OFFICE@LPJPARTNERS.COM
HDFC BANK LTD. VS
EXE.(COMM.)/213/22[KRISHNA RADHAY|PRASOUK JAIN 9999568427 20.10.2022 12.10.2022
SHYAM
OFFICE@LPJPARTNERS.COM
OMP (I) (COMM.)KOTAK MAHINDRARAJESH 8726401 bo.10.2022  hr10.2022
1187/2022 BANK LTD. VS PARDEEP JANGRA 995672649 10 5-10.
JANGRAADVOCATE@GMAIL.C
KOTAK MAHINDRA
?112\3/[5/2 0(21; (COMM')BANK LTD. VS SUNNY?QJNE%IZ 0958726491 20.10.2022 17.10.2022
SHARMA
JANGRAADVOCATE@GMAIL.C




Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

(COMM.)1197/2022

ANKITA MALIK 7595

PATHAK

LITIGATION @SRCSLEGAL.CON

TOYOTA  FINANCIAL
1011;341)/20(22 (COMM')SERVICES INDIA LTD. VS%E% 0958726491 20.10.2022 17.10.2022
9 PRASHANT MOURAY
JANGRAADVOCATE@GMAIL.C
OMP (DIDFC FIRST BANK LTDSANJEEV
(COMM.)1193/2022 Vs MAMTA VERMA PATHAK 8285002845 22.10.2022  [17.10.2022
LITIGATION@SRCSLEGAL.CON
HDFC BANK LTD Vs
OMP (DKATEX SANJEEV
(COMM.)1194/2022 |[LOGISTICSSOLUTION  [PATHAK 8285002845 22.10.2022  [17.10.2022
PRIVATE LIMITED 4118
LITIGATION@SRCSLEGAL.CON
OMP (DIDFC FIRST BANK LTDSANJEEV
(COMM.)1195/2022 |Vs MANISH PRATAP  [PATHAK 8285002845 22.10.2022  [17.10.2022
LITIGATION@SRCSLEGAL.CON
OMP (DIDFC FIRST BANK LTDSANJEEV 0850028 o 100022 h7.10.2022
(COMM.)1196/2022 Vs MUKESH KUMAR  [PATHAK 5002545 10 7-10-
LITIGATION@SRCSLEGAL.CON
OMP (DHDFC = BANK ' LTD  VSSANJEEV 8285002845 22.10.2022 30.09.2022




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

EXE.(COMM.)/216/22

EQUITAS SMALL
FINANCE BANK LTD. VS
MANJEET TANWAR AND
IANR.

SURAJ
CHAUDHARY

0711933467

SURAJCHAUDHARYADV@GMA4

27.10.2022

12.10.2022

OMP (I) (COMM.)
1202/2022

CARS24 FINANCIAL
SERVICES PVT. LTD. VS
KARTHIK A

RAJESH
JANGRA

0958726491

JANGRAADVOCATE@GMAIL.C

27.10.2022

18.10.2022

OMP (I) (COMM.)
1201/2022

CARS24 FINANCIAL
SERVICES PVT. LTD. VS

MUSSADAIAQUE

RAJESH

KAMIL HUSSAINJANGRA

9958726491

JANGRAADVOCATE@GMAIL.C

27.10.2022

18.10.2022

OMP (I) (COMM.)
1200/2022

CARS24 FINANCIAL
SERVICES PVT. LTD. VS
MOHD. SUHAIL

RAJESH
JANGRA

9958726491

JANGRAADVOCATE@GMAIL.C

27.10.2022

18.10.2022

OMP (I) (COMM.)
1198/2022

CARS24 FINANCIAL
SERVICES PVT. LTD. VS
SANDEEP KUMAR

RAJESH
JANGRA

9958726491

JANGRAADVOCATE@GMAIL.C

27.10.2022

18.10.2022

CS(COMM.)605/2022

M/S. CLIX CAPITAL
SERVICES PVT. LTD. VS
M/S. AROGYAMARG
HEALTHCARE
DIAGNOSTICS PVT. LTD,
AND ORS.

RAVI SHANKAR|
GARG

0811252038

ADVOCATERSGARG@GMAIL.C

28.10.2022

07.10.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

EMU LINES PRIVATE
LIMITED VS GAURAYV|

CS(COMM.)606/22 MAHESH GUPTA. PROP UDAY KUMAR [9810868162 28.10.2022 15.10.2022
KISHKINDHA GROUP
ADVUDAYKUMAR@GMAIL.CO
JAGRAN PRAKASHAN
CS(COMM.)609/22 %/[I(l\)d&l%gg II\YSI A I\ESSLIZPOONAM ATEY 9718636340 28.10.2022 20.10.2022
PVT. LTD. AND ANR.
POONAMATEY @GMAIL.COM
PERNOD RICARD INDIA|
CS(COMM.)607/22 II\)/I\Z;TG AgIrIEE VSV,? ROI?FIBS.&%%IN‘AE SINGHg,313o43105 28.10.2022 15.10.2022
AND ANR.
INOT AVAILABLE
INDUSIND BANK LTD.
EXE. PANKAJ
(COMM.)/220/2022 VS RANDHIR KUMARKUM AR SINGH 0717850496 28.10.2022 27.10.2022
’ SINGH
PANKAJSIN2007@GMAIL.COM
EXE. BAJAJ FINANCE LTD V/SPRAVESH
(COMM.)/221/2022 |JYOTHI RAGHAVEN DUHAN 7503390931 2910.2022  06.10.2022
PARVESHDUHAN100@GMAIL.
EXE. BAJAJ FINANCE LTD V/SPRAVESH 503390931 29.10.2022 14.10.2022

(COMM.)/222/2022 MOHMMAD KHALID DUHAN

PARVESHDUHAN100 @GMAIL.




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/S. AAKRITI TRADING
COMPANY VS  M/S.PARAS
CS(COMM.)613/2022 WELLNESS QED PVT/CHAWLA 09999148514 31.10.2022 12.10.2022
LTD.
PARAS.CHAWLA34@GMAIL.C(C
TOYOTA FINANCIALR AJ
OMP ~ (I) (COMM')SERVICES INDIA LTD. VS ESH 0958726491 31.10.2022 19.10.2022
1211/2022 YOGESH KUMAR JANGRA
JANGRAADVOCATE@GMAIL.C
TOYOTA FINANCIALR AJ
OMP  (I) (COMM')SERVICES INDIA LTD. VS ESH 0958726491 31.10.2022 31.10.2022
1212/2022 SHRAVAN KUMAR JANGRA
JANGRAADVOCATE@GMAIL.C
15 SH. SANJEEVSouth
AGGARWAL
OMP (DIDFC FIRST BANK LTDSH. SANJEEVig o o - 10-2028  h7-10-2022
(COMM)/1153/2022 |[Vs RANJIT SINGH PATHAK 50025845 7 7
litigation @srcslegal.com
IDFC FIRST BANK LTD
OMP (I)Vs OSM PROJECTSSH' SAI\I‘IEE\78285002845 17-10-2022 17-10-2022
(COMM)/1154/2022 PRIVATE LIMITED PATHAK
litigation@srcslegal.com
KOTAK MAHINDRA
OMP D) SH. RAJESH
(COMM)/1149/2022 ERAIIIQI/[E LIMITED Vs OM JANGRA 0958726491 17-10-2022 17-10-2022
angraadvocate@gmail.com
IDFC FIRST BANK LTD
OMP (D) SH. SANJEEV
(COMM)/1155/2022 ;715_1 SI;IXIV NARAYANP ATHAK 8285002845 17-10-2022 17-10-2022
litigation @srcslegal.com




Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DIDFC FIRST BANK LTDSH. ~SANJEEVl o o 102022 H-10-2022
(COMM)/1151/2022 |[Vs SHAMIMA FARHEEN [PATHAK 5002545 7 7
litigation@srcslegal.com
OMP (DIDFC FIRST BANK LTDSH. SANJEEVl o o 100092 h7-10-2022
(COMM)/1152/2022 Vs MANISH THAKRAL [PATHAK 5002845 7 7
litigation @srcslegal.com
TOYOTA FINANCIAL RAJ
(O(Jl\glli/IM) /1150 /2022(I)SERVICES INDIA LTD VS?XII.\IGRA ESHgg58726491 17-10-2022 17-10-2022
5 SHUBHAM BANSAL
angraadvocate@gmail.com
OMP (DHDFC BANK LTD VSSH. SANJEEV
(COMM)/1163/2022 |RENU KUMARI PATHAK 8285002845 18-10-2022  18-10-2022
litigation @srcslegal.com
BORDERFREE CUISINES
cS LLP Vs  AZIMUTHSH. ANUPAM, . . .o 8102022 h8-10-2022
(COMM)/598/2022 [BUSINESS ON WHEELSSINGH 0054926509
PRIVATE LIMITED
anupamjsingh@gmail.com
HDFC BANK LTD Vs
OMP (DKATEX LOGISTICSSH.  SANJEEV|
(COMM)/1165/2022 [SOLUTION  PRIVATEPATHAK 8285002845 18-10-2022  18-10-2022
LIMITED
litigation @srcslegal.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

HDFC BANK LTD Vs
OMP (I)KATEX LOGISTICSSH. SANJEEV828 0028 18-10-2025  18-10-2022
(COMM)/1164/2022 |[SOLUTION  PRIVATEPATHAK 50025845
LIMITED 4113
litigation @srcslegal.com
KOTAK MAHINDRA
OMP (D) SH. RAJESH
(COMM)/1182/2022 gII;I\Il(\}/Ig GKII‘J]?{ Vs SUMIT JANGRA 0958726491 19-10-2022 19-10-2022
angraadvocate@gmail.com
TOYOTA FINANCIAL RAJ
OMP (DSERVICES INDIA LTD VsSH' ESHgg58726491 19-10-2022 19-10-2022
(COMM)/1185/2022 SHARAD BHARDWAJ JANGRA
angraadvocate@gmail.com
TOYOTA FINANCIAL
oMP (DSERVICES INDIA LTD VsSH' RAJESH9958726491 19-10-2022 19-10-2022
(COMM)/1181/2022 RAMESH PANCHARIYA JANGRA
angraadvocate@gmail.com
TOYOTA FINANCIAL RAJ
OMP (DSERVICES INDIA LTD VsSH' ESHgg58726491 10-10-2022 19-10-2022
(COMM)/1183/2022 RAJ VARDHAN PANDEY JANGRA
angraadvocate@gmail.com
TOYOTA FINANCIAL
oMP (DSERVICES INDIA LTD VsSH' RAJESH9958726491 19-10-2022 19-10-2022
(COMM)/1186/2022 ASHISH RAJKUMAR JANGRA
angraadvocate@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

TOYOTA FINANCIAL

OMP (I)SERVICES INDIA LTD VsSH.  RAJESH
(COMM)/1184/2022 |[BHARAT COLD STORAGEJANGRA 9958726491 19-10-2022  [19-10-2022
AND ICE FACTORY

angraadvocate@gmail.com

INATIONAL HIGHWAYS

OMP AUTHORITY OF INDIA VsSH. SUMIT]
(COMM)/50/2022  [LION  ENGINEERINGKUMAR VATS 20-10-2022  20-10-2022
CONSULTANT
delhi@mvkini.com
KOTAK MAHINDRA
OMP (DBANK Vs  BALJEETSH. MAYANK o o 102022 b2-10.2022
(COMM)/1191/2022 [SINGH  CONTRACTORMAHAJAN 967334733
210
mayank_mahajanos@yahoo.com
KOTAK MAHINDRA
oOMP (DBANK Vs BABASH.  MAYANK o o o 102022 bo.10.2022
(COMM)/1192/2022 [MOHJAMA  TRADINGMAHAJAN 967334733
COMPANY 040

mayank_mahajanos@yahoo.com

AU  HOLIDAYS AND
CS EVENTS PVT LTD Vs MRSSH.  ANUPAM
(COMM)/602/2022 |CHARU KAPOORSINGH

SAREEN

0654926809 22-10-2022 22-10-2022

anupamjsingh@gmail.com




Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/S VIRAJ PROFILES
CS PVT LTD Vs MR RISHI|SH. ROHIT
(COMM)/603/2022 |[BHUTANI PROP OF M/SSINGHA 27-10-2022  27-10-2022
ARY ENTERPRISES
hotservelegal@gmail.com
CARS24 FINANCIAL
?Cl\é[)l;/IM) /11 /2022(I)SERVICES PRIVATE?ZINGRARAJESH9958726491 27-10-2022 27-10-2022
99 LIMITED Vs SARAMGI R
angraadvocate@gmail.com
M/S UNISSI INDIA PVT
CS LTD Vs M/S AIROXSH. SACHIN
(COMM)/604/2022 NIGEN  EQUIPMENTSLOHIA 9999353434 28-10-2022  p8-10-2022
PVT LTD
BETA FINANCIAL
CS SERVICES PVT LTD VsSH. AADITYA
(COMM)/608/2022 IMEENU DHINGRA AND VIJAY KUMAR 711131164 28-10-2022  |28-10-2022
ANR
aadityavk@gmail.com
KOTAK MAHINDRA
?Cl\gi/IM) /1210 /2022(I)BANK Vs BIJENDER;EIX'H AJl\ﬁﬁYANK9873347330 20-10-2022 20-10-2022
SATNARAYAN 3040
mayank_mahajanos@yahoo.com
KOTAK MAHINDRA
OMP M SH. MAYANK
(COMM)/1209/2022 ]gﬁ)l:IK Vs KARAN SINGHMAHAJAN 0873347330 20-10-2022 20-10-2022
mayank_mahajano5@yahoo.comn




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

INIL
SH. MUKESH KUMAR|
16 GUPTA South
17 SH. UMED SINGH,SOUTH-
IDISTRICT JUDGEEAST
(COMMERCIAL)-01
CS STATE BANK OF INDIAAMIT KUMAR
(COMM)/984/2022 Vs MR ANAND PAL SINGH(P), 7838773507  |singhamitoo7i@gmail.com 01-10-2022  |30.09.2022
JOHAR BAKERS Vs MS
CS FOOD PRODUCTS JAHID|Shah Rukhl
(COMM)/985/2022 [BAKERS Ahmad(P), 8800817611 mandeepbaisala@gmail.com 01-10-2022  |30.09.2022
THE JAMMU AND
CS KASHMIR BANK LTD VSAMIT
(COMM)/995/2022 |BANSAL STORE GUPTA(P), 0810224624 |amitguptaadv366@gmail.com |01-10-2022  |01.10.2022
SUBODH
CS UNION BANK OF INDIAKUMAR
(COMM)/999/2022 |Vs NEXXA FEBTECH SINGH(P), 0811375940 advubodhkumarsingh@gmail.co1o6-10-2022  |01.10.2022
UCO BANK Vs M/SISHWAR SINGH
CS (COMM)/997/2022[TEXHO IT SERVICES LLPICHAUHAN(P), 9811008367 [ishchauhanadvoi@gmail.com |07-10-2022  |06.10.2022
UNION BANK OF INDIASUBODH
CS Vs RATHOREKUMAR
(COMM)/998/2022 |ENTERPRISES SINGH(P), 0811375940 advubodhkumarsingh@gmail.cofjo7-10-2022  |01.10.2022




District
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Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

BLD GLASS AND
CS PLYWOOD PVT LTD Vs
(COMM)/1002/2022 |CORE CONSTRUCTION |chirag Alagh(P), 9911444100 alaghs409@gmail.com 07-10-2022  |06.10.2022
BONZO KIDS APPAREL
CS PVT LTD Vs FIRDOUSANURADHA
(COMM)/1047/2022 |AHMED SHAH IMITTRA(P), 0205113671 anuradhamitra@gmail.com 27-10-2022  [20.10.2022
BHUSHAN DEALMARK
PRIVATE LIMITED Vs
M/S ROYAL
CONSTRUCTION
CS PARTNERSHIP HIMANSHU
(COMM)/1058/2022 |CONCERN GARG(P), 7011452484 sswaniassociates@gmail.com 20-10-2022  [19.10.2022
CS SUVI EXPORTS LLP VSVISHAL
(COMM)/1054/2022 JARFASHION GARG(P), 9810170302  |virshalgarg777@gmail.com 20-10-2022  28.10.2022
BHUSHAN DEALMARK
PRIVATE LIMITED Vs
CS INITISHA VENTURESHIMANSHU
(COMM)/1059/2022 |PRIVATE LIMITED GARG(P), 7011452484 sswaniassociates@gmail.com 20-10-2022  [19.10.2022
CS UNION BANK OF INDIAAakash
(COMM)/1067/2022 |[Vs AJAY KUMAR [Tripathi(P), 0810197621 jitendragargadv@gmail.com 20-10-2022  [22.10.2022




District

IMS. VINEETA GOYAL,
IDISTRICT JUDGEEAST
(COMMERCIAL
ICOURT)-02

Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS STATE BANK OF INDIAAMIT KUMAR
(COMM)/992/2022 |[Vs MR SURENDER PAL |SINGH(P), IN/A singhamitoo71@gmail.com 01-10-2022 31-10-2022
MR MANI KANT]
IAGGARWAL Vs
CS JYOTSANA SANJAYAASHEESH
(COMM)/994/2022 |JAGARWAL GUPTA(P), 0811026362  IN/A 01-10-2022  |31-10-2022
IASSOCIATED ALCOHOL
AND BREWERIES
LTDTHROUGH ITS
IAUTHORISED
REPRESENTATIVE Vs
AMIT INFOTECH PVT
LTDTHROUGH ITS
CS AUTHORISED ALOK
(COMM)/993/2022 |REPRESENTATIVE TRIPATHI(P), 8800482088 |adv.aaloktripathi@gmail.com |01-10-2022 31-10-2022
UNION BANK OF INDIASUBODH
CS Vs ASHIK BOOKIKKUMAR
(COMM)/1001/2022 |BINDING HOUSE SINGH(P), 0811375940 advsubodhkumarsingh@gmail.co7-10-2022  |06-10-2022
INEO TECHNO FIELD
CS COMPANY Vs J KUMARVishwendra
(COMM)/996/2022 |INFRAPROJECTS LTD  |[Verma(P), 0871704611 verma.visvendra@yahooo.co.in |06-10-2022  |05-10-2022
CS UCO BANK Vs NEERU
(COMM)/1000/2022 [KUMARI HARDEEP(P), [0811008367 lischauhanadvoi@gmail.com 07-10-2022  |06-10-2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/S DIFFERENT
COUNTS PVT LTD Vs M/S
KNITCRAFT APPARELS
CS INTERNATIONAL PVTRRITWIK
(COMM)/1004/2022 [LTD PARIKH(P), 0999320409 [rithwikoff@outlook.com 12-10-2022 07-10-2022
CS SPORTING ETHOS PVTABHISHEK
(COMM)/1019/2022 |LTD Vs PARIDHI OJHA |JAGGARWAL(P), 9911114489 naggarwal.co@gmail.com 15-10-2022 12-10-2022
COZY TOUCH POLY|
FOAMS INDIA PRIVATE
CS LIMITED Vs HARSHSONAM
(COMM)/1028/2022 |INTERNATIONAL SHARMA(P), 0717443903 ridhima@ssralegal.in 19-10-2022 15-10-2022
BONZO KIDS APPAREL
CS PVI LTD Vs ROUFANURADHA
(COMM)/1050/2022 |AHMED BEIGH IMITTRA(P), 0205113671 anuradhapultra@gmail.com 28-10-2022  |27-10-2022
UFLEX LIMITED Vs M/S
CS KESHAR PRINT LLP ANDSUSHMA
(COMM)/1051/2022 |ORS SINGH(P), 0868184236  sushmasingh77@gmail.com 28-10-2022  |27-10-2022
CS STATE BANK OF INDIAAMIT KUMAR
(COMM)/1066/2022 |[Vs MRS SHERIN VS SINGH(P), 7838773507  |singhamitoo7i@gmail.com 31-10-2022 30-10-2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

BLUEVIEW PROPERTIES
CS PRIVATE LIMITED VsHIMANSHU
(COMM)/1062/2022 MR AMANJOT SINGH GARG(P), 8750618722 sswaniassociate@gmail.com 20-10-2022  [28-10-2022
SUVI EXPORTS LLP Vs
CS GURU NANAK|VISHAL
(COMM)/1056/2022 [INTERNATIONAL GARG(P), 0810171302 vishalgarg777@gmail.com 20-10-2022  [28-10-2022
BHUSHAN DEALMARK
PRIVATE LIMITED Vs
M/S BUDHA GROUP OH
CS CONSTRUCTIONS ANDHIMANSHU
(COMM)/1061/2022 |[PROPERTIES GARG(P), 8750618722 sswaniassociate@gmail.com 20-10-2022  |28-10-2022
INIL
" SH. AJAY KUMARSOUTH-
9 JAIN EAST
20 IMS. ANU GROVERSOUTH-
BALIGA EAST
SHRI RAM TRANSPORT]
EXECUTION FINANCE COMPANY LTDGyanesh saini
(COMM)/205/2022 |Vs KEDAR NATH Advocate(P), 0911915329 k_saini2o03@gmail.com 11-10-2022 10-10-2022
HDFC BANK LTD Vs
EXECUTION INEWTECH ENGICONNAVEEN
(COMM)/231/2022  |LIMITED SHARMA 0058683230 |PRINCE902@GMAIL.COM 13-10-2022 12-10-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

EXECUTION M/S AXIS BANK LTD VSJAGDEEP
(COMM)/229/2022 [TABUSSUM HUSSAIN |SHARMA(P), 0034281318  |OFFICEOFFIRSTASSOCIATES@13-10-2022 12-10-2022

EXECUTION M/S AXIS BANK LTD VsJAGDEEP
(COMM)/230/2022 |[FAHEEM HAIDER NAQVISHARMA(P), 0034281318 OFFICEOFFIRSTASSOCIATES@13-10-2022 12-10-2022

CS S B AGGARWAL VsMANOJ
(COMM)/1012/2022 |MOHIT KUMAR GUPTA |[MITTAL(P), 15-10-2022 10-10-2022
EXECUTION HDFC BANK LTD VsKARAN
(COMM)/235/2022 |SANTOSH UPADHAYAY |SINHA(P), 0999568427  loffice@lpjpartners.com 17-10-2022 14-10-2022

M/S RX INFOTECH PVT
CS LTD Vs MOHAMMADMANEESH
(COMM)/1023/2022 |BELAL GUMBER(P), 0911315304 ascentlawfirm@gmail.com 18-10-2022  [14-10-2022

STATE BANK OF INDIA|
CS Vs SHRAVAN KUMARVARUN
(COMM)/1024/2022 |[KAMAT CHANDIOK(P), 0818365119 chambersofvarunchandiok@gmaj18-10-2022  [17-10-2022

M/S KOTAK MAHINDRA
EXECUTION BANK LTD Vs KORBANPRASHANT
(COMM)/250/2022 JALI KHAN KUMAR(P), 9999691983  INOT PROVIDED 20-10-2022  [18-10-2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

BANK OF BARODA Vs
ADLER DESIGN AND
STRUCTURETHROUGH
CS ITS PROPRIETORMRSSUSHIL KUMAR|
(COMM)/1040/2022 |SHIKHA ARORA SAPRA(P), 7982175989 CASPIRESAPRA2010@GMAIL.(20-10-2022  [18-10-2022
M/S WELLA
OPERATIONS US LLC VSSHRAVAN
CS INARINDER ARORA ANDKUMAR
(COMM)/1041/2022 |ORS BANSAL(P), 26843455 unitedmark@unitedipr.com 20-10-2022  [18-10-2022
CS STATE BANK OF INDIADHARMENDRA
(COMM)/1042/2022 Vs RAKESH KUMAR SINGH(P), 8800784740 shubhi1673@gmail.com 20-10-2022  18-10-2022
CS STATE BANK OF INDIAVAIBHAV
(COMM)/1043/2022 |[Vs DHARMPAL 'YADAV(P), 0971336611 SBI.16683@SBI.CO.IN 20-10-2022  [14-10-2022
CS STATE BANK OF INDIAVAIBHAV
(COMM)/1044/2022 Vs SANGEETA BABBAR |[YADAV(P), 0971336611 SBI1.16683@SBI.CO.IN 20-10-2022  [14-10-2022
CS STATE BANK OF INDIAVAIBHAV
(COMM)/1045/2022 Vs DEEPAK BHATIA 'YADAV(P), 0971336611 SBI.16683@SBI.CO.IN 20-10-2022  [14-10-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

M/S KOTAK MAHINDRA

EXECUTION BANK LTD Vs SUSHILIPRASHANT

(COMM)/249/2022 |[KUMAR KUMAR(P), 09996 91983 [NOT PROVIDED 20-10-2022  [19-10-2022
RESDIEO
INTERNATIONAL INDIA|
PVT LTD Vs M/S AASAAN|

CS GLOBAL TECHNOLOGYAJEYO

(COMM)/1048/2022 |PVT LTD SHARMA(P), 0810015160 jswad.delhi@jswad.org 22-10-2022  [14-10-2022

AAGAM WORLD WIDE
INDUSTRIES LTD Vs

CS MANOJ SACHDEVA ANDVIBHA
(COMM)/1049/2022 JANR SHARMA(P), 8527954456  |adv.vibhasharmay4@gmail.com |22-10-2022  [14-10-2022
MS PREET]
AGGARWAL GUPTA
FLAKTGROUP INDIA|
PVT.LTD.THROUGH
AUTHORIZED
CS REPRESENTATIVE VSI%UKI?E[SH\}/%AR &9810217576 1-10-2022 0-10-2022
(COMM)/1063/2022 |SEPC AGGARWAL 0868882512 i S
LIMITEDTHROUGH
IAUTHORIZED
REPRESENTATIVE
AEQUO.LEGAL@GMAIL.COM
HILTI INDIA PVT LTD Vs
CS RAMAN KUMARI .
(COMM)/1064/2022 [PROPRIETOR PRIMEAwmd Sharma 9811736977 31-10-2022 30-10-2022
CONCRETE SOLUTIONS

aslawassociates.as@gmail.com
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District

SOUTH-
EAST

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

BANK OF BARODA Vs
RASHMI JHA
CS PROPRIETOR OF
(COMM)/1052/2022 |MESSERS KASHYAP ANDQUAISARALI 0999802592 20-10-2022 28-10-2022
DAUGHTERS CLOTHING
IAND HSOIERY CENTRE
aliguaisar110@gmail.com
INISHI GUPTA
CS IABHISHEK
PROPRIETOR Vs HRIDAY| 0811114489 20-10-2022  [28-10-2022
(COMM)/1053/2022 GRAPHICS PVT LTD AGGARWAL
GNAGGARWAL.CO@GMAIL.CO
CS BANK OF BARODA VsSUSHIL KUMAR|
(COMM)/1031/2022 |[VIJAY ROHIRA SAPRA 7838889297 20-10-2022  18-10-2022
aaspiresapra2ologmail. com
CS STATE BANK OF INDIADHARMENDRA 8800784740 50-10-2022  18-10-2022
(COMM)/1032/2022 [Vs LAXMAN GIRI SINGH 75474
SHUBHIL1673@GMAIL.COM
GAURAV,
CS STATE BANK OF INDIA 4
SATISH KUMARQ953226302 20-10-2022  [15-10-2022
(COMM)/1033/2022 [Vs AMIT KASHYAP
PRAKASH.GAURAV01@GMAIL,




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

RESIDEO
- INTERNATIONAL INDIA
PVT. LTD. Vs ALPHAYJ.S. WAD 0810015160 20-10-2022  [12-10-2022
(COMM)/1034/2022  |GATIONAL FIRE SAFETY]
SERVICES PVT. LTD.
JSWAD.DELHI@JSWAD@GMA
INDERPREET  SINGHTUSHAR
S GULATI Vs MR RANASAINLVIKRANT pomsn 102022 ha10-2020
(COMM)/1020/2022 [PROP OF M/S NEW/CHOUDHARY [199992234 7 4
RAMA TV SHOPPEE SMITA MISHRA
Vikk.ve@gmail.com
cS STATE BANK OF INDIADHARMENDRA
(COMM)/1007/2022 Vs RAHUL SINGH 8800784740 14-10-2022  [10-10-2022
SHUBHIL1673@GMAIL.COM
SMT. HARSH
S MALHOTRA Vs JAIMUKESH 868882512 13-10-2022 11-10-2022
(COMM)/1005/2022 WAGAT AMBEY CHITAGGARWAL |2 5 3
FUND PRIVATE LIMITED
)Aeauo.leaal @amail.com
NIL
SOUTH-
22 MS NIRJA BHATIA  [o. o
NTIL
b3 SH. RAJESH KUMAR[SOUTH-

SINGH

EAST
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District

East

Case No.

Petitioner Name VS
Respondent Name

DASH LEASING AND

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EC-DLET-01-04482- |[FINANCE PVT LTD VSNITISH 816 6851/22 10/01/22
2022 PRAKASH KUMARPATHANIA ~ [/999334 5
SHARMA
athania.hot@gmail.com
DASH LEASING AND
EC-DLET-01-04481- |t ANCE PVT LTD VS [VLISH 0099334816 6852/22 10/01/22
2022 PATHANIA
INAZIM
athania.hot@gmail.com
DASH LEASING AND
PC-DLET-01-04480- lpNaNcE PVT LTD Vs [FADS 999334816 6853/22 10/01/22
GURINDER PAL SINGH
athania.hot@gmail.com
DASH LEASING AND
ESQELET'OI'O“MS' FINANCE PVT LTD VS II\’IzI;”FFIIi}&INIA 0999334816 6855/22 10/01/22
BILAL AHMED
pathania.hot@gmail.com
DASH LEASING AND
E(()ZELET_OI_O‘}M()_ FINANCE PVT LTD VS gzIX’FI‘IITSIENIA 0999334816 6856/22 10/01/22
BAL KISHAN
athania.hot@gmail.com
DASH LEASING AND
ES;QDLET'OI'O“MS' FINANCE PVT LTD VS II\’IngIiI;INIA 9999334816 6857/22 10/01/22
AMIT KUMAR
pathania.hot@gmail.com
KOTAK MAHINDRARAJEEV
ESQELET‘OI'O“”S’ BANK LTD VS VIJAYKUMAR 0811843931 6874/22 10/01/22
BHARAT SHIVALE RANJAN

ranjan.and.company@gmail.com|




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

TATA CAPITAL
EC-DLET-01-04536- [FINANCIAL SERVICES
booo PVT LTD. VS JRSLALIT PANDEY 9717391663 6913/22 10/06/22
INFRASTRUCTURE
lalitpandeyadav@gmail.com
TATA CAPITAL
FINANCIAL SERVICES
EC-DLET-01-04540- [PVT LTD. VS
009 DHARAMRAJ LALIT PANDEY 9717391663 6917/22 10/06/22
CONTRACTS INDIA PVT
LTD.
lalitpandeyadav@gmail.com
TATA CAPITAL
FINANCIAL  SERVICES
EC-DLET-01-04541- [PVT LTD. VS
booo DHARAMRAJ LALIT PANDEY [9717391663 6918/22 10/06/22
CONTRACTS INDIA PVT
LTD.
lalitpandeyadav@gmail.com
TATA CAPITAL
FINANCIAL  SERVICES
EC-DLET-01-04542- [PVT LTD. VS
booo DHARAMRAJ LALIT PANDEY [9717391663 6919/22 10/06/22
CONTRACTS INDIA PVT
LTD.
lalitpandeyadav@gmail.com
TATA CAPITAL
FINANCIAL SERVICES
EC-DLET-01-04543- [PVT LTD. VS
booo DHARAMRAJ LALIT PANDEY [9717391663 6920/22 10/06/22
CONTRACTS INDIA PVT
LTD.
lalitpandeyadav@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

TATA CAPITAL
EC-DLET-01-04545- |[FINANCIAL SERVICES
booo PVT LTD. VS M BLALITPANDEY 0717391663 6922/22 10/06/22
CONSTRUCTIONS
lalitpandeyadav@gmail.com
TATA CAPITAL
EC-DLET-01-04546- [FINANCIAL  SERVICES
022 PVT LTD. VS RAVINDERLALIT PANDEY 9717391663 6923/22 10/06/22
KUMAR
lalitpandeyadav@gmail.com
DASH LEASING AND
EC-DLET-01-04556- |[prNaANCE PVT LTD VSRLLLSH 0999334816 6924/22 10/06/22
2022 PATHANIA
ANIKET
athania.hot@gmail.com
DASH LEASING AND
EC-DLET-01-04555- FINANCE PVT LTD VS NITISH 0999334816 6925/22 10/06/22
2022 PATHANIA
TOFIQ
pathania.hot@gmail.com
DASH LEASING AND
E(()ZELET_OI_O%E’S_ FINANCE PVT LTD VS%E%EENIA 0999334816 6927/22 10/06/22
RAVI KUMAR
athania.hot@gmail.com
KAMLA KANT AND
EC-DLET-01-04547- |[COMPANY LLP VS P K
booo PAN PRODUCTS PVT.N MAHABIR 0811694997 6933/22 10/06/22
LTD.
contact@litmuslegal.com
RAJEEV TIWARI VS M/S
EC-DLET-01-04378- RAJEEV
booo UMANG TOWNSHRIVASTAVA 0011792701 6935/22 10/06/22

PLANNER PVT. LTD.

rajeevadv.shrivastava@gmail.con|




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EC-DLET-01-04333- |[KOTAK MAHINDRARAJEEV
029 BANK LTD VS KARTTIKKKUMAR 0811843931 6936/22 10/06/22
PRADHAN RANJAN
ranjan.and.company@gmail.com|
KOTAK MAHINDRARAJEEV
ESAELET'OI'O“?’%' BANK LTD VS PRAMILAKUMAR 0811843931 6937/22 10/06/22
PRADHAN RANJAN
ranjan.and.company@gmail.com|
KOTAK MAHINDRARAJEEV
ES;ELET_OI_O%%_ BANK LTD VS HARSHKUMAR 0811843931 7016/22 10/07/22
KUMAR SINGH RANJAN
ranjan.and.company@gmail.com|
KOTAK MAHINDRARA JEEV
EC-DLET-01-04567- [BANK LTD VS SUSHILKUMAR 8118 " 017/22 10/07/22
2022 KUMAR JAGDAMBA[ 1 7 PO1164393 7017 7
PRASAD TIWARI
ranjan.and.company@gmail.com
KOTAK MAHINDRARAJEEV
SSQI;LET'OI'O%%' BANK LTD VS JABBARKUMAR 0811843931 7018/22 10/07/22
HUSEIN PIRMAHMAND |RANJAN
ranjan.and.company@gmail.com|
KOTAK MAHINDRARAJEEV
ESAELET'OI'O‘WS' BANK LTD VS SWAPNILKUMAR 0811843931 7020/22 10/07/22
BHAUSAHEB MORE RANJAN
ranjan.and.company@gmail.com
KOTAK MAHINDRA
EC-DLET-01-04573-  |p \NK LTD VS VIRENDRAF ARV 0643646534 7045/ 22 10/10/22
2022 IMAHAJAN
SINGH
parv.mahajanoo7@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

KOTAK MAHINDRA
E‘SAELET'OI'MW} BANK LTD Vsll\)/[iR}\I]AJ AN 0643646534 7046/22 10/10/22
TASAWWUR HUSSAIN
arv.mahajanoo7@gmail.com
KOTAK MAHINDRA
ESQELET'OI'O%W' BANK LTD Vsllz/[AJFPYAJ AN 0643646534 7048/22 10/10/22
AMRENDER PAL SINGH
arv.mahajanoo7@gmail.com
TOYOTA FINANCIAL
ES;ELET'°1'°4583' SERVICES INDIA LTD. ngﬁli%w Ay 8376049807 7050/22 10/10/22
ABHIMANYU YADAV
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ES;ELET'OI'O%S& SERVICES INDIA LTD. ngﬁliglgw sy (8376049807 7054/22 10/10/22
DEEPAK KUMAR
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ES;ELET'OI'O%%' SERVICES INDIA LTD. ngﬁli%w Ay 8376049807 7056/22 10/10/22
GURJANT SINGH
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
EC-DLET-01-04596- [SERVICES INDIA LTD. VSRAHUL 8376049807 7057/22 10/10/22

2022

HITESH RAJ KUMAR
SHARMA

BHARDWAJ

advocateashok.1@gmail.com.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

TOYOTA FINANCIAL
EC-DLET-01-04603- |SERVICES INDIA LTD. VSRAHUL
2022 NARENDRA SINGHBHARDWAJ 376049807 7059/22 10/10/22
NIRWAN
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ES;ELET'OI'O‘@“' SERVICES INDIA LTD. ngﬁliglgw sy (8376049807 7064/22 10/10/22
SARITA SHUKLA
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
S(()ZELET_OI_O“&% SERVICES INDIA LTD. ngﬁlgggw AJ (3376049807 7065/ 22 10/10/22
ASHAKEEL AHMED
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ESQELET'OI'O“&O' SERVICES INDIA LTD. ngﬁiggw AJ 8376049807 7066/22 10/10/22
SHAHRUKH KHAN
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
EC-DLET-01-04625- |SERVICES INDIA LTD. VSRAHUL 827604080 068/22 10/10/22
2022 SHREE  BHADHRIYABHARDWAJ 3706049507 7
CONTRACTOR
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ESQELET'OI'O“G’?‘B_ SERVICES INDIA LTD. ngﬁiggw AJ 8376049807 7071/22 10/10/22
USHA DEVI
advocateashok.1@gmail.com.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

TOYOTA FINANCIAL
SSQELET'OI'O“GSE" SERVICES INDIA LTD. VSE?IEEEWAJ 8376049807 7073/22 10/10/22
MOHIT BAISOYA
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
EC-DLET-01-04639- |SERVICES INDIA LTD. VSRAHUL 827604980 077/22 10/10/22
2022 JAFARUDDIN  ABDULBHARDWAJ 370049507 7077
GAFFAR
advocateashok.1@gmail.com.
DASH LEASING AND
ES;ELET'OI'O%SI' FINANCE PVT LTD VS lI\’IzIXTFIIiZINIA 9999334816 7079/22 10/10/22
SHASHNWAS
athania.hot@gmail.com
DASH LEASING AND
Eg;;LET'OI'O%gO' FINANCE PVT LTD VS E}&IEZINIA 9999334816 7080/22 10/10/22
RAVINDER
athania.hot@gmail.com
DASH LEASING AND
E‘SAELET'OI'O%%' FINANCE PVT LTD VS II\’I}\};“IIEZINIA 9999334816 7083/22 10/10/22
IAADIL HUSSAIN
pathania.hot@gmail.com
DASH LEASING AND
ES;ELET'OI'O%M' FINANCE PVT LTD VS II;IA/I&IIEZINIA 9999334816 7084/22 10/10/22
ABDUL WAHEED
athania.hot@gmail.com
DASH LEASING AND
EC-DLET-01-04622- INITISH
booo FINANCE PVT LTD VS PATHANIA 0999334816 7085/22 10/10/22

VIRENDER KUMAR

athania.hot@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

DASH LEASING AND

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ESZELET'OI'O“@I' FINANCE PVT LTD VS II\’IzIx?FII?gNIA 9999334816 7086/22 10/10/22
UMESH KUMAR
athania.hot@gmail.com
DASH LEASING AND
S‘SAELET_OI_M()M_ FINANCE PVT LTD VS II:IJI%?FIIEENLA 0999334816 7087/22 10/10/22
SURENDER
pathania.hot@gmail.com
DASH LEASING AND
E(()ZELET_OI_OMHS_ FINANCE PVT LTD VS gzIX’FI‘IITSIENIA 9999334816 7088/22 10/10/22
SHAMSHUDDIN ALVI
athania.hot@gmail.com
DASH LEASING AND
ESQELET'OI'MG’M' FINANCE PVT LTD VSEEII?ZINIA 0999334816 7089/22 10/10/22
REENA DEVI
pathania.hot@gmail.com
DASH LEASING AND
PO DLET-01-04608 lpiNaNCE PVT LTD VS [0\ 098l 9999334816 7093/22 10/10/22
AMIT KUMAR
athania.hot@gmail.com
EC-DLET-01-04604- [BALDEV FINLEASE PVT.NITISH
2022 LTD. VS RAJVEER SINGH[PATHANIA 0999334816 7096/22 10/10/22
pathania.hot@gmail.com
BALDEV FINLEASE PVT.
EC-DLET-01-04601- LTD. VS RAJESH KUMARNITISH 0999334816 7097/22 10/10/22

2022

JHA

PATHANIA

pathania.hot@gmail.com




Date ofDate of e-
Registration filing

Advocate Advocate email id
Nobile

Number

Petitioner Name VSAdvocate
Respondent Name

District Case No.

EC-DLET-01-04600- [BALDEV FINLEASE PVT.NITISH 816 098/22 10/10/22
2022 LTD.VS NAMITA DALAI [PATHANIA 0999334 709
athania.hot@gmail.com
EC-DLET-01-04599- [BALDEV FINLEASE PVT.NITISH
2022 LTD. VS ARJUN PATHANIA (0999334816 7099/22 10/10/22
athania.hot@gmail.com
EC-DLET-01-04582- [AXIS BANK LTD. VS
booo NAVED HUSSAIN VIKAS SEHGAL 9873828306 7100/22 10/10/22
vikki.sehgal @gmail.com
EC-DLET-01-04581- [AXIS BANK LTD. VS
booo NEERAJ SINHA VIKAS SEHGAL 9873828306 7101/22 10/10/22
vikki.sehgal @gmail.com
PANKAJ TANDON
THROUGH HIS
EC-DLET-01-04589- ([CONSTITUTED ROHIT KUMAR
2022 ATTORNEY SMT PREETISINGH 9999985408 7104/22 10/10/22
SHRIDHAR VS
MANAGING DIRECTOR
advrohitsingh@gmail.com
KOTAK MAHINDRARAJEEV
SS;ELET'OPO“?’?’Q' BANK LTD VS NILAMANIKUMAR 0811843931 7105/22 10/10/22
JENA RANJAN
ranjan.and.company@gmail.com
EC-DLET-01-04648- |LALIT GOEL VS CITY|
booo UNION BANK LTD. PIYUSH GUPTA 9818020868 7125/22 10/10/22
uptapiyush@live.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EC-DLET-01-04650- [SANDEEP BAGGA VS
booo CITY UNION BANK LTD. PIYUSH GUPTA 9818020868 7126/22 10/10/22
uptapiyush@live.com
SHINKOLITE FINANCE
ESZ;ELET‘OI'O“%P COMPANY LTD. VSB.B.SHARMA [9891887145 7167/22 10/11/22
IASLAM KHAN
Bankebiharisharma@rediffmail.c
KOTAK MAHINDRARAJEEV
SSQELET_OI_O“%B_ BANK LTD VS DINESHKUMAR 0811843931 7168/22 10/11/22
MOHAN SHINGARE RANJAN
ranjan.and.company@gmail.com
BMW INDIA FINANCIAL
EC-DLET-01-04654- |SERVICES PVT. LTD. VSRAHUL
2022 TRANZLEASE HOLDINGBHARDWAJ (0376049807 7170/22 10/11/22
INDIA PVT. LTD.
advocateashok.1@gmail.com.
KOTAK MAHINDRARAJEEV
E(()ZIZ)LET'OI'O%SG' BANK LTD VS VIRENDERKUMAR 0811843931 7191/22 10/11/22
SHIV KUMAR CHAUHAN RANJAN
ranjan.and.company@gmail.com
KOTAK MAHINDRARAJEEV
ESQELET'OPO“%L”' BANK LTD VS KARAMKUMAR 0811843931 7192/22 10/11/22
ENTERPRISES RANJAN
ranjan.and.company@gmail.com|




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

KOTAK MAHINDRARAJEEV
BANK LTD VSKUMAR 0811843931 7193/22 10/11/22
MAHARAJA FOODS RANJAN

EC-DLET-01-04664-
2022

ranjan.and.company@gmail.com|

KOTAK ~ MAHINDRARAJEEV
PCDLET-01:04005 BANK LTD VS ASHOKKUMAR 0811843931 7194/22 10/11/22
MARUTI PAWAR RANJAN

ranjan.and.company@gmail.com|

STATE BANK OF INDIARAJESH
VS RAJEEV KUMARKUMAR 0312993437 7207/22 10/11/22
SHARMA SHANDILYA

EC-DLET-01-03664-
2022

shandilyalawoffices@gmail.com

KOTAK MAHINDRARAJEEV
ES;Q)LET'OI'O“%S' BANK LTD VS NILESHKUMAR 0811843931 7209/22 10/11/22
IAJAY SINGH RANJAN
ranjan.and.company@gmail.com|
LAKSHYA INTERNET]
PVT. LTD. VS ASHISH
ESAELET'OI'O%W' PROPRIETOR OF SHRIE‘;IVAAEI;NA 7838393940 017/22 10/12/22
SHYAM TRADING
COMPANY
swati@zealattorneys.com
HONEYWELL FINSERYV|
EC-DLET-01-04672- INITISH
booo PVT. LTD. VSPATHANIA 9999334816 7219/22 10/12/22

RAHISUDDIN
pathania.hot@gmail.com

DOST FINCAP PVT. LTD.
VS MAA  SANTOSHIB. B. SHARMA (0891887145 7334/22 10/14/22
TRAVELS

EC-DLET-01-04690-
2022

Bankebiharisharma@rediffmail.c




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

EC-DLET-01-04689- | LLJAY FINANCE
EC-D 4689~ |0OMPANY PVT. LTD. VSB. B. SHARMA 0891887145 782 1o/14/22
BHASKAR KUMAR

Bankebiharisharma@rediffmail.c

SISIR BISWAS VS
EC-DLET-01-04699- |[HINDUSTAN

2022 CONSTRUCTION CO.
LTD.

IASHOK KUMAR [8750764665 7393/22 10/15/22

EC-DLET-01-04693- JATISHAY JAIN VS TEC

022 GROUPE AND ORS INAMIT SURI 8178010667 744822 10/17/22

listing@lexindis.com

ALLIEVA PHARMA PVT.
ES;ELET'°1'°3832' LTD. VS  WISDOMULAMBHAVL o o047 7482/22 10/17/22

PHARMACEUTICALS ~ [PINHA

sinha.shambhavi25@gmail.com

EC-DLET-01-04714- |SHEETAL KATHERIA VS

b022 NEERAJ KUMAR SAHIL AERON 9910007125 7573/22 10/19/22

indiaaerons@gmail.com

EC-DLET-01-04720- |[CANARA BANK VSPRANAY

b022 VINOD KUMAR BAJAJ [SHARMA 9873101002 7576/22 10/20/22

ranay7advo@gmail.com

EC-DLET-01-04722- |CANARA BANK  VSPRANAY

2022 RIDHIMA BAJAJ SHARMA 9873101002 7577/22 10/20/22

pranay7advo@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

A ONE ELECTRICALS
EC-DLET-01-04736- |[ENGINEERS ANDADNANAHMED8 060880 615/22 10/22/22
2022 CONTRACTORS VSSIDDIQUI 506965037 7°15
SHAHANA
siddiquiadnan52@gmail.com
SHREE ANK FINHOLD
EC-DLET-01-04737-  |pyrr " [TD. VS HARPALB. B. SHARMA 0891887145 7616/22 10/22/22
2022
SINGH
Bankebiharisharma@rediffmail.c
AGNI INSTRUMENT
ENGINEERS THROUGH
EC-DLET-01-04742- |OM PRAKASH VS
booo NEELANSH FIREPUNEETGOEL 081075957 7623/22 10/27/22
PROTECTION SYSTEM
AND ORS
advpuneetgoel @gmail.com
IANMOL FINANCIAL
EC-DLET-01-04743- |SERVICES LTD. VS
booo CHOUDHARY TOUR ANDS K AGGARWAL 9811642330 7625/22 10/27/22
TRAVELS PVT. LTD.
sajjanaggarwal701@gmail.com
JITENDER KUMAR VS
ESZ;ELET‘OI'O‘WI' RAJVIR SINGH  @SHEENA TAQUI[8604703339 7664/22 10/29/22
RAJKUMAR
sheenataqui@gmail.com
EC-DLET-01-04694- [PUNJAB NATIONALARUN
2022 BANK VS ARUN GANDHI BHARDWAJ 0999138242 7704/22 10/31/22
arunbhardwaj1206@gmail.com
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SH. CHANDRA
SHEKHAR, DISTRICT]
JUDGE,
COMMERCIAL
COURT-02

District

East

Case No.

EC-DLET-01-04493-
2022

Petitioner Name VS
Respondent Name

KOTAK MAHINDRA
BANK LTD VS MALIK
MINERAL CONTRACTOR

Advocate

MAYANK
IMAHAJAN

Advocate
Nobile
Number

0873347330

Advocate email id

mayank_mahajanos@yahoo.comnj

Date

ofDate of e-

Registration filing

6844/22

10/01/22

EC-DLET-01-04494-
2022

KOTAK MAHINDRA
BANK LTD VS MALIK
MINERAL CONTRACTOR

MAYANK
IMAHAJAN

0873347330

mayank_mahajanos@yahoo.conj

6845/22

10/01/22

EC-DLET-01-04495-
2022

KOTAK MAHINDRA
BANK LTD VS MALIK
MINERAL CONTRACTOR

MAYANK
IMAHAJAN

0873347330

mayank_mahajanos@yahoo.comnj

6846/22

10/01/22

EC-DLET-01-04487-
2022

DASH LEASING AND,
FINANCE PVT LTD VS
TARUN

INITISH
PATHANIA

0999334816

athania.hot@gmail.com

6847/22

10/01/22

EC-DLET-01-04485-
2022

DASH LEASING AND
FINANCE PVT LTD VS
INEETU

INITISH
PATHANIA

0999334816

athania.hot@gmail.com

6848/22

10/01/22

EC-DLET-01-04479-
2022

DASH LEASING AND,
FINANCE PVT LTD VS
DEEPAK

INITISH
PATHANIA

9999334816

6852/22

athania.hot@gmail.com

10/01/22




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

KOTAK MAHINDRARAJEEV
EC-DLET-01-04407- [BANK LTD VS SHRISHTI 1/ o 811843031 6875/22 10/01/22
2022 ENGINEERING RANJAN
ENTERPRISES
ranjan.and.company@gmail.com|
EC-DLET-01-04518- |[KOTAK MAHINDRAMAYANK
2022 BANK LTD VS ISHU MAHAJAN 0873347330 6901/22 10/06/22
mayank mahajanos@yahoo.comnj
EC-DLET-01-04512- |[KOTAK MAHINDRAMAYANK
2022 BANK LTD VS OMKAR  [MAHAJAN 0873347330 0902/22 10/06/22
mayank_mahajanos@yahoo.conj
KOTAK MAHINDRA
EC-DLET-01-04513- BANK LTD VS KARANMAYANK 9873347330 6903/22 10/06/22
2022 MAHAJAN
SINGH
mayank_mahajanos@yahoo.comn
EC-DLET-01-04514- |KOTAK MAHINDRAMAYANK 3 o 6004/22 10/06/22
2022 BANK LTD VS MANJEET MAHAJAN 967334733 904
mayank_mahajanos@yahoo.conj
KOTAK MAHINDRA
EC-DLET-01-04517-  |paANK LTD VS RAJESHMAYANK 9873347330 6905/22 10/06/22
2022 MAHAJAN
KUMAR
mayank_mahajanos@yahoo.com
KOTAK MAHINDRA
EC-DLET-01-04519- |pankg LTD VS IKRARMA4YANK 09873347330 6906/22 10/06/22

2022

AHMAD

IMAHAJAN

mayank__mahajanos@yahoo.coni




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

EC-DLET-01-04516- [KOTAK MAHINDRAMAYANK 3 o 6007/22 10/06/22
2022 BANK LTD VS FARHAT |MAHAJAN 967334733 907
mayank mahajanos@yahoo.comnj
KOTAK MAHINDRA
EC-DLET-01-04515-  |p \Ng 1TD VS RAVINDERMAYANK 09873347330 6908/22 10/06/22
2022 MAHAJAN
SINGH
mayank_mahajanos@yahoo.comn
TATA CAPITAL
EC-DLET-01-04535- |[FINANCIAL  SERVICES
000 PVT LTD. VS JRSLALIT PANDEY 9717391663 6912/22 10/06/22
INFRASTRUCTURE
lalitpandeyadav@gmail.com
TATA CAPITAL
FINANCIAL SERVICES
EC-DLET-01-04537- [PVT LTD. VS
booo DHARAMRAJ LALIT PANDEY [9717391663 6914/22 10/06/22
CONTRACTS INDIA PVT
LTD.
lalitpandeyadav@gmail.com
TATA CAPITAL
FINANCIAL SERVICES
EC-DLET-01-04538- [PVT LTD. VS
booo DHARAMRAJ LALIT PANDEY [9717391663 6915/22 10/06/22
CONTRACTS INDIA PVT
LTD.
lalitpandeyadav@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

TATA CAPITAL
FINANCIAL SERVICES
EC-DLET-01-04539- |PVT LTD. VS
booo DHARAMRAJ LALIT PANDEY 9717391663 6916/22 10/06/22
CONTRACTS INDIA PVT
LTD.
lalitpandeyadav@gmail.com
TATA CAPITAL
EC-DLET-01-04544- |[FINANCIAL SERVICES
022 PVT LTD. VS M BLALIT PANDEY 9717391663 6921/22 10/06/22
CONSTRUCTIONS
lalitpandeyadav@gmail.com
DASH LEASING AND
EC-DLET-01-04554~ |rNANCE PVT LTD VS L LOH 9999334816 6926/22 10/06/22
2022 PATHANIA
RINKU
pathania.hot@gmail.com
DASH LEASING AND
EC-DLET-01-04552- |pyNaANCE PVT LTD VS [ LSH 0099334816 692822 10/06/22
2022 PATHANIA
INADEEM
pathania.hot@gmail.com
DASH LEASING AND
ES;ZDLET_OI_O%&_ FINANCE PVT LTD VS I;};?}?ENIA 9999334816 6929/22 10/06/22
MUSTKEEM QURESHI
pathania.hot@gmail.com
DASH LEASING AND
ESQELET'OI'O%E’O_ FINANCE PVT LTD VS lljzglliilNIA 0999334816 6930/22 10/06/22
MOHD CHAND
pathania.hot@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

DASH LEASING AND
ESQELET'OI'O%@' FINANCE PVT LTD VS I;TTIIEENIA 9999334816 6931/22 10/06/22
AKRAM KHAN

athania.hot@gmail.com

CP WHOLESALE INDIA
ES;ELET‘°1'°4525' PVT LTD. VS KAD?&% 9625115076 6932/22 10/06/22
HOUSING PVT LTD.

aditya.nayyar@ortislaw.com

LAVINA VACHHANI VS

TRISOL RED

EC-DLET-01-04457- |[INFRAVENTURES PVT

booo LTD. THROUGHAMIT KUMAR 9953740177 6934/22 10/06/22
DIRECTOR PAWAN|
SHARMA

advamiti912@gmail.com

KOTAK MAHINDRA

RAJEEV
EC-DLET-01-04565- |[BANK LTD VSKUMAR 811843031 o15/22 10/07/22
2022 DHANLAXMI RANJAN
CONSTRUCTION
ranjan.and.company@gmail.com|
KOTAK MAHINDRARAJEEV
ESAELET'OI'O%W' BANK LTD VS NAGESHKUMAR 0811843931 7019/22 10/07/22
LAHU KALE RANJAN
ranjan.and.company@gmail.com
KOTAK MAHINDRA
EC-DLET-01-04571- [gANK LTD VS SANJAYL-RY 9643646534 7047/22  ho/10/22
2022 GUPTA MAHAJAN

arv.mahajanoo7@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

KOTAK MAHINDRA
E‘SAELET_OLO%@' BANK LTD Vsll\)/[iR}\I]AJ AN 0643646534 7049/22 10/10/22
TASAWWUR HUSSAIN
arv.mahajanoo7@gmail.com
TOYOTA  FINANCIAL
ES;ELET'OI'O%SE" SERVICES INDIA LTD. ngﬁliglgw sy (8376049807 7051/22 10/10/22
ANSHUL JACOB
advocateashok.1@gmail.com.
TOYOTA  FINANCIAL
ES;ELET'OPO%S(" SERVICES INDIA LTD. ngﬁlg%w Ay [B376049807 7052/22 10/10/22
BHAGVAN SINGH
advocateashok.1@gmail.com.
TOYOTA  FINANCIAL
ESQIZ)LET'OI'O“E’ST SERVICES INDIA LTD. vsgﬁlgglgw sy 8376049807 7053/22 10/10/22
DEE JAY FABRICS
advocateashok.1@gmail.com.
TOYOTA  FINANCIAL
EC-DLET-01-04590- |SERVICES INDIA LTD. VSRAHUL
2022 GAGANDEEP  SISNGHBHARDWAJ 376049807 7055/22 10/10/22
GUMBER
advocateashok.1@gmail.com.
TOYOTA  FINANCIAL
ESQELET'OPO‘“’O} SERVICES INDIA LTD. VSEaa b [8376049807 705822 10/10/22
MOHD ASRAF
advocateashok.1@gmail.com.
TOYOTA  FINANCIAL
ESQELET‘OI'O“OE" SERVICES INDIA LTD. VSya bl Ay 8376049807 7060/22 10/10/22
NEHAL ZAIDI

advocateashok.1i@gmail.com.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

TOYOTA FINANCIAL
ES;ELET'OI'O“E'W' SERVICES INDIA LTD. ngﬁli%w Ay 8376049807 7061/22 10/10/22
PARMINDER SINGH
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
E(()I;I;LET—01-04609- SERVICES INDIA LTD. ngﬁiggw Ay (8376049807 7062/22 10/10/22
RAKESH KUMAR JOSHI
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ESAELET'OI'O“E'H' SERVICES INDIA LTD. ngﬁli%w Ay 8376049807 7063/22 10/10/22
SACHIN CHOUHAN
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ESQELET_OI'M&B_ SERVICES INDIA LTD. ngﬁiggw Ay (8376049807 7067/22 10/10/22
SHIV PRASAD YADAV
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
EC-DLET-01-04629- |SERVICES INDIA LTD. VSRAHUL 827604080 069/22 10/10/22
2022 SHREE KRISHNABHARDWAJ 370049507 7069
INFRASTRUCTURE
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ES;ELET'°1'°4632' SERVICES INDIA LTD. ngﬁliglgw sy (8376049807 7070/22 10/10/22
SHRIPAL GIRI
advocateashok.1@gmail.com.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

TOYOTA FINANCIAL
ES;ELET'OI'O“E'?"" SERVICES INDIA LTD. VSE%?EEWAJ 8376049807 7072/22 10/10/22
KAWALDEEP KAUR
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ES;ELET'OI'O‘@(" SERVICES INDIA LTD. ngﬁIX%WAJ 8376049807 074/22 10/10/22
MOHD INAM
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ES;ELET'°1'°4637' SERVICES INDIA LTD. ngﬁi%wm 8376049807 7075/22 10/10/22
KULDIP SETHI
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ESQELET'OI'O‘@S' SERVICES INDIA LTD. VSEQIXEEWAJ 8376049807 7076/22 10/10/22
MUNSHI LAL
advocateashok.1@gmail.com.
TOYOTA FINANCIAL
ES;ELET'OI'O““O' SERVICES INDIA LTD. ngﬁiglﬁwm 8376049807 7078/22 10/10/22
MAMTESH KUMAR
advocateashok.1@gmail.com.
DASH LEASING AND
ESQELET'OI'M&S' FINANCE PVT LTD VS II\’IzIxj";"IIi}&INIA 9999334816 7081/22 10/10/22
IASADUDDIN
athania.hot@gmail.com
DASH LEASING AND
EC-DLET-01-04627- INITISH
009 FINANCE PVT LTD VS PATHANIA 0999334816 7082/22 10/10/22

AJAY SINGH

athania.hot@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

DASH LEASING AND

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ES;ELET_01'04615' FINANCE PVT LTD VS II\’IzIxTFIIi}&INIA 9999334816 7090/22 10/10/22
RAVI KUMAR
athania.hot@gmail.com
DASH LEASING AND
ESQELET—01-04611— FINANCE PVT LTD VS II;IJI;{‘ISENLA 0999334816 7091/22 10/10/22
MANOJ KUMAR YADAV
athania.hot@gmail.com
DASH LEASING AND
S(()I;ELET—01-04610- FINANCE PVT LTD VS II:IE;"IIEZINIA 9999334816 7092/22 10/10/22
JAI PRAKASH
athania.hot@gmail.com
HONEYWELL FINSERV|
PC-DLET-01-04606- IpyT. LTD. Vs SUBODHEA SR 9999334816 7093/22 10/10/22
PANCHAL
pathania.hot@gmail.com
DASH LEASING AND
EC-DLET-01-04613- e\ aNCE PVT LTD VS M ASH 0999334816 7094/22 10/10/22
2022 PATHANIA
INEERU
athania.hot@gmail.com
EC-DLET-01-04580- [AXIS BANK LTD. VS
oo ARCHANA SINHA VIKAS SEHGAL 9873828306 7095/22 10/10/22
vikki.sehgal @gmail.com
EC-DLET-01-04647-  SHIVAY EDIBLES = PVTip vyrap Gupra 0818020868 7124/22 10/10/22

2022

LTD. VS UCO BANK

uptapiyush@live.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

KOTAK MAHINDRARAJEEV
ESQELET'°1'°4655' BANK LTD VS RAMESHKUMAR 0811843931 7169/22 10/11/22
UTTAM NARAKE RANJAN
ranjan.and.company@gmail.com
ANIL ~ BANSAL VS
ESQELET'OPO‘W* NATIONAL INSURANCEDEEP CHAND 9891163048 7171/22 10/11/22
COMPANY LIMITED
deepchand1981@gmail.com
EC-DLET-01-04662- (CENTRAL ~BANK OFRAM BHUSHAN| o . .. 17/en Lo/11/22
2022 INDIA VS ARYAN ARORA [PANDEY 06714343 717
rbp5371@gmail.com
. DLET 0104607 [KOTAK MAHINDRARAJEEV
oo 4657 IBANK LTD VS NIKETANKUMAR 0811843931 7208/22 10/11/22
CHAVARKAR RANJAN
ranjan.and.company@gmail.com
KOTAK MAHINDRARAJEEV
ESQELET'°1'°4669' BANK LTD VS KARAMKUMAR 0811843931 7210/22 10/11/22
ENTERPRISES RANJAN
ranjan.and.company@gmail.com
KOTAK MAHINDRARAJEEV
ES;ELET'OI'O‘WO' BANK LTD VS KARAMKUMAR 0811843931 211/22 10/11/22
ENTERPRISES RANJAN
ranjan.and.company@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

KOTAK MAHINDRARAJEEV
EC-DLET-01-04671- |BANK LTD VS
KUMAR 0811843931 7218/22 10/12/22
2022 DHIVYASHIVA RANJAN
ENTERPRISES
ranjan.and.company@gmail.com
KOTAK MAHINDRARAJEEV
ESAELET'OI'O%B' BANK LTD VS S MKUMAR 0811843931 7220/22 10/12/22
TRADERS RANJAN
ranjan.and.company@gmail.com
KOTAK MAHINDRARAJEEV
SS;ELET'OPO‘W“' BANK LTD VS LAXMIKUMAR 0811843931 7001 /22 10/12/22
EARTH MOVERS RANJAN
ranjan.and.company@gmail.com
PUNJAB AND SINDH
EC-DLET-01-03976- Nk vs  LOKENDRAPEEPAK 8130738555 255/22 10/12/22
2022 VERMA
SINGH
dvadvocate1988 @gmail.com
RENU TYAG]
IAUTHORISED
PC-DLET-01-040597 [GIGNATORY  BINARYNIDHITYAGI (9990372013 7337/22 10/14/22
COMPUTER SYSTEM VS
HCL INFOSYSTEM LTD.
PEEJAY FINANCE
SS;QJLET'OI'O%S& COMPANY PVT. LTD. VSB. B. SHARMA [9891887145 7379/22 10/14/22
VANDANA
Bankebiharisharma@rediffmail.d




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

KOTAK ~ MAHINDRA
PC-DLET-01-04696" [BANK LTD VS BIJENDER| v, 1 n 19643646534 7388/22 10/15/22

SATNARAYAN

arv.mahajanoo7@gmail.com

KOTAK ~ MAHINDRA
EC-DLET-01-04697- |p \NK LTD VS BIJENDER{~RY, 9643646534 7389/22 10/15/22
2022 MAHAJAN

SATNARAYAN

arv.mahajanoo7@gmail.com

GOVERSHAN
EC-DLET-01-04591- [TRANSPORT CO. PVT.DHARAM PAL 811470876 /22 10/15/22
2022 LTD. VS NEW INDIASHARMA PE1145957 7394 5
IASSURANCE CO. LTD.
TATA CAPITAL
FINANCIAL  SERVICES
EC-DLET-01-04724- [PVT LTD. VS
009 DHARAMRAJ LALIT PANDEY 9717391663 7594/22 10/20/22
CONTRACTS INDIA PVT
LTD.
lalitpandeyadav@gmail.com
TATA CAPITAL
FINANCIAL SERVICES
EC-DLET-01-04725- [PVT LTD. VS
009 DHARAMRAJ LALIT PANDEY 9717391663 7595/22 10/20/22
CONTRACTS INDIA PVT
LTD.

lalitpandeyadav@gmail.com
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TATA CAPITAL
FINANCIAL SERVICES
EC-DLET-01-04726- [PVT LTD. VS
oo DHARAMRAJ LALIT PANDEY 9717391663 7596/22 10/20/22
CONTRACTS INDIA PVT
LTD.
lalitpandeyadav@gmail.com
TATA CAPITAL
FINANCIAL SERVICES
PC-DLET-01-04728- Iy LTD. VS GHAZIABADILALIT PANDEY (9717391663 7597/22 10/20/22
ENGINE AND UTILITY]
SOLUTIONS
lalitpandeyadav@gmail.com
AJAY KUMAR GUPTA
EC-DLET-01-03833- [PROP DHRUV LPGIDEEPANSHU
2022 DISTRIBUTORS VS BR GGUPTA 9599794941 7614/22 10/22/22
ENTERPRISES PVT. LTD.
CLIX CAPITAL SERVICES
EC-DLET-01-04738- by [T VS PRADEEP. VL SHANKARg811252038 7617/22 10/22/22
2022 GARG
TYAGI
advocatersgarg@gmail.com
PUNJAB AND SINDH
EC-DLET-01-04744- |5 \\ VS ARUN BAJAJIV P SINGH 38700308803 7624/22 10/27/22
2022
IAND ORS
info@thechamberz.com
IAGNI FIRE ALARM]
ES;ELET_OI_O4717_ DEVICES VS SAI?EIXEM A DUTT9312050324 7695/22 10/29/22
ELECTRICALS

sdsharmai23.ss@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

PUNJAB NATIONAL

EC-DLET-01-04643- |[BANK VS NAVED RAZAARUN 800148

o020 PROP OF  KONAINBHARDWAJ  [/©99136242 7703/22 10/31/22
FOOTWEARS

arunbhardwaji206@gmail.com

SHALU MAHESHWARI
PROP. OF M/S
MAHESHWARI PAPERS
EC-DLET-01-04750- [INDIA THROUGH SPA
2022 PAWAN KUMAR
MAHESHWARI VS
SANDEEP MURADA
PROP OF M/S P.H.I

MANOJ KUMAR[7827052969 7705/22 10/31/22

Aadv.manojsir@gmail.com
26 MS. BARKHA GUPTA,NORTH CS(COMM)-112/2022 [CANARA BANK VS SUJITANKUR 0000042642 30.09.2022
DJ(COMM) EAST KUMAR PROP OF S KAGGARWAL
ENTERPRISES

SRILANSHU83@GMAIL.COM |06.10.2022
CS(COMM)-113/2022 M/S HARSH KNIT]P. RAVISH|9818982524 06.10.2022 30.09.2022
INTERNATIONAL VS M/SCHANDRA
INIKKU ENTERPRISES

advravishpathak@gmail.com
CS(COMM)-114/2022 IDBI BANK LTD. VSVIVEKKUMAR [08111867703 06.10.2022 30.09.2022
KHURSHAID

kumarvivekadv@gmail.com
CS(COMM)-115/2022 ASHWANI KUMAR VSRAMA SHARMA 9911855122 06.10.2022 01.10.2022
SANJEEV KUMAR

RAMASHARMA4597@GMAIL.C|




District

Case No.

CS(COMM)-116/2022

Petitioner Name VS
Respondent Name

CANARA BANK VS N D
ENTERPRISES AND
OTHERSS

Advocate

ANKUR
AGGARWAL

Advocate

Nobile
Number

0990042642

Advocate email id

SRI.ANSHU83@GMAIL.COM

Date

ofDate of e-

Registration filing

06.10.2022

01.10.2022

CS(COMM)-117/2022

MAHAK SINGH VS M/S
RELIANCE INFRATEL
INDIA PRIVATE
LIMITED

ANIL NAAGAR

3287737373

advocateanilnaagar@gmail.com

06.10.2022

06.10.2022

EX(COMM)-106/2022

HDFC BANK LTD VS
MANOJ KUMAR

RAJEEV
KUMAR
RANJAN

0311022104

ranjan.and.company@gmail.com

06.10.2022

30.09.2022

EX(COMM)-107/2022

HDFC BANK LTD VS
MAHESH CHAND
MEENA

SUMIT
IAGARWAL

9953518347

lawconnect@hotmail.com

06.10.2022

30.09.2022

EX(COMM)-108/2022

M/S BAJAJ FINANCE
LIMITED VS VAGBATT
REMEDIES & 1 OTHERS

PRAVESH
DUHAN

8700784265

ravinderlakra123456 @gmail.com|

07.10.2022

06.10.2022

EX(COMM)-109/2022

KOTAK MAHINDRA
PRIME LTD VS
UPENDRA KUMAR

KUSHAL
KUMAR

9958724670

N/A

07.10.2022

06.10.2022

EX(COMM)-110/2022

INDUSIND BANK]
LIMITED VS REP BY ITS
PROP. ROHIT KUMAR &
10THERS

SURAJ
CHOUDHARY

9711933467

07.10.2022

surajchaudharyadv@gmial.com

06.10.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

FINANCE CO. LTD. VSPRASAD GUPTA
AJAB SINGH & 1 OTHERS

IN/A
EX(COMM)-112/2022 |[SHRI RAM TRANSPORTIRAJESWAR 8851006680 07.10.2022 06.10.2022
FINANCE CO. LTD. VSPRASAD GUPTA
PRAVEEN KUMAR & 1
OTHERS

IN/A
EX(COMM)-113/2022 |[SHRI RAM TRANSPORTIRAJESWAR 8851006680 07.10.2022 06.10.2022
FINANCE CO. LTD. VSPRASAD GUPTA
VED PARKASH & 1
OTHERS

IN/A
EX(COMM)-114/2022 |[SHRI RAM TRANSPORTIRAJESWAR 8851006680 07.10.2022 06.10.2022
FINANCE CO. LTD. VSPRASAD GUPTA
SATENDER & 1 OTHERS

IN/A
EX(COMM)-115/2022 HDFC BANK LTD VSRAJEEV 0311022104 07.10.2022 06.10.2022
ATUL CHAUHAN KUMAR
RANJAN

ranjan.and.company@gmail.com
EX(COMM)-116/2022 [HDFC BANK LTD VSRAJEEV 0311022104 07.10.2022 06.10.2022
SUBHAM KUMAR KUMAR
RANJAN

ranjan.and.company@gmail.com|




District

Case No.

VS

Petitioner Name
Respondent Name

HDFC BANK LTD.
TARANNUM JAHAN

Advocate

KUMAR
RANJAN

Advocate
Nobile
Number

0311022104

Advocate email id

ranjan.and.company@gmail.com

Date

ofDate of e-

Registration filing

07.10.2022

06.10.2022

EX(COMM)-118/2022

INDUSIND
LIMITED
KUMAR

BANK

VS  ARUN

SURAJ
CHOUDHARY

0711933467

surajchaudharyadv@gmial.com

07.10.2022

06.10.2022

EX(COMM)-119/2022

INDUSIND
LIMITED
MUSSORIE

BANK]

VS TAKI

SURAJ
CHOUDHARY

0711933467

surajchaudharyadv@gmial.com

07.10.2022

06.10.2022

CS(COMM)-118/2022

AKSHAY SINGHAL VS
DCB BANK & 1 OTHERS

AMIT KUMAR|
SHARMA

0818020868

uptapiyush@live.com

11.10.2022

11.10.2022

OMP(COMM)-11/2022

SALMAN CHAHAT VS MS,
KOTAK MAHINDRA
BANK LTD

ADEEL AHMED

0811434320

rbpc37o@gmail.com

11.10.2022

25.01.2022

EX(COMM)-120/2022

HDFC BANK LTD VS
INAVED ALAM SIDDIQUI

RAJEEV
KUMAR
RANJAN

9311022104

ranjan.and.company@gmail.com

11.10.2022

07.10.2022

EX(COMM)-121/2022

HDFC BANK LTD VS
LATA RANI

RAJEEV
KUMAR
RANJAN

9311022104

ranjan.and.company@gmail.com|

11.10.2022

07.10.2022




District

Case No.

Petitioner Name VS
Respondent Name

HDFC BANK LTD
JAFAR MOHAMMED

Advocate

SACHIN
KATYAL

Advocate
Nobile
Number

0811015339

Advocate email id

legal @katiyalassociates.com

Date

ofDate of

Registration filing

14.10.2022

11.10.2022

EX(COMM)-122/2022

EX(COMM)-123/2022

HDFC BANK LTD VS
MADAN SINGH

SACHIN
KATYAL

0811015339

legal @katiyalassociates.com

14.10.2022

11.10.2022

EX(COMM)-124/2022

HDFC BANK LTD VS
JAGAT SINGH

SACHIN
KATYAL

0811015339

legal @katiyalassociates.com

14.10.2022

11.10.2022

EX(COMM)-125/2022

HDFC BANK LTD VS
MOHAMMAD ASHRAF

SANJEEV
KUMAR

8285002845

litigation @srcslegal.com

14.10.2022

11.10.2022

EX(COMM)-126/2022

HDFC BANK LTD VS
SHAHBUDDIN

SACHIN
KATYAL

0811015339

legal @katiyalassociates.com

14.10.2022

12.10.2022

CS(COMM)-119/2022

ABDUL REHMAN VS
SOBHA

INARENDER
LODIWAL

0910681789

ashrafwasimashraf@gmail.com

17.10.2022

15.10.2022

IMISC DJ-326/2022

BAJAJ HOUSING|
FINANCE LTD VS SYED
WAKEEL AHMAD

DEPENDER
KUMAR

0011122997

adv.dependerkumar@gmail.com

18.10.2022

17.10.2022

EX(COMM)-127/2022

KOTAK MAHINDRA|
BANK LTD. VS MOHIT
INAGAR

ANMOL
SRIVASTAVA

0811898393

N/A

19.10.2022

18.10.2022

EX(COMM)-128/2022

INAGMA  ENTERPRISES
VS TIRUPATI CABLE
INDUSTRIES

INARENDER
SINGH

0311603927

bhardwajsunil26@yahoo.co.in

19.10.2022

18.10.2022

CS(COMM)-120/2022

ATUL JAIN VS MRS
KAUSHALYA DEVI

RAKHI KAPOOR

0810387906

sisodia2004 @rediffmail.com

20.10.2022

19.10.2022
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ANUJ JAIN VS AMIT

CS(COMM)-121/2022 RAKHI KAPOOR|9810387906 20.10.2022 19.10.2022
GOEL
sisodia2004 @rediffmail.com
CS(COMM)-122/2022 [ITD CEMENTATIONSAURABH 0873566019 22.10.2022 20.10.2022
INDIA LTD VS ARMAANBHARGAVAN
STEEL
adv.sourabh@yahoo.com
EX(COMM)-129/2022|HDFC BANK LTD VSSACHIN 0811015339 22.10.2022 15.10.2022
INARENDER SINGH KATYAL
legal @katiyalassociates.com
EX(COMM)-130/2022|HDFC BANK LTD VSSANJEEV 8285002845 22.10.2022 20.10.2022
INDER SEN KUMAR
litigation @srcslegal.com
EX(COMM)-131/2022 [HDFC BANK LTD VSMANISHA 0958683230 22.10.2022 20.10.2022
SANJAY KUMAR BARUAH
naveenki101@gmail.com
EX(COMM)-132/2022|[HDFC BANK LTD VSSANJEEV 8285002845 22.10.2022 19.10.2022
ROHIT OM PRAKASH KUMAR
litigation@srcslegal.com
HDFC BANK LTD VSSANJEEV 8285002845 22.10.2022 19.10.2022
INIKITA AGARWAL KUMAR
EX(COMM)-133/2022 litigation @srcslegal.com
HDFC BANK LTD VSSANJEEV 8285002845 22.10.2022 19.10.2022
RANVEER SINGHKUMAR
EX(COMM)-134/2022 MAHAR litigation @srcslegal.com
HDFC BANK LTD VSSANJEEV 8285002845 27.10.2022 19.10.2022
SANAS PAL KUMAR
EX(COMM)-135/2022 litigation @srcslegal.com
KOTAK MAHINDRA 0871040589 28.10.2022 17.10.2022
BANK LTD. VS. AMIT
EX(COMM)-136/2022 KUMAR SUNITA SINGH indolexlaw@gmial.com
KOTAK MAHINDRA 0871040589 28.10.2022 17.10.2022

EX(COMM)-137/2022

BANK LTD VS SUSHMA|

CHAUHAN

SUNITA SINGH

indolexlaw@gmial.com
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Advocate

Advocate
Nobile
Number

Advocate email id
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08111867703 28.10.2022 18.10.2022
EX(COMM)— IDBI BANK LTD VS
138/2022 INAZAR MOHD. VIVEK KUMAR kumarvivekadv@gmail.com
08111867703 28.10.2022 18.10.2022
IDBI BANK LTD VS
EX(COMM)-139/2022  MOHD IMRAN VIVEK KUMAR kumarvivekadv@gmail.com
SBI CARDS ANDWASIQUE 0811225408 20.10.2022 27.10.2022
PAYMENT SERVICES VSRAHMAN
EX(COMM)-140/2022 CHETAN YADAV KHAN wrkhanassociates@gmail.com
T INUI NLITUIN I LVJ/
27 2%%“‘”5511{)1%‘;%51‘“1“1”3 MISHTI TRADING CO Vs
JUDG],E SHRI GANGA RAMPPREM KUMAR|
b 1 _ -
COMMERCIAL CS (COMM)/565/2022SHARMA SHARMA(P), 9871260259  Jadvocatepks6689@gmail.com |07-10-2022  |30.09.2022
ICOURT-01
Execution HDFC BANK LTD VsKARAN
(Comm)/168/2022  [VEENA TYAGI SINHA(P), 9899314700  Joffice@lpjpartners.com 06-10-2022  01.10.2022
ODI CARNDO AIN
PAYMENT SERVICESSANJAY
Execution LIMITED Vs PAWANKUMAR
(Comm)/169/2022 KUMAR RAGHAV SINGH(P), 0210021539  |pawanraghav280686@gmai|.con06-10-2022  |01.10.2022
SURAJ
Execution INDUSIND BANK LTD VSCHOUDHARY(P
(Comm)/223/2022  |ARUN BHARTI ), 0711933467 surajchaudharyadv@gmail.com [29-10-2022  |04.10.2022
SURAJ
Execution INDUSIND BANK LTD VSCHOUDHARY(P
(Comm)/222/2022  JAMIT SHARMA s 0711933467 surajchaudharyadv@gmail.com |29-10-2022  |04.10.2022
VARUN AGGARWAL VsMANOJ
CS (COMM)/561/2022)YOGESH DHAWAN KUMAR(P), 0800813888  |info@unitriolaw,com 06-10-2022  [16.10.2022
RAJ KUMAR SETIA Vs
SHIVPRIYA CABLES PVTRAJ KUMAR
CS (COMM)/585/2022[LTD SAHANI(P), 0811114348 rasalawoffice@gmail.com 27-10-2022  [11.10.2022
SURAJ
Execution INDUSIND BANK LTD VSCHOUDHARY(P
(Comm)/221/2022 HARENDER R 0711933467 surajchaudharyadv@gmail.com [29-10-2022  [10.10.2022
MANISH KUMAR GUPTA
Vs PREM ENGINEERING
CS (COMM)/573/2022][WORKS 0890813888  linfo@unitriolaw,com 15-10-2022 12.10.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing
Number

UNDER ARMOUR INC VSAASTHA

CS (COMM)/572/2022BUFF ITALY SHARMA(P), 9810481016  |mail!thelegist.com 14-10-2022  [13.10.2022
LVI/O LAY T INIT
PLANNERS LTD Vs M/S

Execution IAKQUASUN HOLIDAYS

(Comm)/191/2022 INDIA PVT LTD )Anuj Jain(P), 0810599376  |cnvassoiates@hotmail.com 15-10-2022 14.10.2022
SAHU PROPRIETOR OF

CS M/S MAHAVIR GLASS

(COMM)/599/2022 |JAND FABRICATOR IADVOCATE(P), 9312993437 |shandilyalawoffices@gmail.com |29-10-2022  [14.10.2022
INEW BHADAWAR
JEWELLERS Vs ABHAYRANBIR

CS (COMM)/579/2022 KUMAR SINGH(P), 0811664434  vtrslaw@gmail.com 18-10-2022  [15.10.2022

T OUOIIL Z3IN OZ3IN INLLIN LZ3 Lo

PVT LTD Vs TOYOTA
FINANCIAL SERVICESPRATIC
IMISC DJ/646/2022 |INDIA LTD IMKALIK(P), 0811899279 naveen.adv@gmail.com 15-10-2022 15.10.2022

[T OUOIIL Z3IN OZ3IN INLLIN L2300

PVT LTD Vs TOYOTA
FINANCIAL SERVICESPRATIK
IMISC DJ/648/2022 [INDIA LTD IMALIK(P), 0811899279 naveen.adv@gmail.com 15-10-2022 15.10.2022

T UOLIL Z3IN CZyIN INILIN LZ3LJ

PVT LTD Vs TOYOTA
FINANCIAL  SERVICESPRATEEK
IMISC DJ/649/2022 [INDIA LTD IMALIK(P), 0811899279 naveen.adv@gmail.com 15-10-2022 15.10.2022

KOTAK MAHINDRA
BANK LTD Vs RCCMAYANK
IMISC DJ/650/2022 |INFRAVENTURES LTD |MAHAJAN(P), 9873347330 |mayank_mahajanos@yahoo.conji7-10-2022 17.10.2022

MNUTAR IVIAIIIIIUId DdAIIRN LU

Vs RCC
INFRAVENTURES LTDMAYANK
IMISC DJ/651/2022  JAND ORS IMAHAJAN(P), 19873347330 |mayank_mahajanos@yahoo.conmj17-10-2022 17.10.2022
MNUUTARK IVIAIIIIIUI d DdIIKN LU
Vs RCC
INFRAVENTURES LTDMAYANK
IMISC DJ/652/2022 |AND ORS IMAHAJAN(P), 19873347330 |mayank_mahajanos@yahoo.coni7-10-2022 17.10.2022
MNUTARK IVIAIIIIIUI d DdIIR LU
Vs RCC
INFRAVENTURES LTDMAYANK
IMISC DJ/653/2022 |AND ORS IMAHAJAN(P), 19873347330 |mayank_mahajanos@yahoo.conii7-10-2022 17.10.2022
MNUTARK IVIAIIIIIUI d DdITR LU
Vs RCC

INFRAVENTURES LTDMAYANK
IMISC DJ/654/2022 |AND ORS MAHAJAN(P), 9873347330 |mayank_mahajanos@yahoo.conii7-10-2022 17.10.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

INFRAVENTURES LTDMAYANK

IMISC DJ/655/2022 |AND ORS IMAHAJAN(P), (0873347330 |mayank_mahajanos@yahoo.comi7-10-2022 17.10.2022
MNUTAR IVIAIITIIIUI d DdITR LU
Vs RCC
INFRAVENTURES LTDMAYANK

IMISC DJ/656/2022 JAND ORS IMAHAJAN(P), 19873347330 |mayank_mahajanos@yahoo.conj17-10-2022 17.10.2022
KOTAK MAHINDRA

Execution BANK LTD Vs VIJAYJAnmol

(Comm)/212/2022 SHANKAR Srivastava(P), |[Not Available Janmolsrivastava@gmail.com 27-10-2022  [17.10.2022

IVI/ O VIO LI UL IVILLIN L

PVT LTD Vs M/S
INUTECH CONTRACTSSANJAY
CS (COMM)/597/2022]PRIVATE LIMITED VERMA(P), 0529204978  |adv.deepsoni20 @gmail.com 20-10-2022  [19.10.2022

PUNJAB AND  SIND
BANK Vs SATISH KUMARCHITRA

IMISC DJ/670/2022 |AND ORS IMALHOTRA(P), 9212888057 |chitramalhotra@gmail.com 19-10-2022  [19.10.2022
SH MUKESH KUMAR

CS JAIN Vs SH SITA RAMSHYAM LAL

(COMM)/598/2022  |PRAJAPAT SAGAR(P), 9958923541  |sarikaoo78 @gmail.com 20-10-2022  [20.10.2022
SIMPLE VERMAJUSNEET

CS PROPRIETOR OF M/SSINGH

(COMM)/600/2022 |SHUBH ENTERPRISES |KOHLI(P), 09899631964 |delhi.kohliandassociates@gmail.¢29-10-2022  |20.10.2022

TIZALINIVIZAIN CTU IV

MANAGING DIRECTOR
KIRLOSKAR BROTHERSFAROOQ

CS (COMM)/601/2022[LIMITED AHMED(P), 0899073850  [faroogahmed3674@gmail.com |29-10-2022  [22.10.2022
SANDEEP AGGRWAL Vs
M/S SRI RAMMANOJ

CS (COMM)/587/2022]SYNTHETICS AND ORS | KUMAR(P), 0899813888 |info@unitriolaw,com 28-10-2022  |27.10.2022

KOTK MAHINDRA VSCHARU
EXE(COMM)190/22 |BHANWAR SINGH SACHDEVA(P) |0711173901 counselgulshan @gmail.com 15.10.2022 21.09.2022

ALLWAYS LOGISTICS VS
IMPERIAL BEVERAGEAKSHAY
IMISC/DJ/619/22 GLOBAL KUMAR(P) 0911232330 legalaffair.133@gmail.com 07.10.2022 21.09.2022

SINGH FINLEASE PVT
LTD VS M/S ABDULRAHUL
EXE(COMM)175/22 [WAHID STEEL BINDAL(P) 0811056620 ankurjain1977@yahoo.com 06.10.2022 17.09.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

SINGH FINLEASE PVT

LTD VS M/S ABDULRAHUL

EXE(COMM)174/22 |WAHID STEEL BINDAL(P) 0811056620  Jankurjain1977@yahoo.com 06.10.2022 17.09.2022
HDFC BANK VSAMITA

EXE(COMM)172/22 |[JAINENDRA KUMAR KUMARI(P) 0311851166 urmeet@gbalawoffices.com 06.10.2022 21.09.2022
SBI CARDS ANDSANJAY
PAYMENT VS ABDULKUMAR

EXE(COMM)171/22 MUQEEM KHAN SINGH(P), 0810508115 leagumassociates@gmail.com  |06.10.2022 22.09.2022
PAYMENT SERVICESSANJAY
LIMITED VS AMBESHKUMAR

EXE(COMM)170/22 |KUMAR TIWARI SINGH(P), 0810508115 leagumassociates@gmail.com  06.10.2022 22.09.2022
JINDAL SAREE VSVIKRAM

EXE(COMM)164/22 |BALAJI TRADING BAWEJA(P) 0811107664 vbaweja21@gmail.com 01.10.2022 22.09.2022

28 R e VINDERShahdara CENTRAL ~BANK  OFKAMALJIT
o INDIA Vs MRS RUKMANISINGH

CS (COMM)/556/2022[KARANA RANOT(P), 08900410729  |kamaljeetsinghranat@gmail.com|01-10-2022 01-10-2022
M/S VIANET MEDIA PVT|
LTD Vs MEHMOODVISHAL

CS (COMM)/558/2022HASAN PATEL(P), 0711023307 vishaladvas@gmail.com 06-10-2022  |06-10-2022
MR ANKUR SHARMA Vs
SAI PRODUCT ANDANJALI

CS (COMM)/570/2022GRAFIQ PVT LTD INEHRA(P), 9718355355 nikhilgarg1993@gmail.com, 12-10-2022 12-10-2022
EASY TRIP PLANNERS
LTD
THROUGH ITS
IAUTHORIZED
REPRESENTATIVE
MS SHRADDHA SUMAN
CHANDEL Vs
JAGANNATH TRAVELS
THROUGH ITS
PROPRIETOR

CS (COMM)/571/2022MRS KINU BISWAL Anuj Jain(P), 0810599376  |cnvassociates@hotmail.com 13-10-2022 13-10-2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/S VICTRONICS
COMMUNICATIONS HARI PRASAD

CS (COMM)/577/2022[PVTLTD RAO(P), 0999019360  |Jadvhprao@gmail.com 18-10-2022 18-10-2022
SHOURYA EXPORT Vs

CS (COMM)/559/2022/ARORA LIFESTYLE aditeya jain 8383953944 Jjainadityaraj@yahoo.com 06-10-2022  |06-10-2022
SH. SATISH JAIN Vs SH.

CS HARISH BHAGATMAL

(COMM)/564/2022 [THANDANI manit khanna [90810539988 ramodkrkhanna@gmail.com |07-10-2022  |07-10-2022
CANARA BANK Vs

CS MOHAN ENTERPRIESE

(COMM)/569/2022 |PROP. MOHAN CHAND |gunjan kumar 9313350568 k@cgk.legal.advgkunar.com 12-10-2022 12-10-2022
EMGREEN IMPEX
LIMITED Vs RITA|

CS (COMM)/578/2022|CHHAWCHHARIA rahul mangla 0899969669  rahulmanglaadvocate@gmail.con18-10-2022 18-10-2022

CS IANAND GOYAL Vs MS.

(COMM)/566/2022 |SHALINI GOLA sumit aggarwal [9953518347  Jlawconnect@hotmail.com 10-10-2022 10-10-2022

SURAJ
Execution INDUSIND BANK LTD VSCHOUDHARY(P
(Comm)/165/2022 GAURAV KUMAR s 0711933467 surajchoudharyadv@gmail.com [06-10-2022  |06-10-2022
SURAJ

Execution INDUSIND BANK LTD VSCHOUDHARY(P

(Comm)/166/2022 IARUN SHARMA R 0711933467 surajchoudharyadv@gmail.com [06-10-2022  |06-10-2022

Execution HDFC BANK LTD VSANISH

(Comm)/178/2022 RAJESH KUMAR BHOLA(P), 0811452022  |anishbhalai7@yahoo.com 07-10-2022  |07-10-2022

Execution HDFC BANK LTD VsSACHIN

(Comm)/179/2022 SHASHI PANDEY KATYAL(P), 0811015339 legal @katyalassociategmail.com J11-10-2022 11-10-2022
HDFC BANK LTD Vs

Execution TARUN KUMARSACHIN

(Comm)/180/2022 SHARMA KATYAL(P), 0811015339 legal @katyalassociategmail.com [11-10-2022 11-10-2022




District

Case No.

Petitioner Name VSAdvocate

Respondent Name

AU SMALL FINANCE

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

Execution BANK LTD Vs CHANDAN|SANDEEP

(Comm)/181/2022 GAUR SHARMA(P), 0851898514 advocatessandeepsharma@gmailj11-10-2022 11-10-2022

Execution HDFC BANK LTD VsSACHIN

(Comm)/182/2022 KAILASH KUMAR KATYAL(P), 0811015339 legal @katyalassociategmail.com [11-10-2022 11-10-2022

Execution IIF. FINANCE LTD VsVIDUR

(Comm)/183/2022  [TANISHA APPARELS SIKKA(P), 0571640891 reetisaxena@trulegal.co.in 11-10-2022 11-10-2022

Execution BAJAJ FINANCE LTD VSASHOK

(Comm)/184/2022 SAROJ KUMAR(P), 0818601260  lamicuidt@gmail.com 12-10-2022 12-10-2022

Execution BAJAJ FINANCE LTD VSASHOK

(Comm)/185/2022 IASHISH KUMAR KUMAR(P), 0818601260  |amicuidt@gmail.com 12-10-2022 12-10-2022
HDFC BANK LTD Vs

Execution SARVESH KUMARSACHIN

(Comm)/186/2022 SAXENA KATYAL(P), 8860230917  |prince.garg@hdfcbank.com 12-10-2022 12-10-2022
SHRI LOKESH

Execution MANCHANDA @ MRANURAG

(Comm)/187/2022 LUCKY SH PARASHAR(P), (9871077171 tatasharmaadvocate@gmail.com 13-10-2022 13-10-2022
BAJAJ HOUSING

Execution FINANCE LIMITED VSSANJEEV

(Comm)/188/2022 BABITA RAWAT KUMAR(P), 0015877092  sanjeevbhandarij@gmail.com  J13-10-2022 13-10-2022
SOLUTIONS PVT LTD Vs

Execution EXTRA MILE CARGOANUPAM

(Comm)/189/2022 MOVERS PRAKASH(P), [8860242352 Janupam@Kkiaa.co.in 13-10-2022 13-10-2022

Execution IANANTA POLYMERS VSSHRESHTHA

(Comm)/192/2022 GOYAL CHEMICALS KUMAR(P), 0582461463  ladvshrashtha@gmail.com 18-10-2022 18-10-2022
HDFC BANK LTD Vs

Execution SARVESH KUMARSANJEEV

(Comm)/199/2022 SAXENA KUMAR(P), 8285002845 |litigation@srcslegal.com 20-10-2022  [20-10-2022

Execution HDFC BANK LTD VSSANJEEV

(Comm)/200/2022  [VIKAS KUMAR KUMAR(P), 8285002845 |litigation@srcslegal.com 20-10-2022  [20-10-2022
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Case No.
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-
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Execution HDFC BANK LTD VSSANJEEV

(Comm)/201/2022 INADEEM AHMED KUMAR(P), 8285002845 |litigation@srcslegal.com 20-10-2022  [20-10-2022
M/S BANSAL CREDITS

Execution LIMITED Vs MRS RUBY|Rahul

(Comm)/202/2022  |RANI Chandhok(P), 9899516810 [satumlawoffices@gmail.com 20-10-2022  [20-10-2022

Execution HDFC BANK LTD VSSANJEEV

(Comm)/206/2022  |SATISH KUMAR KUMAR(P), 8285002845 |litigation@srcslegal.com 22-10-2022  [22-10-2022

Execution M/S BAJAJ FINANCEPRAVESH

(Comm)/207/2022 LTD Vs SUDHIR KUMAR |DUHAN(P), 7503390931  [praveshluhanioo@gmail.com [22-10-2022  [22-10-2022
MAHINDRA FINANCIAL

Execution SERVICES LTD Vs S RINITIN

(Comm)/208/2022  |CONSTRUCTIONS IMEHTA(P), 0773667288  ladvocatemehtaassociate0og@gmaj22-10-2022  [22-10-2022
MAHINDRA FINANCIA

Execution SERVICES LTD Vs S RNITIN

(Comm)/209/2022  |CONSTRUCTIONS IMEHTA(P), 0773667288  |Jadvocatemehtaassociateog@gmaj22-10-2022  |22-10-2022
MAHINDRA FINANCIA

Execution SERVICES LTD Vs S RINITIN

(Comm)/210/2022 CONSTRUCTION IMEHTA(P), 0773667288  ladvocatemehtaassociateog@gmaj22-10-2022  [22-10-2022
MAHINDRA FINANCIAL

Execution SERVICES LTD Vs S RINITIN

(Comm)/211/2022 CONSTRUCTIONS IMEHTA(P), 0773667288  Jadvocatemehtaassociateo9@gmaj22-10-2022  |22-10-2022

Execution HDFC BANK LTD VsManisha

(Comm)/217/2022 PRIYE VRAT SHARMA  [Baruah(P), 0958683230  naveenkici@gmail.com 28-10-2022  [28-10-2022

Execution HDFC BANK LTD VSSANJEEV

(Comm)/218/2022 DAVENDER PAL KUMAR(P), 8285002845 |litigation@srcslegal.com 28-10-2022  |28-10-2022

Execution HDFC BANK LTD VSSANJEEV

(Comm)/219/2022 MOHD ABBAS KUMAR(P), 8285002845 |litigation@srcslegal.com 28-10-2022  [28-10-2022

Execution HDFC BANK LTD VSSANJEEV

(Comm)/220/2022  [KULDEEP PANWAR KUMAR(P), 8285002845 |litigation@srcslegal.com 28-10-2022  [28-10-2022




District
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

PAYMENTS SERVICESWASIQUR
Execution LIMITED Vs MOHITRAHMAN
(Comm)/224/2022  |SHARMA KHAN(P), 0811225408  jwrkhanassociates@gmail.com |29-10-2022  |29-10-2022
KOTAK MAHINDRA|
Execution BANK Vs GAURAVIMAYANK
(Comm)/225/2022 KUMAR IMAHAJAN(P), 19873347330 |mayank_mahajanos@yaboo.com29-10-2022  [29-10-2022
KOTAK MAHINDRA|
Execution BANK LTD Vs MOHDAnmol
(Comm)/226/2022  [YAKOOB Srivastava(P), 0811898393 [rardcustumarcare@ekotak.com [29-10-2022  [29-10-2022
RAJEEV
Execution HDFC BANK LTD VsKUMAR
(Comm)/227/2022 INEETA SAHU RANJAN(P), 0311022102 ranjanandcompany@gmail.com [29-10-2022  |29-10-2022
TARUN GUPTA Vs EASTISATYENDRA
DELHI MUNICIPALIKKUMAR
IMISC DJ/658/2022 |CORPORATION SINGH(P), 0811161525 sksingh116@gmail.com 18-10-2022  [18-10-2022
2 SH. SURENDER S.Sh hd VI/S MENKIK BIUMEKGE
9 R ATHI andara PVT LTD THROUGH ITS
DIRECTOR MR KETAN|
CS SWAROOP Vs M/SVISHAL
(COMM)/582/2022 |UNITED PHARMA KHATTAR(P), [11-47018254 atinelawoffices@gmail.com 20-10-2022  12-09-2022
M/S HARYANA
ENTERPRISES Vs M/S
CS LAMBORIA  TRADINGPARDEEP 0868543391,86
(COMM)/583/2022 |[COMPANY BANSAL(P), 8827247 Not Found 22-10-2022  [19-09-2022
HERTZ CONTROLS
INDIA PRIVATE
LIMITED Vs SYSTEM AIR|
CS INDIA PRIVATENEERAJ
(COMM)/568/2022  [LIMITED GOGIA(P), 01-9891800100 fadvocateneerajgogia@gmail.com [11-10-2022 27-09-2022
IAJAY ENTERPRISES Vs
SAKHA ENGINEERSSHWETA
CS (COMM)/593/2022PRIVATE LIMITED GARG(P), 0818974143 Shweta.d14(@gmai com 20-10-2022  |09-09-2022
CS MADHU SACHDEVA VSMANOJ 0899813888;93
(COMM)/560/2022 |DHARMESH GHATANI |KUMAR(P), 10107273 advocatemanojkumar@gmail.cono6-10-2022  |06-10-2022
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ofDate of e-
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CS STATE BANK OF INDIASHIV KUMAR

(COMM)/586/2022  |[Vs SEEMA GUPTA TYAGI(P), 0643242952  |shivtyagi@gmail.com 28-10-2022  [10-10-2022
INIKE INNOVATE CV VSAASTHA

CS (COMM)/576/2022BUFF ITALY SHARMA(P), 0810481016  mail@thelegist.com 17-10-2022 10-10-2022
INEELKANTH DRUGS

CS PVT LTD Vs M/SASHISH

(COMM)/588/2022 | INESTIVA PHARMACY  [UPPAL(P), 09873124946  Juppel.layerig@gmail.com 18-10-2022  17-10-2022
HARISH JAIN Vs M/S

CS MARKANDA EXPORTIMANOJ 0899813888;93

(COMM)/603/2022 |PRINT HOUSE KUMAR(P), 10107273 advocatemanojkumar@gmail.con31-10-2022 22-10-2022
.1 OITIANIVIA W
DHARAM DUTT
SHARMA Vs SURINDERRAJESH

IMISC DJ/446/2022 | KUMAR GHAI SHARMA 0810514362  |theeta.d14(@gmai com 12-10-2022 11-10-2022

30 IMS. SAVITA RAO Shahdara

CS LIMAX INDIA Vs JS ANDAMIT

(COMM)/596/2022  |[SONS SHARMA(P), 0711140436 omilegal859@gmail.com 20-10-2022  |30.09.2022
M/S KUMAR OFFSET
PRINTERS Vs  M/S

CS (COMM)/567/2022]PUSHP PRINT SERVICES |Sagar Mishra(P), 9810679415 ashutosadv@gmail.com 11-10-2022 01.10.2022
Vs M/S AHMADULLAH

CS PARVEZ AHMAD PROPRAKESH

(COMM)/594/2022 |SH PARVEZ AHMAD JAIN(P), 0899372907  [rakeshkain68 @yahoo.com 20-10-2022  [10.10.2022
CANARA BANK VSARUN

CS (COMM)/575/2022|GURJEET KAUR IYADAV(P), 0010431437 arunyadav8o3@gmail.com 17-10-2022 10.10.2022

CS LEVI STRAUSS AND COAASTHA

(COMM)/580/2022 Vs BUFF ITALY SHARMA(P), 0718209970  Jaastha@thelegist.com 20-10-2022  [13.10.2022
ADIDAS AG Vs BUFFAASTHA

CS (COMM)/581/2022[ITALY SHARMA(P), 0718209970  |aastha@thelegist.com 20-10-2022  [13.10.2022
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Nobile
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Advocate email id

MANISH KUMAR GUPTA
Vs M/S SUCH CONTROLSMANOJ
CS (COMM)/574/2022[INDIA KUMAR(P), 0800813888  Jadvocatemanojkumar@gmai.conji7-10-2022 14.10.2022
B M TECHNO
MACHINESPRIVATE IABHISHEK
CS (COMM)/595/2022]LIMITED UNIT II TYAGI(P), 0650606016  [tyagiabhio2@gmail.com 20-10-2022  [20.10.2022
CS SANDEEP AGGARWAL VsMANOJ
(COMM)/602/2022 |SHABAN TRADING CO |KUMAR(P), 0899813888  |advocatemanojkumar@gmail.con29-10-2022  |27.10.2022
31 SH. GURDEEPNorth-West |[CS/COMM782/2022 |SBIVS SUNIL ATRI R.N.SINGH 8076466594
SINGH, DISTRICT]
JUDGE
COMMERCIAL
( ) ADURNARAIN@GMAIL.COM |06.10.2022 09.09.2022
CS/COMM/783/2022 |[SBI VS MR DHRUVR.N.SINGH 8076466594
SARORIA
ADURNARAIN@GMAIL.COM 06.10.2022 09.09.2022
OMP(COMM)/114/20 IDHARMENDRA KR BHATIRAVI SHARMA 9650156702
22 VS DAYANAND PAL
CSSACHINBARIDOONI@GMAIJ06.10.2022 30.09.2022
CS/COMM/785/2022 |DINESH GOEL VS 0811101108
PAWAN
SANJAY KR|
IAGARWAL SANJAY AGGARWAL345@YAH(06.10.2022  [30.09.2022
CS/COMM/790/2022 [UCO BANK LTD VSSANJEEV KR9899596050
RAMESH KUMAR JHA
UJJWAL KUMAR ANDASSOCIAI10.10.2022 10.09.2022
CS/COMM/791/2022 |[UCO BANK LTD VSSANJEEV KRI9899596050
PRAVEEN KUMAR JHA
UJJWAL KUMAR ANDASSOCIA10.10.2022 19.09.2022
CS/COMM/792/2022 [UCO BANK LTD VSSANJEEV KR9899596050
SATPAL JHA
UJJWAL KUMAR ANDASSOCIA10.10.2022 190.09.2022
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CS/COMM/801/2022 |ASHIMA MATREJA VSANKIT 0810427336
M/S KRISHNA FRUITKASHYAP
STORAGE
BEDILOWYER@GMAIL.COM ]13.010.2022 [13.10.2022
CS/COMM/804/2022 [SUPRAJIT SANCHAY 8130655833
ENGINEERING LTD VSMEHROTRA
AKASH SPARE PARTS
LTD
SANCHAY.MEHROTRA@LEXS(12.10.2022 13.10.2022
CS/COMM/808/2022 M/S SINGLA POLYMERSGAGAN 9891693600
VS M/S SHREECHAWLA
POLYPLAST
INFO@BUYLOWASSOCIATES.C15.10.2022 10.10.2022
CS/COMM/809/2022 M/S SAURABH|SWADESH 0899848679
CREATION VS M/SBANSAL
RUCHIKA FASHION
SWADESHBANSAL73814@GMA]15.10.2022 21.09.2022
CS/COMM/822/2022 |[SBI VS AKSHAY JAIN SUBRAT 0811767517
TRIPATHI
IADVOCATEBKMASSOCIATES @20.10.2022 22.09.2022
32 SH. VIRENDERNORTH INOT INOT NOT
BHATT, DISTRICT MENTIONED MENTIONED MENTIONED
JUDGE AS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL IMAIL MAIL
Execution HDFC BANK LIMITED Vs
(Comm)/264/2022  |RAJESH SHANI INOT MENTIONED AS SINGLE H06.10.2022




District

Petitioner Name VS
Respondent Name

Case No.

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

INOT INOT INOT
MENTIONED MENTIONED MENTIONED
AS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL

Execution HDFC BANK LIMITED Vs

(Comm)/265/2022 SUDHIR KUMAR DUBEY INOT MENTIONED AS SINGLE H06.10.2022
INOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL IMAIL MAIL

Execution HDFC BANK LTD Vs MS

(Comm)/266/2022 SANTOSH KUMARI INOT MENTIONED AS SINGLE H06.10.2022
INOT NOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL IMAIL MAIL

CANARA BANK Vs
SACHDEVA FOOD
CS (COMM)/593/2022/COURT INOT MENTIONED AS SINGLE H06.10.2022




District

Case No.

Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

INOT NOT NOT
MENTIONED MENTIONED MENTIONED
AS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
ICICI BANK LTD Vs
CS (COMM)/595/2022] KRISHAN KANT ARORA INOT MENTIONED AS SINGLE H11.10.2022
INOT INOT NOT
MENTIONED MENTIONED MENTIONED
IAS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE I PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL IMAIL MAIL
HDFC BANK LTD Vs
Execution IARUN KUMAR|
(Comm)/277/2022 CHOUDHARY INOT MENTIONED AS SINGLE H11.10.2022
INOT NOT NOT
MENTIONED |MENTIONED MENTIONED
IAS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE I PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL IMAIL MAIL
HDFC BANK LTD Vs
Execution IASHOK KUMAR
(Comm)/276/2022 LOHCHAB INOT MENTIONED AS SINGLE Hi11.10.2022
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-
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(Comm)/278/2022 CO

NOT NOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLE AS  SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL IMAIL MAIL
INOT MENTIONED AS SINGLE H11.10.2022
INOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLE AS  SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL
HDFC BANK LIMITED Vs

Execution DULAR CHANDRA

(Comm)/275/2022 BHARTI INOT MENTIONED AS SINGLE H11.10.2022
INOT INOT NOT
MENTIONED MENTIONED MENTIONED
AS SINGLEAS SINGLE AS  SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL

M/S BAJAJ FINANCE
Execution LIMITED Vs STAR FRIUT)

INOT MENTIONED AS SINGLE H

11.10.2022
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-
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OMKARA  TRANSPORT]
PRIVATE LIMITED Vs
BUILDMET PRIVATE

CS (COMM)/616/2022

LIMITED

INOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLE AS  SINGLE
PAGE ISPAGE I PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL IMAIL MAIL

INU FASHION|

FOOTWEAR PVT LTD Vs

BRIDGEWATER

CS (COMM)/601/20220VERSEAS PVT LTD INOT MENTIONED AS SINGLE Hi1.10.2022

INOT INOT NOT
MENTIONED MENTIONED MENTIONED
AS SINGLEAS SINGLE AS  SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL IMAIL MAIL

M/S RANJAN KUMAR Vs

SPENCERS RETAIL

CS (COMM)/615/2022[LIMITED INOT MENTIONED AS SINGLE Hi7.10.2022

INOT NOT NOT
MENTIONED MENTIONED MENTIONED
AS SINGLEAS SINGLE AS  SINGLE
PAGE ISPAGE IS] PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL IMAIL MAIL

INOT MENTIONED AS SINGLE H

17.10.2022
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INOT NOT NOT
MENTIONED MENTIONED MENTIONED
IAS SINGLEAS SINGLE| AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
OMKARA  TRANSPORT
PRIVATE LIMITED Vs
IAUTOLITE INDIA
CS (COMM)/617/2022|LIMITED INOT MENTIONED AS SINGLE F17.10.2022
INOT NOT NOT
MENTIONED MENTIONED MENTIONED
AS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE I PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL IMAIL MAIL
CS UCO BANK Vs RAJAN
(COMM)/633/2022 |[CHAUDHARY INOT MENTIONED AS SINGLE H28.10.2022
INOT NOT NOT
MENTIONED MENTIONED MENTIONED
IAS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE I PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL IMAIL MAIL
M/S THE FRESH,
CONNECTION LLC Vs
CS (COMM)/631/2022/ATUL DHALL INOT MENTIONED AS SINGLE H28.10.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

INOT INOT INOT
MENTIONED MENTIONED MENTIONED
AS SINGLEAS SINGLE AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
M/S THE FRESH|
CS CONNECTION LLC Vs
(COMM)/630/2022 |ATUL DHALL INOT MENTIONED AS SINGLE H28.10.2022
33 SH. PANKAJ GUPTA,South-West
IDISTRICT JUDGE
(COMMERCIAL CANARA BANK VS
COURT-01 CS COMM. 467/2022 VIKASH KUMAR SINGH AMIT GUPTA 9810224624 01.10.2022 19.09.2022
IAmitguptaadv366@gmail.com
CS COMM. 468/2022 %%II\\I/IIX}{A BANK V5 SUNILAMIT GUPTA 9810224624 01.10.2022 08.09.2022
IAmitguptaadv366@gmail.com
UNION BANK OF INDIA
CS COMM. 469/2022 VS KUNAL KRISHANARVIND SINHA 9810618193 01.10.2022 30.09.2022
OHRI
arvindsinhai@gmail.com
CANARA BANK VSSUMIT
CS COMM. 470/2022 PRARVINDER KUMAR  IVIRMANI 0873245548 06.10.2022 21.09.2022
Sumit.virmani2@gmai.com
CANARA BANK VS
CS COMM. 471/2022 NANCY SEHGAL AMIT GUPTA 9810224624 06.10.2022 22.08.2022
amitguptaadv366@gmail.com
CANARA BANK VS
CS COMM. 472/2022 NANCY SEHGAL AMIT GUPTA 9810224624 06.10.2022 22.08.2022
amitguptaadv366@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

CANARA BANK VS
CS COMM. 473/2022 ANKESH SHARMA AMIT GUPTA 9810224624 06.10.2022 22.08.2022

amitguptaadv366@gmail.com

CANARA BANK VS LALIT
CS COMM. 480/2022 KUMAR AGGARWAL AMIT GUPTA 9810224624 06.10.2022 22.08.2022

amitguptaadv366 @gmail.com

CANARA BANK VS
CS COMM. 481/2022 KULDEEP SHARMA AMIT GUPTA 9810224624 06.10.2022 22.08.2022

amitguptaadv366@gmail.com

CANARA BANK VS
CS COMM. 482/2022 PUNEET SEHGOT AMIT GUPTA 9810224624 06.10.2022 22.08.2022

amitguptaadv366@gmail.com

RAJESH KUMAR JAIN VSJITENDER

CS COMM. 483/2022 |, /" ENGINEERING TANWAR

0013932020 11.10.2022 10.10.2022

tanwarjitenderadv31@gmail.com

UNION BANK OF INDIA
CS COMM. 487/2022 VS ANKUR SINGH RAJIV KUMAR 9899395409 12.10.2022 01.10.2022

INOT MENTIONED

BANK OF BARODA VSSHWETA

CS COMM. 488/2022 |\ cGARWAL SWEETS  BAKSHI

0811568328 12.10.2022 06.10.2022

shweta.bakshio4@gmail.com

CANARA BANK VS M/S
CS COMM. 493/2022 ANNPURNA SELF HELPNAMTA PAL 0873270564 13.10.2022 07.10.2022
GROUP

mamta.patel @gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

CANARA BANK VS JYOTI

CS COMM. 494/2022 |qp1 & R p GROUP

INAMTA PAL 0873270564 13.10.2022 07.10.2022

mamta.patel@gmail.com

CANARA BANK VS SHRI
CS COMM. 495/2022 SHYAM JI SELF HELPNAMTA PAL 0873270564 13.10.2022 11.10.2022
GROUP

mamta.patel @gmail.com

M/S RAJ PRABHAHARISH KR
CS COMM. 501/2022 ANAND VS M/S BONZOMEHRA 9810354910 17.10.2022 14.10.2022
KIDS APPAREL

mehraharish1o@gmail.com

BANK OF BARODA VSSHWET A
CS COMM. 500/2022 M/S MANIK MEDICAL 0811568328 17.10.2022 07.10.2022
STORE BAKSHI

shweta.bakshio4@gmail.com

M/S  GREEN  INDIA
CS COMM. 504/2022 POLYTEX VS UNITECNITIN KHANNA[7838580654 18.10.2022 14.10.2022
FIBRES P. LTD.

nitinkhanna1984@gmail.com

CANARA BVANK VSSANJEEV

CS COMM. 505/2022 |5\ (R AV SINDHWANI ~ [CHOPRA

0711142200 18.10.2022 01.10.2022

chopra6791@gmail.com

M/S PARAM  DAIRYRAKESH
CS COMM. 507/2022 [LIMITED VS M/S SHIVICHANDER 0891803838 19.10.2022 14.10.2022
GANGA SUPER MARKET AGARWAL

abcllegal @gmail.com




District

Case No.

CS COMM. 509/2022

Petitioner Name VS
Respondent Name

PUNJAB NATIONAL

GANESH TRADERS

Advocate

BANK VS M/S SHREEM.K. ARORA

Advocate
Nobile
Number

9910337392

Advocate email id

mkarora11@yahoo.com

Date

ofDate of e-

Registration filing

19.10.2022

15.10.2022

OMP COMM. 32/2022

ANKIT GUPTA VS M/S
D.C.B. BANK LTD.

AKSHAT
AGGARWAL

9999505171

lawhawks68@gmail.com

12.10.2022

06.10.2022

EX. COMM 242/2022

HDFC BANK LTD VS
PRAHLAD KUMAR

SUMIT
AGGARWAL

9953518347

lawconnect@hotmail.com

28.10.2022

30.09.2022

EX. COMM 241/2022

M/S BAJAJ FINANCE
LTD VS AGGARWAL
PACKING WORKS & ORS

PRAVESH
DUHAN

7503390931

raveshduhan1oo@gmailcom

28.10.2022

14.10.2022

EX. CIVIL 418/2022

HDFC BANK LTD VS
RITU BHATIA AND ORS.

PRAVEEN
SOLANKI

8287098279

SOLANKI.ASSOCIATES @ GMATI]

28.10.2022

28.03.2022

EX. COMM 239/2022

HDFC BANK LTD VS
CHANRAMA GUPTA.

RANJAN
COMPANY

&9311022102

RANJAN.AND.COMPANY@GM/

28.10.2022

9.09.2022

EX. CIVIL 419/2022

HDFC BANK LTD VS
IVIKAS CHILLAR

PRAVEEN
SOLANKI

8287098279

28.10.2022

SOLANKI.ASSOCIATES @ GMAI]

26.03.2022




District

Case No.

EX. COMM 211/2022

Petitioner Name VS
Respondent Name

MAHINDRA &
MAHINDRA FINANCIAL
SERVICES LTD VS
KAMLESH DEVI AND
ORS.

Advocate

INITIN MEHTA

Advocate
Nobile
Number

0773667288

Advocate email id

IADVOCATE.MEHTAASSOCIATE

Date

ofDate of e-

Registration filing

11.10.2022

20.09.2022

EX COMM 215/2022

HDFC BANK LTD VS
IVICKY KUMAR

MANISH
VERMA

0650810426

IMSVERMACHAMBERS@GMAII

12.10.20222

20.08.2022

EX COMM 216/2022

HDFC BANK LTD VS
INARENDER KUMAR

MANISH
VERMA

0650810426

IMSVERMACHAMBERS@GMAII

12.10.20222

20.08.2022

EX COMM 240/2022

INDOSTAR CAPITAL
FINANCE LIMITED VS
MAGICON IMPEX PVT]
LTD

RISHABH
IMALIK

8882531888

ADVOCATE@RMALAFIRM.IN

28.10.2022

30.09.2022

EX COMM 214/2022

HDFC BANK LTD VS
SUNNY AHLAWAT

LPJ
PARTNERS

AND

9999568427

OFFICE@LPJPARTNERS.COM

12.10.2022

01.10.2022

EX COMM 213/2022

M/S INNOVA CAPTAB VS
M/S NAVA HEALTHCARE
PVT LTD

INITTIN BHASIN

8427203320

INBHASIN11 @ GMAIL.COM

11.10.2022

24.08.2022

EX COMM 227/2022

HDFC BANK LTD VS
PARVEEN KUMAR AND
ORS.

IMOHIT JALAL

8802757235

28.10.2022

LEGAL@KATYALASSOCIATES.(

19.08.2022




District

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

HDFC BANK LTD VSSACHIN
EX COMM 228/2022 SYLVIA ALBERT KATYAL 0811015339 28.10.2022 14.10.2022
LEGAL@KATYALASSOCIATES.(
HDFC BANK LTD VSSACHIN
EX COMM 229/2022 AMAN KUMAR KATYAL 0811015339 28.10.2022 14.10.2022
LEGAL@KATYALASSOCIATES.(
HDFC BANK LTD VSSACHIN
EX COMM 230/2022 HANSRAJ DAGAR KATYAL 0811015339 28.10.2022 19.08.2022
LEGAL@KATYALASSOCIATES.(
HDFC BANK LTD VSSACHIN
EX COMM 223/2022 RAJESH DAHIYA KATYAL 0811015339 28.10.2022 10.10.2022
LEGAL@KATYALASSOCIATES.(
HDFC BANK LTD VS LAL
EX COMM 224/2022 SHARMA AND ORS. IMOHIT JALAL (8802757235 28.10.2022 19.08.2022
LEGAL@KATYALASSOCIATES.(
HDFC BANK LTD VS
EX COMM 225/2022 PARSAD AND ORS. IMOHIT JALAL (8802757235 28.10.2022 19.08.2022
LEGAL@KATYALASSOCIATES.(
HDFC BANK LTD VS
EX COMM 226/2022 ASHISH TOUR AND ORS. IMOHIT JALAL 8802757235 28.10.2022 19.08.2022
LEGAL@KATYALASSOCIATES.(
34 SH. BHUPESHSouth-West
IKUMAR, DISTRICT] " )
JDUGE Execution AXIS BANK LTD. VsSh. Deepa A o
COMMERCIAL (Comm.)/236/2022 |[MAHAVIR SINGH Sahni 9899995598 28-10-2022  13-09-2022
ICOURT-02 . .
deepaksahniadvocate @gmail.cony




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

CANARA BANKMS Vandanal
CS (COMM)/512/2022[ERSTWHILE SYNDICATEBh:;It'a 0910026199 28-10-2022  |27-10-2022
BANK Vs ASHOK SAINI !
BHATIAANDCOMPANY171@GM
IAMIT SAMANTA Vs OYOSh Arun Kumar
CS (COMM)/510/2022 HOTEL AND HOMES_ " 0958277997 20-10-2022  [19-10-2022

LIMITED Roy

arunkumarroyadvocate @gmail.c

BANK OF BARODA Vs

CS ANKUR TRIPATHI..prop.Ms. Sudha e o
(COMM)/508/2022 |[M/s SHAR COMPUTERShukla 9899913203 19-10-2022  27-09-2022
ACADEMY
advsudhashukla@gmail.com
KNOTTYKART
MARKETING PVT
. LTD...through its
Execution authorized Sh. Rakes}19818946606 18-10-2022 22-09-2022

(Comm.)/220/2022 Kumar

representative/director Vs
FLIPKART INTERNET]
PVT LTD

kumarrakesh41@rediffmail.com

AU SMALL FINANCE
BANK LTD. Vs HARISH|Sh. Nitin Mehta 8802218291 18-10-2022 22-09-2022
SHARMA

Execution
(Comm.)/221/2022

advocate.mehtaassociatesog@gnj




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

M/S MAHINDRA AND
MAHINDRA FINANCIAL

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

mkumar_legalo1@yahoo.co.in

Execution -
SERVICES LTD. VsSh. Nitin Mehta 8802218291 18-10-2022  [19-09-2022
(Comm.)/222/2022 |p \AKESH VERMA AND
IANR
advocate.mehtaassociatesog @gm
Execution HDFC BANK LTD Vs .
(Comm.)/218/2022  IMANISH GUPTA Sh. Sachin Katyalig811015339 17-10-2022 10-10-2022
legal @katyalassociates.com
Execution HDFC BANK LTD Vs .
(Comm.)/219/2022  [VIMLENDU TIWARI Sh. Sachin Katyallg811015339 17-10-2022 10-10-2022
legal @katyalassociates.com
CS STATE BANK OF INDIASh. Subratl g 102022 ha-10-2022
(COMM)/502/2022  [Vs KHYATI UPADHYAY [Tripathi PE11767517 7 4
advocatebkmassociates@gmail.cq
. M/S KOTAK MAHINDRA .
?():((()EI(;IIJIEO)I} 217/2022 BANK LTD. Vs SANTOSHi};ﬁshikAthShekg868521167 14-10-2022 06-10-2022
1217 KUMAR VERMA
adv.abhishekkaushik@gmail.com
GLOBAL ENGINEERS Sh Mukul
CS (COMM)/497/2022LIMITED Vs BLUEBIRDKu'mar 0810751430 14-10-2022 28-09-2022
SOLAR PVT LTD




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS
(COMM)/498/2022

UMESH CHAND GARG Vs
MAJID ALI

Jha

Sh. Ashok Kumar

9873705705

akjha.akhil@gmail.com

14-10-2022

07-10-2022

CS (COMM)/491/2022

CANARA BANK Vs M/S
GODAWARI SELF HELP
GROUP THROUGH
PRESIDENT

Ms. Mamta Pal

9873270564

mamta.palo1@gmail.com

13-10-2022

07-10-2022

CS
(COMM)/492/2022

CANARA BANK Vs M/S
RANI SELF HELP GROUP
THROUGH PRESIDENT

Ms. Mamta Pal

0873270564

mamta.palo1@gmail.com

13-10-2022

11-10-2022

CS
(COMM)/496/2022

SHRIKANT PANDEY Vs
FANZINEINDIA MEDIA
PRIVATE LIMITED AND
ORS

Sh.
'Yadav

Mukund|

8585954745

shrikant@theceo.in

13-10-2022

12-10-2022

CS
(COMM)/489/2022

AEROSHIP  LOGISTICS
PVT LTD THROUGH ITS,
DIRECTOR VISHAL
SAXENA Vs NIPPON
AUDIOTRONIX PVT LTD
THROUGH ITS
DIRECTORS SH.
MANINDER GOINDI AND
KAWALJEET S. GOINDI

Sh.
Mishra

Sanjay

0810037127

sanjaymishracs@gmail.com

12-10-2022

01-10-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

Execution HDFC BANK LTD Vs

(Comm.)/209/2022  [TAHIR HUSAIN Kunal Makhija (8802757235 11-10-2022 01-10-2022

legal @katyalassociates.com

Execution HDFC BANK LTD Vs

(Comm.)/210/2022  [BIRMATI DEVI Sh. R.K. Ranjan (9311022102 11-10-2022 16-09-2022

ranjan.and.company@gmail.com|

Execution M/S HDFC BANK LTD. Vs

(Comm.)/212/2022  [VIVEK SINGH Sh. R.K. Ranjan [9311022102 11-10-2022 05-09-2022

ranjan.and.company@gmail.com|

ASHUTOSH LOGISTICS

CS PVI. LID. Vs AEROSh Udit Mishra 981051 11-10-2022 07-10-2022
(COMM)/486/2022 [MARINE LOGISTICS PVT>™ PS10513377 7
LTD.

advuditmishra@yahoo.com

M/S SHRI BALAJI

Counter TRADING CO. Vs SKM
Claim/24/2022 INTERNATIONAL PVT.Sh.AshokKumar9811165857 10-10-2022  [10-10-2022
LTD.
ashok@legalcases.in
CS BANK OF BARODA VsMs.Shweta
(COMM)/478/2022  [M/S R R TRAVELS Bakshi 9711222478 07-10-2022  [06-10-2022

shweta.bakshio4@gmail.com

BANK OF BARODA VsMs.Shweta

CS (COMM)/479/2022KOMMUTOR Bakshi 0711222478 07-10-2022  |06-10-2022

shweta.bakshiog4@gmail.com




35

SH. RAKESH SYAL,

IDISTRICT JUDGE,
ICOMMERCIAL
COURT-03

District

South-West

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CANARA BAN KMs Vandanal

CS (COMM)/512/2022[ERSTWHILE SYNDICATEBhét'a 28-10-2022  [28-10-2022
BANK Vs ASHOK SAINT !
AMIT SAMANTA Vs OYOSh Arun Kumar

CS (COMM)/510/2022[HOTEL AND HOMESRO' 20-10-2022  [19-10-2022
LIMITED Y
BANK OF BARODA Vs

CS ANKUR TRIPATHI..prop.Ms. Sudha

(COMM)/508/2022 [M/s SHAR COMPUTERShukla 19-10-2022  26-05-2022
ACADEMY

CS STATE BANK OF INDIASh. Subrat

(COMM)/502/2022 Vs KHYATI UPADHYAY [Tripathi 17-10-2022  06-10-2022
GLOBAL ENGINEERS Sh Mukul

CS (COMM)/497/2022LIMITED Vs BLUEBIRDKu‘mar 14-10-2022 04-07-2022
SOLAR PVT LTD

CS UMESH CHAND GARG VsSh. Ashok Kumar 14-10-2022 0-00-2022

(COMM)/498/2022 [MAJID ALI Jha 4 30-09




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS (COMM)/491/2022

CANARA BANK Vs M/S
GODAWARI SELF HELP)
GROUP THROUGH
PRESIDENT

Ms. Mamta Pal

13-10-2022

20-09-2022

CS
(COMM)/492/2022

CANARA BANK Vs M/S
RANI SELF HELP GROUP
THROUGH PRESIDENT

Ms. Mamta Pal

13-10-2022

20-09-2022

CS
(COMM)/496/2022

SHRIKANT PANDEY Vs
FANZINEINDIA MEDIA
PRIVATE LIMITED AND
ORS

Sh. Mukund|
Yadav

13-10-2022

07-10-2022

CS
(COMM)/489/2022

AEROSHIP  LOGISTICS
PVT LTD THROUGH ITS,
DIRECTOR VISHAL
SAXENA Vs NIPPON
AUDIOTRONIX PVT LTD
THROUGH ITS
DIRECTORS SH.,
MANINDER GOINDI AND
KAWALJEET S. GOINDI

Sh. Sanjay
Mishra

12-10-2022

12-09-2022

CS
(COMM)/486/2022

ASHUTOSH LOGISTICS
PVI. LTD. Vs AERO
MARINE LOGISTICS PVT.
LTD.

Sh. Udit Mishra

11-10-2022

28-09-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

M/S  SHRI  BALAJI
[Counter TRADING CO. Vs SKMSh Ashok Kumar| 10-10-2022  |07-10-2022
Claim/24/2022 INTERNATIONAL PVT, 7
LTD.
CS BANK OF BARODA VsMs.Shweta
(COMM)/478/2022  [M/S R R TRAVELS Bakshi 07-10-2022  30-09-2022
BANK OF BARODA VsMs.Shweta
CS (COMM)/479/2022KOMMUTOR Bakshi 07-10-2022  [30-09-2022
Total 1090




	Form-1

